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making money. I am happy that thc Minis-
ter {or Health is thete. I would like to tell
Ium that there are a number of private
medical colleges where the capitation fee is
asked for betore a stident 1s admutted. Some-
times Rs. 40,000 v charged per student by
some private medicil colleges, though the
receipts the students get do not indicate that
much amount having been paid. Some racket
15 going on in these medical colleges and it
was going on in the ¢ngineering colleges also.
Now that there is n» cmployment for engi-
necring graduates, 1the demand for admis-
sion into those nsti utions has come down.
So, I would wge tha the government should
devise measures to ake over all these pri-
vate institutions—medical, engineering and
others also—now rur by private agencics. I
would also hike to d aw the attention of the
Minister for Fducat on to the question of
starting new universities.

There are four Ccntral Universities locat-
ed in the North. W¢ have been urging that
the Central Universi-ies should be started—
one or two or threc at least—in the South
also so that therc is recal national integra-
tion. But, the Goveinment has turned a
deaf ear to this rea‘onable demand.

Sir, while inaugurating the Bangalore
University in Bangalcre some yaars back, the
then Education Min ster, Shri Chagla, gave
an assurance that in course of time the
Bangalore Universitv would be converted
into a Central Universityv and the Central
Government will take steps to see that this
University is converted into a Central Uni-
versity at the earlie-t. So far, Sir, nothing
has happened. Acco ding to the statement
that is given in the Report, the Commission
appears to have reje ted this reasonable re-
quest. On page 4, 1 is said that the Com-
mission was not in favour of cstablishing
more Central Univer.ities and did not agree
with the proposal ol converting the Banga-
lore University into a Central University.
Whatever the Commission might have said,
Sir, it should he the ndeavour and rvesponsi-
bility of the Minister for Education to
honour the pledge hat was given to the
Bangalore University bv the then Education
Minister. He cannot cscape that responsi-
bility just because he was not the person
who gave that promisc at that time and it
is all the more necessary for the present
Education Minister t» honour the word that
his predecessor had uiven to the Bangalore
University.

Sir, many students go abroad from India
for higher studies, particularly to the West
Indies. Formerlv, th~ colleges in the West
Indies were affiliated to the London Uni-
versity and their degrees were recognised.
But, 2 ncw Univers'tv of the West Indies
has been established now and T had the op-
portunity of visiting these colleges and this
University last vear Many students from
India are studying there and it is but right
that the degrees of this University of the
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West Indies should be recognised by the
Government of India.

[Mr. Drpury CHAIRMAN in the Chair.]

Another point I would like to make, Sir.
Many of the medical colleges, particularly
the private medical colleges, aie producing
medical graduates and the degrees awarded
by the Unnversities concerned have not been
1ecognised. The Government and the Medi-
cal Coundil should take steps to see that
these degrees are recognised at the earliest.
Otherwise, it will be difficult for them to
find cmployment in India and if they go
abroad when their degrees arc not recognis-
¢d, they will not get any employment at all.
Tyen the medical graduates are not finding
cmployment 1 India and they are forced to
leave this country to seek employment out-
side and if these degrees are not recognised,
it will be a great handicap for the students
who pass out from these colleges.

MR. DEPUTY CHAIRMAN: Will you
please conclude now?

SHRI MULKA GOVINDA REDDY: Yes,
Sir. T am concluding. Sir, I am urging that
the Government of India should make more
funds available for the UGC so that the
UGC can discharge its responsibilities in a
fair manner.

Lastly, Sir, the Government should come
forward with a proposal that the students
have full opportunity of participating in the
administration, both in the academic and
the administrative spheres of responsibilities
of the Unnersities. Unless you throw this
responsibility on the students themselves,
they will not realise their duties and they
will not discharge their responsibilities and
the Government should lose no time in mak-
ing this opportunity available to the stu-
dents for participation in the University
administration.

They should have representation in all the
University bodies including the Senate and
the Syndicate so that they can realise their
duties and perform their functions proper-
ly. Thank you.
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MR. DEPUTY CHAIRMAN: Shri Raj-
narain.

SHRI PITAMBER DAS (Uttar Pradesh):
Before he speaks, Sir, I would like to make
a suggestion. Yesterday when discussing the
UP situation, we went on till around about
eight o’clock. Tt does not look nice to sit so
long because many people outside this House
are affected and inconvenienced. I would,
therefore, suggest that from the very start a
time-limit on the speeches may be fixed so
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[Shri Pitamber Das]
that we might finish up the whole thing in

a reasonable time.

SHRI AKBAR ALI KHAN (Andhra Pra-
desh): Three hours have been allotted by
the Business Advisory Committee. We have
to finish at 5-30 according to that. I think
the suggestion made is very weighty and
worth consideration.

SHRI BHUPESH GUPTA (West Bengal):
Except the Mover who may take his full
time, no speech should exceed the time
taken by the AIR news bulletin, namely, 15
minutes.

St IegwmEfa : USTHIUIU S, UF
faqz otq 43 | AT g S T S0
waad fzar € &z 7 wgeAqw ¥ AT A
g o0 7wy a978 Far g, IR AHA
3T F7Ar § 5 39 wgeaw ward a7
IF AT AT AT wrHiOT FEAr AT F
gt qzeAl ¥ Ay FEA fE A AT
¥ o fATFRT A ST § qArE fRAr 2
I & wAAT qewriaa qEer wad (T
THA & HZT & TIT WGT FATT 5T Y
FgTam 31 A AT g IAR A 20 fae
gar W AT g A1 E IAF fAC 10
fage ot saver & sarer 12 fAawT

It should not be more than 12 minutes
because I have a large number of names with
me and naturally, being a very important
issue, a large number of Members would
like to speak on this matter and express their
views. Therefore 1 would earnestly appeal
to Members to stick to their own time-limit.

SHRE AWADHESHWAR PRASAD
SINHA (Bihar): May I know when the dis-
cussion will finish?

SHRI 8. . MARISWAMY (Tamil Nadu):
The discussion can take place to-day and
voting can be tomorrow.

THE LEADER OF THE OPPOSITION
(SHRI S. N. MISHRA): There be an equi-
table distribution of time between the par-
ties.

o) qEAREN (IAT T_W) A,
FqIIE FSA F q9 &1 TF HIw FAAC @9
gorr a1 P g Froft & & §F a7 frdeT
g7 faar s q ..,

[RAJYA SABHA]
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ot sTawEia
w7 T )|

¢ AT-A9FT A9 '

Y TRATCAT 2 TEW 74§ ATI0
EF &Y | &Y & 9E qHar | 7 o frarea i
A WTAAT FT U ZiEw SEa #
Z, AT W oEgiw wfead §ozaa
ARt AT A faawar ® 9 fqgzT wwa
¥ HIOET #ar § off F3w7 Fwar | 37
faq.zq agw w1 w7 g g zafee fw
Tq 9T uF fgq 93t €1 | 23 fax =aw 537
& q13 afs o197 guar 20 ARz R At ...

COHTOERT | 3

st gauwrafy r
zad foa o samar quw @A afae ?

w1 TIHATEW g,
FA I

gAT AR )

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
y AFFAIRS (SHRI OM MEHTA): We have
decided to have it only for to-day.

=t gagwraft oW 0w #ifam
T TAT F1 F77 F47 FLW@RE | TAATAT
S, JaET 20 faae g, 5 fame wiz sarar
fuer srEE

S ASHARAT ;T ITH! FT FEAT
AT & 1 gRA F9 A3 w2 5 gAFT W
Ty fear s

afta 2fEd | o FAET qEtag &
gfaa |

st geawmafy s weftET A
JaFT 25 fawz 7 faar

ot qEmTEAn o qefag T oART
gAT g gl & wrau fadew e fr
® flr A A gaweta a@ a =
& a17 foedt faad & atg 78 2o smear
T oEa™ 8t | @ L.

it swmarafy A aalz w0y
g, }TT FTT AqTTOT T FT Afw | T
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fame =y & =% w8, %@ oy ez §
AT HIT AW FT JFT & |

off TRATEW 2 TwE SR
T g TEAA T™0 0 AT, AZ AErE
g
‘ag WA ATHFWATN 9T T AAT
H A T4 A QAT & G | fF ag
fafwey faagi ¢ zwem a<wT O
FT T FE1 g FIT TG & g8
gl & faeg fwarn g9 w8,
HTFRTIATO HT FHATATT TTILT FY Afd
q< 4T 9 qiT 92 fF 37 F709% 7Y Q0=
3 faa o anfa fqags &1 914, fq=r
CTERN

£l

Suq, FAYrT | woqd I7 fRAT A
fraza T [T AFAT AT FATHATT AT
AdT & ATH T AHC F 97 FHAFTAIT F1
AT & fF 397 FATAAIL §, AT 977 § |
A FATAATE § GEHIX AFA  TATATU
F1 garieq FX T8 GATAATR FAT P AU
AT F G D00 AATT IT FTRIT AT
frrge wEFw g1 AV IAG TAFT TAfAT
grrT, ufeaT g ? gw g@ waAg At 7IgT
grfear & FagT w30 fraar gm0 af-war
o128 & fr ag var & | AT g AT
qIEX |

=Y q@o o fam (IFT W3AW)
U q gid FY 7

g

off o : AfrAq, & gafed

F 97 WIE | 71§ 16-11-1970 F1 &,
Tg ITFT AT 3 74 ¢

“Earlier, 16 $SP legislators held a meet-

ing opposing the party’'s participation in

the State Minstty. They also  elected

Mr. Shamboo Math Chaudhary as the new

leader of the Logislature Party in place of
Mr. Anantram Jaiswal."”

et &1 77 TARWr fEAT meer g,
e faware i) T a1 16 faumast &
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i siifan g€ & W 7 @1 16 Pramwwi F
Al WEATT FGL FT AT FAT AT T
Tqqed X §Z1F TT | F1L ATS FT AT, T
QT FT AL AAAT, 9764, T4 U TA
F7 & FER T FL 6 TAOE FE AR
werar ¢ 1 faegw g5, maq W gug
T 39 ¥fedl T "o THo dro & AT &
faar =\ &@d | waeg W Y FAT &,
IEATA (Y IT AT & AT AZ TRA
BIT@IR | 2-11-1970 FT & ¥47 45 97

“In U.P., the office-bearers of the SSP
Parliamentary  Board have protested
against the selection of the party nominees
for the State Cabinet.”

faege 5 ww fasgw mwor ww
TULAT FAT T 705 T

Rk R 1L SREEEIR e STtk B i A
e T OFEAAT HTAT

St Twevaa w7 fawra dfaa g3,
AT H5 Wz WG AT GFAAT F A
T 8, arfearEEd 80

=t gumwmfs : Az ofFEEzd o8
g1

st 3y e faw o BT foae Wy
%g @67 & | a8 v safeq w7 adr vy
gFd |

Y TFAT@Y : 9 FATAT T §, A8
femmr =ed § % a8 g% sarar 9T &
TieATRedr 93fT | FRAT I1AT § qE |

HAT, § AT F AT FgAT ATFAT
E 5 ¥ agf @as § 91, To 770 ;rgo
 affals & qawr wg F g amT v
7zt T F W IR AZ FIT TATE AIT
3@gW F77 5 7 gad 37w faar € o
a7 F5 F A gaEeas a0 § qarfor
7 foar | Agr oF 77 ArgA & A FAAIy

hY

ot T w|E FF g0 XA, AT 2 TG
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“In U.P., the office-bearers of the SSP
Parliamentary Board, Mr. Ugra Sen, and
the Secretary, Mr. Abbas, have written to
the party high command against the atti-
tude adopted by the State leadership in
taking the decision without consulting the
State executive and the legislators,”

Ffmq, a7 faegw waca, fAww,
Fafrme 1

Wi WEEHIT anlt (I9T 92W) A4
LEGEE

At veweew o faegaE wmw &
qiifTqHed S€ & JAHA gATL TG
St gy 2, gEr arfqaded 1 F I
&7 = gy fag g o suAT S
FT ATH agh < fa@T 1 gy § AT ag gara
et g, o AWear 71 gw FAv FF

1 AFTANT AW ¢ ug ST gEATIIAT
NFA § SawT w19 g, WA &1 ad
g HFaT g

= gHo o fas
FT 1T FE E |

= wgEiR @ dFT gEEeand
FTR

=Y v AeEA A gw w E 1 za
A Gz R qAm W, AW A B E

st TxATqAW ;A ghR 1 @A
RER

“They are said to have told the leader-
ship that unless the list of Ministers drawn
by them is stopped forthwith, their pro-
test letters should be treated as resigna-
tions.”

Y A St FT A F IR @
o1 T weAT T FE  FEABT ALY, Ay
5o e fag HT FE & &S A 2 )
guTY agl =7 anAAHzd &1 F1 wiy-
FX & T Ay 3 # dsF
qFAT A 31 ATOF F1 g€ | Fezer qrfer-
QAT A 7 qEIEAN F o7 amr v

et #71 8 |

[RAJYA SABHA]
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a7 fwar, 9t srwe Afg-afug & wama
9gw f&U | agi @z g w90
a1 ®Z gEEafea w1 oA ww o oAdy |
afaa =gfe fagre w1 wmar azs w@r o,
zafqn fasge wwgaqd A9% & ugo
T0 91~ & FIEAT F a1 | AT FATC
zw feam gra fear st wr 2 2few

“Meanwhile another SSP leader in UD,
Mr. Shyam Lal Kanodia, has resigned
ftom the State Parliamentary Board.”

gare ugl #1% arfarTd @ T8 @
HiT FAlfear &1 g gEfrEr 487 &
Fifear gardt Ot & wearfaa gaer §
AR g et #ix q® wA@aw 5y
it sfRT S & gon F9 § 394 4z §
Fifrg o tHe Mo # fagraxi § ara
fear zafan end wgr §F N Tw F fx
16 M7 17 VT a4y &y difew aw=m,
w7 gz F3d &1 difen gem,
qare dfeered #1 Aifer gamic arfs g
9AT 9 TG HIT FEr & | AT qI-qALT
o iz FwwE A, fyad Jrw@T £ qune,
SHAY AEAATT § qEATT O g7 R oy
IO 1 gare wfagr w1 mizfaiom gar
HIT S AT AT A q 7 fAory g,
gH THFT MG F § A 43 gER
TEATT F HAFA € | 8T @ TE 9 qLHL?
YT FE T AW HIT FI1E a9 A<
AEfad #I@d gt a1 TH gy
Wedr & gFai & &1 fase & s
wET #T oASr g Wi o gEay &
fifl oF uwdfes @7 & ar & gaar
g g9 fwar, gan i 9 9w, o
afeq foar giar | wF swdw &, gaar
HHA AN G 3T 3T F TH T F qIX F
WX 78 Geaam ff fomd am & oz
qeT g, e & ATAFT, S ST & fasga
TEATNAN G @ E L L

ot WRTETT AW : IAFT M -
TGN FT G |
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it AN : T JT0F 1-11-1970
FTE AT 91 II&T Y g9 92 -

*“The Deputv Leader of the UP SSP
Legislative Party, Mr, Shamboo WNath
Chaudhary, tcld newsmen in Lucknow
today that he has decided to resign from
the Deputy Lerdership.”

g A7 feedt As T g | wEgATT A L L
St T REAT ¢ TT T AV ?

sft T ¢ 9% & 1-11-70 !
qY AT 9T §, £AIRA A4

=it wgrEiT e At 0 FET AT AT
qMF O FEF 0 94T § ! g FE
gam 7 o ‘

S TAFAES ¢ qg T AT qA7 |
AZT FTAT |

Tt IT@AAFT ¢ W JATr AIIT JIE
g |
ST VAT g LA WM |
qqAT AEAT AT gafex & faav F o
MY O FAEF AT FAT @F w5
g
“In Lucknow the Co-ordination Com-
mittee ot the rung SVD failed to finalise

the list for expinsion of the Cabinet
despite two hou s of deliberations.”

faeger owwem g famgw faaare 2
qAGAHE # FHNIAAT FHE A AT
gdo FAto o &1 FFl g% A 7 WX
wEer gar 7 g Aema A w1 @
HqaFT § § ) A A uscfiagfes w9
Fr "ifawr # fasiz, wasg dar 48y g
7z gAY A g fr gw mady Tor-Afa
§ foq aw oo wfagi #7 9F, w9,
FY AT | Tk a1 | ag et fqaan @
Ty Ifa st & veyrfmg & @ & ad
fogar | & =rEar g, =W "iH 9% AT 7-

qraan fag #wt fams wRA 477 |

Fgi & 7 =Y mdo o YT FO faAl 9%

S S
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faaer & 9 | & geyAraan A N qTaE
FEAHAT AT 5, T FAEIT Fgarw
® AT §=—FT TF ArSo Fo AT AIZT F
13T aga Asar Fr. ..

ot q®o Yo fasr ;o137 agy HuWw
a1 |

A qEIRTEA g, AW F gATL 9T,
399 §% (30 79 & T 7Ty €, 7w
9 [FUT qigy gfafeza g1 7o—3aFT 91
T gafestd SIT ©F &9 IgF AranraT
a3 AT, AT 98T Iq AGIAT I A Y
st <fear #F Arfq 7ad @i 397 FAiT
TF R 9T FT 20

“AIR Lucknow correspondent  under-
stands that no decision could be taken be-
cause of the insistence of the SVD consti-
tuents to have the key portfolios.””

TH qUE FT U T TAGH FAAT, ATdo
Fo AR A FAIW FIIT AT A a3
ST § 6 o+ soarE St F 39 91 7
TAZM AT FAAT | TF TATCT A FFT
war & T& wgas w1 A fear Wear v
ARAEATTT HTTFERT FIAT &, AfFT Ug
a1 a5 gAY 1T F | A 37 GG B TAI07
FT arerg ar g AT wrgdr fggng §
AF AT ATFE WA ITRT 93 |

7% 1 FRCTC FT qAfeA F A 8 AN
garfeT AT & 1 A X SAET AT FT
FFLTA G G07 H 31 AT & {37 fro w70 o
ugo TFo Mo, HT HTe flo Ao T aF
T T4 TAAT @ W SAIR FATHL qAT
T §37 1 FAAT 70 & | THo TTo To
F 19 &, T 92 q20 EATE TR AT
375 F1E ATH A& A1 TFT & 1 TF TA=T
ot SICHET (T 79T fT77 THo THo dTo
F yra?i & am {93 go F M faaqd 530
w7 ar & T T9% 5AF A0 FL A5T ™
F o7 5T A TEET G340 A1 9AE qid
&3 | FA7 39 TG T TAGT FA G0 ?

m— e e -
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[ <srAIRRAT]

T8 Q@ &1 qE@ N AT TS IAF7 g
@sd FT f2ar 91\ w97 § ag qeAr ArgAar
g & 7 o®o Uxo o & w AW § A
TAT T AT a1 FT G647 9787 @ !
THo THo dlo § F© AR &1 HEYTS FHT
faar ar WX f97 W1 F71 Tgo uwHo dTo
& gedes foar o &gy @, & & arast
THo THo FYo A 1T & T 1 ATfRiwraa
Ugo Udo o g IHFT THo THo o &
qEY AET FATAT T

o agrER A ¢ faw qg & s
q o F00 71 gedes fean & 7 €Y wad
FNF Fgd 2 |

S TFAATCAN G R qEINT 8 |
4 FFZIT F A & AT AW AT gAA
gRT | 3T TTT GIET AT T AT AT
&\ 98H & gy mfafy #y weatfaa azen
of afFT @t & s ol A wEew
T fagr | qff faddr Hifs F s,
ot afeee & fawg 7 w4 @sr gd ifqw
F I T ATHA T AT TG TGN
F< {71 | Fae iy faard & gasradz &7
gardr 9t & wfedz & faamw ger faar
g7 AT 3@ a7 & arfaq #1 18 41 FfFT
LA AT K1 A1 At v F FeA
§ wawat g | e gra ag warew faar
wat 5 wedia wfafs  qgex 7 g7 oo
%7 fzar & % wmo wmo dvo =7 afaw &7
F13 7 gEaw Ag &) "faw A g §
g wY g, /fag & a@ # gw Jar
TR & T Ffag AT FTEFT 9% AHA FI
W 2 1 gafay § wiga arfor st 7 sgar
Fq1gal g o F gardr aega 7 qgraar #3
AL IH qLE T Iq9T TG FAHLT I
A1 #7139 g | &347 ;s AT W
AT &7 WIT AT 39 qE $ qAA 3
SRAT AT QW FT 1@ & | WAL KA HY
QT FTAT g T THT AT A AT« wrar

[RAJYA SABHA)

All India Radio 144
¥ JowT 39 AFAq BT AT AT R
A HU

7T § FFLIL, 5 F7 AT @AT ATEAT
g1y Tro gHo Fo FATE BET a1E ¢ |
T oA AT Mifge St @ faaaa FEr
fr 3 stwr Yfemr qafer #1031 78 A
dTo U0 Yo FY I3 FY 1T AT TE |

SHRI MULKA GOVINDA REDDY

(Mysorc): If you want me to answer, please
spcak in Enghish. I cannot understand you.

SHRI RAJNARAIN:
answer,

SHRI MULKA GOVINDA REDDY: Be-
cause you referred to me by name. Other-
wise, T would not have said it.

SHRI RAJNARAIN: 1 request you to
think over all this fraud and cheat.

You need not

“P.S.P. decides not to align itsclf with
the new Government?

57 @Mt {7 IH AT FT oo HATAT
f dto ndo dto 7 haar T fam & f ag
BAMRT qrg F&Y A0 | 37 a4 7 Az A
a7, gt fave a% 7d @ garf #r
TS AT FH FT FeAT WHMAT AT | AT
aga aaaq & % g7 aga gser w19 FT
WE waag & fau M zw aw § 3 TAY
& FITS G797 G 4 | FAT F THAG@ T
FUNTA T TF & ¢

#iY sito aTErA (SR )
g7 ‘

Y TATqEer ¢ wEr 3fRT
T 9t ¥ AT AT - F> A% g,
Y qQT qHT AT A A qZ T FY
qdr faree & ATOF G WS AT FEITTHT
98 % 9|, I8 6 I &7 g, ATHRIALT FTHIT
#T gAfeq & gwa A frar § 1 7 w@ar
g fr @ g™ 1 AT F 9" AT g,
2o qx & #T &, 99T QU Far7 faAm
T, TE IE AT G VA 9TFATLF I H qar
@I, 9 THALFH! &fag IT T2, FEFA X
gearaAT g1 wu, AeAn F1F@T S, qg

: AT HIA
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arg fFaa wag garfa gs, a@few faar
FEFH & Faor "@fqgg & s @ @
zaer fady FifrErd gq9r gesa F#7
@ & 98 ©F-UF , 1131, AF-di9 e Asan
g1 HATAT @1 | 78 F471 &, 92 1% 7 &,
qg F15 SHIFAT &, AT FIE F7A7 2 |
ag frai a3 fuaf, i fwat g wearg )
gearaaa fag of 93 <fge, gare aAq
§ & zAS! "@ FIET AT, §A UMW
SAITH T SARTIHI ] WE | T 2 Y
F a7 F1 AT X YAF-GIT 99 9 59
war a1 79 @ b F faAEr e sgwm
fm faq FW AT, TIAT I FHRT G
T, IO 9_W A iRy AR §9q9
F1 FA FL (AT 147 a4 G UF TF F1A
% fFar @@ wAw fag w oA §
T ZAF Sorwie feqrdhe § qE7% °
gogaragw fag w1 fasn fean aditw
TAST agT T FBa° & WP A | AT FET
gedwg q TIAWE T AT @Y §, TATE
St qzAT F ALY §, T ATTRIGR A §, AT
gy 3% AT 7 oFar wg taume
& FI9ET FT AVEI F® IT AT FT
fear gt 7 T AFTH T Arew foqrag
AR ! o FRA AT TG AT ATTHRT ZH
qaT & | TRW Fg A% g fray a1 #3
@ &Y, FA1 g W@ AV, ¥ 5 @ &Y | g
g fF g 9w TG Sy gHIRT BT
q1$ &, AT gUTY T A FTQT € 98 DY qT
@1 2 | 87 Feqar AT #7 o {5 § avg Y
-7 778 AT T30, TART Lo FLAT
g-aT0 FT WI§ T FATY ATAT STHT,
ZAT T ATH AT, gw AAT R A
qeFes AT F T FT R &, 98 ATTE
FArRIA fawnT 7 AcheE ATUAW F SWE
wegaTaraer ®y oo faar 4 & 9T WOAT
wHaa A a5 g f FE¢ gfew w1 qar =797
AT £ TOSTATTOA0 & A1 g3 AT gA (TR
T fagr St | SWUETW S FT AT AL O1F
&, ST oY, § §ga fedi § ag 99
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@I A1 % 99T 93w F A F A, waAl
S AT FT GRA HOATATF A @UE
g fazst fadt, St $5 g9 Ry 7
gHI, ST AT HIX FTA9T FT T97 F2T
AT AT FATFIA AT FT A G FGTH A
difer & gad gamar afey g Wt 93
TEY WAT AIE FATFA T GLFC AT
AT &, e &Y, 97 F1F B wreay

T AT A1F I AW F] FT OFIT
7 A% FT fear war, I oA A€,
ag ¢ 3199 UAIAZ fqa S 920 ATAT Aq7
UTIF Fr3T & g fraqr adrewr Wear
fawrr T wgr & | wg IAE 99z fadaw
AT, I T8 g £, 9 IuAy a9t w4y gy
g1 3% 8WE, 1970 T q1q & | IAT &
qI9-ATA FIT q9g Ao Wl sy
FT ZEAANT | greay Fem gra ao fqey
TA1T, A8 AR AFAT QqIZT &7 T&q7q AT
WT A 53 g% IT 9T IF 93T
faare gon, @ e & #81 gw Y 5=11
agt f5 aremr AWedt frw awg wea &Y
TAA w1 gfaq w3 @A ) sEwr ==y
A8 g% waAfF 99 a7 g% 9g 69 aw
faara gom

o g@o o o : Ty fawr @
g

ot T @ giad, 2w oA
TAFNT 21 12 fyaz 99 a1 fafreex
T IT & AZANT AEHTA F1 faati a1
2 fagz z@di 1 faat 1/6 , a8 @
foeft ey a7 99 Afwg, gz F1g
AT § | 36 I A e frar
AT THOT WET 7 HR A% faw
Fa1g Fa7 faAar & 5 58 wfqaq s
fererrars & o q9T AT T9T AT F e
FT, qATEE, HIT 3T A gH 52 Fraar
AR T AT § | § FAITAT ATEATE ATTAT
et WERa § fF I tHo uHo o F
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[ ST
fam @1 T gAAT F AT HAGT FHA &
fraA i AT AATTE | FOF 77 THo
dYo Ty F wi@ FY FAFE § T FAAAT
& % aft worrfrs 42@ & Qo awe i &1
ger & a1 TrarraT 19 W TFaT gl F 1
dred g1 fRa 3T M uw F fao
& wg 3w f5a avmaifas & o g3t &
fay #z & e 3 gofiefadt & 73 &,
afFr g@e wHo o ® av F WwE
femmr €1 @ T FT IW T AT TR
g & a1 tHo wo Yo T ATA
T 9 TE FT IET FfFE HTAnT
F ®T 9T I KT HAT & | 0 F&T aret
@, fFam & frazgorEf de1gd €1 a7 &fx
fafaaras qEf g, z@ &1 AT A7 94T
IAH AGT 2

AT T TEHT 3G AT | AT 97
e gg = u@o uAe fayg wra # |
50 fAaz oM afta &Y ) 77w g P
gaq  feaer gaqn wfw & 0 \ww
e § I aR F IFAT A6 @Y faar
A F AL A AT ) 7F FAT R ? T &
ary fa2of Afs # efgy | 57 999 F
faweit &% fogix Ja | 97 | 919 S & @ar
g a7 eat g7 gaq #1 faomr g ) Fadw
Mfg av fay oY g7 99, afer Wear
ST F IIAET AT AT AT, FEI SAFT
fo 72y a7, afes q@T AR 9T A 39
frz, 15 fomz ga@T Saar € f% ar
fsae foF gaTe faer S F197 50 faaz 9
q ML faer ST 9 YT F37 F AT WL
g afqw Wy 90 d7 IS A GE G
ggTfza fear SEar a1 |\ 1 AT 7 W J
Fgar wrgar g % wfaw ot #1 fraw
Few fod Tq 9w F1 =8 a@ § aug
AT FTfET | T 21-8-70 F1 AT wA-
stam T o 1 et Y ow gE, wrafiw
o T FTA3F g/ N At g Weay
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IR G TANCT FEATE | gAT gAY
forwrag o of wemomw S F #
ST gHT fawclt AT gAT 9 A1 I8 R
ey 7 wanfea 78 frar Afva w9 gw
AT GT M FH AT AR F ;T AT A
THITT FAT, AHT gHIT  FAT FARA
gw [gwelt 591 91 @ &, 29Ty SAar #4971 ur
@ g gad are F et ¥ ww w6y WA
BRI W1 ey wfafy w1 e ar sw
FT FRT TG & AT AT, W& FHET
FT AT gARELT § fig gar IwE wEy
et & s At man, w4 e &
TE WA fF 99T 9Ew Y uew afafy §
AATEATT § 7 FHAT a7 ¥ 1) 797 AT WL
F ey afeqi & wiafer qnei &
a3y, AT ag feAy arfeat & wiafox
ATET 1 88 THTTT F IFGTAAT £ 3fegy
a7 1 fehrorT 217 ar ag et frover 2,
S WIEAT FT AFL FF £ 7 zgfag
AR, & TB AT I AAT § AR F
AEM (F 2951 H=S! 9 & AT 77 |

Fam g I ¥ WAL 3w I AR
fFa 3 1 uF ArwEt wemaw & g
g9 am &1 sfaftes e 5 ge amed
F AT A=A @ & AR w7 oaF aE
=Tfem | IEAr & 7w Ak F Prawr wwr )
N FATTAT A R B FIT F v
A AT A ATST AT T AT | ZH A0
It oz ageft a1< 5/ weE wred § gav
® T % 327 wag & o w7 wwdr T av
THZTXFXAT & 98 9T qeA1 g€ & 1§y
3P. M
T et Fr 3@ ST | I9A 3@ AT
fresr srror far 1A atg @ s
A 3gay ywifer #TEF § 1 w107 3oy g ?

N grmaafa : 77 7 ger Ffar

HY AT ¢ FAI {19 A ) Feg-
TTAH ZAT S IR Al f7617 3 | F @) fyefe
q @ FEIE |
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HYqT, T FZAT AT o AV worr refy

# AT § T A&l “T TGH g3, IA67 BT

FI & F1L@M & fad agde 37 & a

# A1 F© qgq gE, 7E W T{TAT A HAT

=t ggo €ro fas : T @A

%Y AT AT & FYFT AT |

(Tume vell rings.)

sivad, =g 7g <1 4T FAE Fr A
* T SR BA 7 A8 AT EAR ALAT &
s a9 F 09q 7w fa=re @A g
g T %I gATT FET 97, AT AHFAAT
&V

sy gqasafa : soEr & sqrEr 37 faae
q ATOHT GH FLATG

S qwATTET | ST, AR 7 ¢
ff wedr-Add, #iFATA TrEfaUT &
g A’ AT QAT F wgeqdwa WeAr &
SqrT FT AT FIIHIT GATAT T4 & a8
FHAAT HIT AGGA F JAT | FAT AL
qqdi, fasdt, FAFAT, A4 F WITHA B
F1 FT 997 fA2d® & M 399  Fg
§ATA T TR FAAT F TIEF AT G
QU | GHTT FEATE TR SAAT P T
faar s, zadr  trEIATER PRAT ST

574 7% fafag worAo A a=staat a@
g A sEwTorAredy £ A gH AT feaq
217 =rfge fF 3 g2 Ad o< 9wy faforcer
qefa FT G907 FIT T T A TF g4
# wT # [gEs i1 wifgartadi, 99-
st wT medr {aeft § %2 gu weg
fams  garwi & AU ATHIAGN wY
srqedT 431 £ 1 7 &1 IgT asr fgEar
oIS W7 1938—39 7 T TF FA-AA(SH
qrEde Zigdiadl § & 1 9T @ g |
ge-aq a¥ gars sfzar agy g awdr |
EFTAATIN § AT TAX FT ST FIAHA
AT & IAA wiAAAT AILATT FT €A
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ALY T@T | FEAA ArgAFAT AV eqqeql
sra: 74T fawfaa Iw1 | 2 AT gwaT FaT
Hdiizaq a7, qigw aar, § g6t 977 Srdn

Al

FHAIRT Ffez & JEFToAnT w0 wR
fraraa g T g | aseaE, gfvaw g
ML TEH AT AMRT § fAgzadl faian
%1 I Afzw AT a1 7Y A7 F wATO;
& sarer @w w7 Afgar qard ggar € )
ZHITE T ITFT AT £ |

gadtzT d@dfta aE A awdfaw
FUET AT T & FAAT q@r s
TEIT & 50 F as(F Oy g ol § &
FH AT AT TTAIMMET 2

ITI|ATCT A FT RI1E FIEA ALY
g afe geq fear gz a a¥ ) =,
G5 HIT qAZAL ¥7F § 3977 /T FATH FY
ard fROE & 343 97 9T FE A€ F ) 27
AT H 25-30 TIX dF &7 #197 # ae
FAF F9 ATfET | AT wAE F 0F
A2 JAMT F KA FI ALALT 747 FAAT |
1956 % 17 a1 2a& fau faasfy qar
frraT 30 7@z AATAT WA | FA AW
F AfzA1 Gz AT AT alig & waAq fwar
S WX 3T AfTAE TEET 7 firar o7 |

(Time bell rings.)

AAq, A 9gT Fedt-wedt 97 |y

FEA STEAT H A1 @TE |

qT ATHRIITI0 FT FTa9gfT & fgars
FTIOHRTT 3 38 7 FZATAGATE )

YGGF  FAGRI & 99 FIAT 2,
WrENATEE HIT fawrfw advg & afad
AT FATA GIAT § HITIT AR AT @I F1GT
& | A TEAT Argar § fF avely, frsfra -
AT FT TGO ZT 5 1 AT AR HT AT
IF T FIAr =AET |

(Time bell rings.)
s, ga s gmiagad @z g )
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oo TYOTEST s wa wey AT AT 2gT
graan
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Y UHRATOAY : ATAT, § BTG 7F 93
o wito mHo FAT F, §IF THIAWA
gfag a3 &7

siy sg@anfa : 7z S0 waq foray 2
THFT WAT S F1 3 ATRIMT

S TRATOAN ¢ 74T, 27 FAAT
gfag @71 & 1 § "o TAo AITETT FIT 7 |
@0 To Ar7gTSr FvAT 1 & 5| 92 UFo
Tdo  WIIIF T 3, R AT T &
FZ Fo UFo Al fr1iara 3§ T A
o Y af e & Ry &, T aw T | 43
74 3, AR AZ A FAT 7T W AT AFAT
T8 & aAifE agwm g zfEw &
R TESIfF , ST qg FTAAT E, FIA F |

st gaganfa ;. 5% 2, g aisT

S TIAATCDN © § UF AT FIAT F0AT
g & zaf &= g arfge—waza
wift g2, wazae wifr =1 4 § 7917 g,
TFLAT Fq T 07 guwr Frardv g, wav
WAL FIA & 17 H AT A7 0207 ot A7
SHE AFMGA | WIATT wodg faaw &1
WEAT g ? ATT AW A AT T 5 7 faq
FI 99 T A1 F7 g 7 F97 qAL7 HIT 77
THILT SUET 21 7 Areq, g4%1 5 fgaz
o7 Fifgd |

sy grawrafa . wOE aur A 5 faae
sIrAT 9z AT % faar -

Y TAATQAN ¢ TF FAFAT F W
AT AFAT § | AT aaAT 5 77 a9 FaT
g HIT W7 ¥ & 1wl qr@ oA
‘FFF F A IUT W T0U FT AT FEAT
g B wrw Usar, st amad wg T
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& St wearaty asrz 9w fwar, F 47 G4
AT A & 1 o wegrw F1 oA
FJAAT T & | e aT FAT AT SAO@T
¥ gegor &1 qifvea w1 fogmad ?
zafau fF gfea i a8 aaad & 5
AUET FWE F A F FE A IR
TAA FIT G g1 gFAT 2 Al ARG
g1 AERAT §, THIAC F=FT AN qAHA A
IFT FU | F AT THAT ATGAN §, T S
FIC FET AT ATTA 7 ®AT AT AY
T EA0 FW W, FAT TFFEAT Flqaq
fefasa 7 ...

sft guasniiy ¢ 3YF &, @ Folay |

WY TRAATTAN ¢ I29 ATHRTITT IAH
qred w1 &Ml FITE (Interruptions){TAT,
HAT ST, AT EH Avw @ F f=fT 7
TIF Ageayo (377 F ATAFT FFAT FAAT
| AT F ATRTAATO &Y HTRTMETO
T FZ FL R AT W Fg f2Iv A0
T 7T 7T WAT § AT g ATAT A
FEIFATETA (g | TN THY Ig FAad HIT
FATTATE F RAT FT G AT AT
grivar g9 90T F qEA, vArgeaa 7y
W qIA FT ALV, T gEHT AT g, *f@w
AT ATIT F I 1 92T 40 fAA2 F
721 X 50 faaz w1 faar—arg w3 faar )
gw W & faq Mear & yarer 39
Fgl & @ qA7 g% 7 ¥ E § qg
PTG &1 sy & qry , fqsasy § 40
faaz =i & i fr agar ww & 1 fasaa
FAITH, AT ATTA, FATG F I A
TZATT F ATL § ITHT (47 7 q1ar |
SATET STHTTI) EHAT ATET |

&
B

St gaawrali oA 15

| IAAREAT ¢ 7 0F (gFe ¢ Tfeqr
q A1 wETTRAF § qG, Wl AT FHIY
gIT 2, Sk FUNC ATEATE 4§, WX
wrgFE @Ed w1 g sfawre dar g
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HEIAE o F1 AL ZTT, AR I ST & g
wgr AgfARwE ¥ wo [ATH Fi AL
& @9 g, g gufe & qmfas & 9z a9
qFaT g + TAfae /Y wr & gwd
T AT § —~aieT garfear 1 § 96T
F fa o g, o= 9w s famr o,
ITar fava &7 w9 @90 & S0 ) G
aifeaT 99 F@T3 §, FAFHI T HIT AFL
ST w1 % Za9 5 119 SE § 9N weadi
FGT T & AT T FIIATIT Fi T £
g M 78 Tgar “rgar fR w98 wRAd
# WTEAT g g Al T FAITT F e qwAT
FT FARFT0 K7, gL qAT BI AAFT
F fi avg goar Aedt €aw Awm AT
ST TV, BF H OF FeE FHOT 53
S AT AT Y, AZ A0HT FAC (7 =7wr
THIT FF T TG | JUL AATHC SHTEA
FT AT T ATE BIRA (A1 720 H 1T AT
F FFE7T NG & =7 | qfery  Frar @
aT IgT FT FAT AT FATAGTE AL STET,
A I E AT A AT AM4T R, wgfAN
& auaz faearfiear #Caw @ §
[ATATTA faegT, 77 1942 % afqwr, v
HATT FT Wy & F&7 29, 98 ey €
ST a T MdrEaT
The question w.s proposed.

SHRI BHUPESF GUPTA: Sir I move:
1. ““That at the end of the motion, the
following be added, namely—

‘and having considered the same, this
House is of opinion that the guiding
policy of the \ll India Radio has not
been given the cotrect orientation—

(i) to educate and enlighten the
people in the spirit of democracy,
socialism and in the fight against the
Right—Rcaction and communalism
which today constitute the main
threat to India’s future;

(ii) to give proper coverage to the
activities and struggles of the workers,
peasants and other sections of the
working people for a better life and
for justice—snocial, economic and poli-
tical;
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(iii) to uphold the nation’s tradition
of anti-imperialism and anti-colonia-
lism, especially our peoples’ fight
against U.S. neo-colonialism;

(1v) to encourage young progressive
artists writers and others m the cul-
tural field in the spivit of dedicated
service to the nation;

(v) to expose the menacing  actisi-
ties of the Rightists and communalists
who are distoring our history and
playing up the bachwardness and pre-

judices ot certamm sections of the
people;
(vi)y to faalitate fruitful  consulta-

tions with the gemume democrats and
socialists and other clements dedicat-
ed to the cause of the masses and (o
the cause of the fight against imperia-
lists, nco-colomalists, monopolists, big
landlords and other vested interests
and then political representatives;

(+1i) to purge the ANl India Radio
of the reactionary and communal ele-
ments who are entrenched in  key
positions in the All India Radio and
the Ministry of Information and
Broadcasting; and

(viii) to make necessary institutional
altangements so that the guiding
polity reorientated on the above lines,
is faithfully implemented in coopera-
tion with the representative personali-
ties for the country’s social, economic,
political and cultural life.”

SHRI S. N. MISHRA: Sir, I move:

2. ““That at rthe end of the motion, the
following be added, namely—

‘and having considered the same, this
House resolves that a Committee of this
House may be appointed by the Chan-
man to enquire into the allegations.' ™’

(The amendment also stood in the names
of Shri Godeey Murahari, Dr. Bhai Maha-
vir and Shri Lokanath Misra).

The questions were proposed.

MR. DEPUTY CHAIRMAN: The motion
and the amendments are bhefore the House.
M. Mohan Dharia,

SHRI M. M. DHARIA (Maharashtra):
Mi. Deputy Chairman, Sir, at the outset I
would lLike to thank my colleague, Mr. Raj-
narain, for expressing confidence in me.

AN. HON. MEMBER: Do not betray
that confidence.
SHRI M. M. DHARIA: Mr. Deputy

Chairman, T have never betrayed my fiiends,
So there is no question of betraying confi-
dence, But it is not an ossasion really
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to think and ponder how we have been
functioning in this country?

Sir, earlier the issue of unemployment was
raised by my colleagues, Mr. Bhupesh Gupta,
Rajnarainji and Mr. Mulka Govinda Reddy,
and dwing this weck, as per mv informa-
tion, a debate has been fixed on rising prices
in the counuy. We all are aware how this
rise in prices has affected the whole of the
socicty. But we are move concerned ahout
the All India Radio and we have no time
to think about the rising prices.

S GRATUAY : T T FgAT ARATE %
SARAT G IAT & T2 TTIAF 3 |

SHRI M. M. DHARIA: I am coming to
it. Mr. Deputy Chairman, Sir. I can vcors
well understand the anger of Shii 8. ™.
Mishra, the hon’ble Leader of the Opposi-
tion. He has mussed the bus and T am sorrv
for him. I can understand his anger. But is
it the forum to expose the frustration in his
mind kecping aside the burning issues of
the country®> We all should take a proper
note that our functioning in Parliament, not
going o the basic roots of the basic problems
in the country and providing solutions, has
cicated an atmosphere of frustration in the
country and the people are gradually losing
their faith in these Parliamentary institu-
tions, Now instead of thinking of unemploy-
ment, rising prices and violent activitics we
are morc concerned about this A.LLR. busi-
ness. I can undeistand ¢hat the All India
Radio is certainly an important media in
this country and it shall have to be con-
ducted in a good manner, in a reasonable
and responsible manner. But, Sir, what were
the complaints?

A motion has been moved. What are the
complaints of Rajnarainji? That a represen-
tative of the A.I.R. from Lucknow did not
submit his comments properly. For that pur-
pose one letter from the hon'ble Member to
the hon’ble Minister for Information and
Broadcasting would have been suflicient. And
had the hon’ble Minister not taken any
cognizance of such a letter, T would have
joined hands with the hon’ble Member in
voicing mv protest that it is the dutv of the
Government to see that any partiality or
whatever it is not allowed to be committed
and proper action is taken against that per-
son. But instead of sending that letter we
can affo:d to spend three days of this angnst
House over such a trifling matter. Here, Sir,
I would like to say that the hon'ble Mem-
ber, Rajnarainji, has in this matter at least
not been able to convince me as to the need
for such a committce to he appointed by
the Chair.

&Y TIATIOEW ¢ qEHT, WIS, §ATT a2F
TR T7 qTAY, BF AT HfeaeT HA |

[RAJYA SABHA]
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=01 A AgaT 7T A A @
THIT AT

SHRI M. M. DHARIA: Mr. Deputy
Chairman, Sir, so far as All India Radio is
concetned, I am not here as an advocate on
behall of the Minster to say that evervtling
that 15 going on in All India Radio is fan.
On the contrary, please allow me to say that
the amendment moved by my colleague, Mr.
Bhupesh Gupta. has valid grounds which
the Government shall have to consider. All
India Radio iv an instrument to see that the
socio-cconomic transformation of the country
is brought abour in an effective manner. To-
day right from the morning to evening there
are so many cultural programmes and there
is even dassical music in the morning. For
what purpose? It is as if the people in this
count«v arc absolutely lasv. thev have no
other work and they are interested in classi-
cal music in the moining. Sir, T do not
know how this complaint of Mr. Rajnarain
has come that more attention is paid to
political affairs. To be frank, so far as the
socio-economic and political activities are
concerned, All India Radio has been hardly
devoting much time; they are more concerned
with all these cultural activites in the coun-
try. T say, it is time to insist that such acti-
vities which can revolutionise the whole
country, which can mobilise the masses for
the socio-economic transformation of the
country, shonld be given more attention.
And instead of trying for such a change, we
are trving to talk about some sort of grie-
vances of a trifling nature. Whv? The reason
is obvious. This debate should have been
for some revolutionarv change in the beha-
viour of A.T.R. But unfortunately it is con-
verted into a political business, it is con-
ierted into a political debate. T expected
that Rajnarainji will rise to the occasion and
sce what is expected from A.LLR. and how
it should function. Instead, they want to
have that political prestige which they have
lost, by bringing such motions. The prestige
is a lost prestige. Tt is a lost image. The
image of this ‘grand alliance’ cannot be
brought by such discussions.

SHRI S. D. MISRA: What ahout the
sinister alliance of Congress (R), the CPT and
the D.M.K.?

st TrwATeTaer ¢ ATE WA Ao
AR F2T A1 fr A g TA T, 7R
Y T AAN |

s gamwvafy ¢ AT A T S AT
;ﬁﬂ'ﬂ' a%fav

SHRI M. M. DHARIA: Mr. Deputy
Chairman, I would like to say to my friend,
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Mt. S. D. Misra--who is under the impres-
sion that theie i, something sinister going
on in this count y—that therc is mnothing
sinister going on in this country and that
only some revolutionary change 1s coning
in this country.

SHRI S. D. MISRA: Pscudo-radicals.

SHRI M. M. HHARIA: Unfortunately
my colleagues on “his sude fail to understand
the situation. Th re is a good sign to-day.
Many of them ha e not realised that. There
are statements af er statements which are
being referred to, even by All India Radio.
Some of his own colleagues are thinking of
joining hands wit: the progressive forces m
the country. It ha- started in his own party
and 1t will blow ag ainst Syndicate leaders like
Moratjibhat and ¢ thers, those who are abso-
lutely reactionary. Sir, the time is not fa
off when Mr. S. D). Misra will not only sce
that but perhaps hecome a victim to it also,

Mr. Deputy Chairman, Sir, a complaint
was made by Rajnarainji that no reflerence
is being made to Mr. §. N. Mishra, the
Leader of the Opyposition, since the time he
became the Leade: of the Opposition. I was
aware that this ¢l arge will be madc. Since
yesterday I have neen going through these
A.LR. bulletins. 1 have got them here, Let
the Members of the Opposition go through
all these A.LR. bulletins for a whole month.
I have taken care to go through the bulle-
tins for one montl and 20 davs.

They should go 'hrough all the AIR hulle-
tins and they will find that more promi-
nence is being giren to the leaders of the
opposition parties than to the Members on
this side ot the House. I am not here to
advocate for the AIR, but so far as news-
reporting is concerned at least this is my
impression . . .

167

it TKATAAW : T F3 TANA & f7m, ?

SHRI A. G. KULKARNI (Maharashtra):
Mr. Dharia, what he wants is that not only
should his name igure in the news bulle-
tins, but he must e accepted by the public
as the leader. Hc wants that he must be
accepted as the leider by the public.

SHRI M. M. I'HARIA: Mr. Deputy
Chairman, ! hardlv get any opportunity to
listen in to the radio. But I went through
all these scripts because I wanted to  be
absolutely fair in this House and after going
throngh all these s ripts I have come to this
conclusion that the AIR is giving actually
more prominence 0 the leaders ¢f the op-
position than to us, and I think these are
the scripts which are released by the PTI
and other news ag ncies in the country and
also by all the coirespondents. T must say
that in giving new- to the country the AIR
has 1cmained abosiutely partial and [ have
no doubt about it. ..
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SHRI AKBAR ALT KHAN: Do you mean
Lo say partial to the Opposition?

SHRI M. M. DHARIA: Yes, yes, partial
to the Opposition. It is absolutely partial to
them and 1t « leaning more t'a\dourably to-
wards the opposition leaders, Everytime only
Mi. Rajnarain, Mr, Bhupesh Gupta, Mr, S.
N. Mwhra, of course, sometimes myself and
Mi. Kushan Kant on this side, figure in the
AIR news bulletins .. )

) SHRI S. D. MISRA: M. Bhupesh Gupta
Is not m opposition. e is with the Cong-
ress (R). Why do vou mdude him m the
opposttion®

SHRI M. M. DHARIA: Sir, it is my feel-
ing that the AIR 15 absolutely  impartial.
Rathei it s leanimg more favourably towards
the Opposition, | even throw a Lhzillcnge to
the Opposinon that they should kindly go
through all these news bulletins; let them
have their own reactions. Under these cir-
cumstances, to say that an enquirv committee
should be appomted by the Chairman to go
o this particular allegation will not be
fan and therefore, I am here to oppose this
move of my friend, Mr. Rajnarain and his
other friends like Mr. S, N. Mishra and
others . . .

Y VHARIEW : I I8 JHeAT
T OEH AT F

1SHRI M. M. DHARTA: T am coming to
that . ..

SHRI LOKANATH MISRA (Orissa): If
Mr. Dharia concedes that the Al India
Radio has heen partial, then why should he
not concede the demand for an enquiry com-
mittecc? Let there be a commission of en-
quirv and let the commission say it clearly
that the All India Radio 15 partial.

SHRI M. M. DHARIA: I said the All
India Radio is partial to the Opposition. I
feel this is the correct policy of the All India
Radio that prominence must be given to all
prominent personalities from all States.
(Inteyruption). This will be my urge to the
public, to all the newspapers in the coun-
try, and (o the All India Radio that promi-
nence should be given not only to the poli-
ticians, not onlv to the political leaders, but
to all the leaders in various fields like medi-
cine, science, technology, etc. They should
also get proper prominence in the news
coming from the All Tndia Radio and also
from other ncws agencies in the country.

Now coming to the amendment moved by
Mr. Bhupesh Gupta T think there is a lot
of relevance, there is a lot of substance in
that amendment. T have no doubt whatso-
cver that the present functioning of the Al
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India Radio shall have to be changed.
Though some change has been made, un-
fortunately the whole structure of the All
India Radio is not changed. It should be
changed so that it becomes the voice of the
people, so that it becomes the voice of the
down-tiodden against the monopolists, the
right reactionaries that arc functioning in
this country thuough the grand alliance. The
All India Radio should hecome the voice of
democtacy against the violence-mongers in
this country; it should become the voice of

sacred democracy; it should bhecome the
voice of secularism. ., .
SHRI LOKANATH MISRA: It is the

voice of left reactionaries,

SHRI M. M. DHARIA: It should be-
come the voice agamst the forces of ohscu-
rantism that are functioning in this country.
The All India Radio should he a 1represen-
tative of the people. It should think of re-
presenting neither the Government nor the
Opposition. It cannot be the representative
of only those who are in politics. Tt should
be the representative of the various sections
in the society. And it is from this point ot
view that a lot of reorientation and stream-
lining is called for.

Therefore, T am not insisting that the
amendment of Shri Bhupesh Gupta should
he accepted. But an assurance must he given
by the hon. Minister on the floor of the
House that he will consider this amendment
hecause I fecl there is some substance and
force and validity in it.

I will not prolong my speech. But I would
like to warn the House that instead of
spending 1ts time on such trifling matters as
this, it should come to the brass-tacks and
discuss various other serious problems con-
fronting the countrv. There are unemployed
voungsters in the country, there are anti-
democratic forces in the country and there
are anti-secular forces in the country and it
is for us to face these challenges. This forum
should be used for finding out solutions to
these problems. There is corruption, there
are strikes. How can we create an atmos-
phere in the country where there will be no
strikes at least for the next ten vears? No
country can progress without industrial and
agriculttural production. What should we do
for that? ...

SHRI RAJNARAIN:
also.

And distribution

SHRT M. M. DHARIJA: Certainly distri-

bution also. That is why we discussed the
nvlon affanr vesterday. Instead of devoting
our time on trifling matters, let us spend it
usefully. I am sure my friend Shri Rajnarain
will not like me... (Interruptiont. He
wants to make me a judge. I can understand
it. But T do not want to accept that responsi-

[RAJYA SABHA]
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bility cspeaally in regaid to such trifling
matters. There are other important issues.

1 would like to tell those who have moved
amendments that government has taken pro-
per notice ot them. And if the reporters are
not reporting well or 1f there are inaccura-
ces in their reporting, proper action should
be taken agamnst them. But by suggesting
appomntment oi a committee, they are by-
passing the main issues facing the country.
‘Therctore, 1 oppose the amendment by
Shri . N. Mishia. At the same time, I feel
that government should consider the amend-
ment by Shri Bhupesh Gupta,

o TSETUEAW : ATE 7 Garo0i e,
g qaadz @ § fre afmafed arew
Ao #T T € FiE A aq |
TqTHT §, §F TO F |

%Y gWo tWo wifewr : & a1 A
¥g Vel § fF Fdr ¥ 998 7 A% O
AF areT AEY € | g §r99 AT & | AT qISW
AT FAE T, TS FI MG ATH AT |

SHRI M. S. GURUPADASWAMY
(Mysore): Mr. Deputy Chairman, I like one
statetnent of my [riend Shii Dharia., The
1est of it was irrelevant to the debate. That
was that All India Radio should be a trustee
of the people and should function as the
voice of the nation. Excepting this statement,
1 am afraid the rest of what he said was not
relevant.

I would hke to ask with all  humility
whether All India Radio is functioning as
the voice of the nation. He wanted to dilute
the debate and soft-peddle it by saying that
it is a verv trifling matter. Let me tell him
that it is not a trifling matter. It is not an
insignificant affair. This subject has been be-
forc us all along. Members of Parliament
fiom this side, the public outside and the
press outside have been excicised over the
functioning of the All India Radio, in parti-
cular, the functioning of the news services
division. T agiee that All Tndia Radio should
be one of our powerful instruments through
which we can satisfy the three imperatives
which any radio has to fulfil—the demand
for impartinl information, the demand for
entertainment and the demand for educa-
tion.

[THr VICF-CHAIRMAN (SHRI BANKA BEHARY
Das) in the Chair]

The All India Radio has got to function
as a potent weapon to serve all these demands
and also to serve. as my friend put it, t}!e
purpose of bringing about socio-economic
changes in our society. It should also serve
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the basic values hich we cherish, There-
fore, Sir, mnv que tion is whether this is
serving this purpe e at all. ..

(I vaeplions)

SHRI M M. DIHARIA: I have supported
the motion also. B 1t the motion is political.
Do not forget it,

SHRI RAJNAR\AIN:
which 1 not polit cal?

SHR! M S. G 'RUPADASWAMY: Do
not intenupt me, Mr. Dharia. 1 did not
mtenupt you Sir, My, Dharia imputes poli-
tes o this motm, Yes, thete is politics
in this, We are all interested in politics. But
we would like to .ave the All India Radio
from the orbit of politics, from the orbit of
partisan politics. Whether the All  India
Radio is in the oroit of politics now or not
is the issue. I do pot want to quote various
instances. My friead, Shry Rajnarain, has
laken the pains to collect instances and in-
cidents 1o show thi t the news broadceasts of
the All India Radio have been woloured and
influenced by politi al considerations and are
very much weighted in favour of the Govern-
nent and discrimivatory to the Opposition.
Sir, I do not want o take much of the time
of the Housc in gi ing a further list. I an
only point out how the All India Radio has
dealt with the vaivicus crises of the past few
months since the Gongress split, how the
Congress split itself was dealt with, and how
the UP asis, the Ferala elections, the poli-
tics of defections i various parts of the
country and finally. the reports on the pio-
ceedings of the Ho wes of Parliament itself
are handled. Are vou satistied that the All
India Radio has hcen very fair, impartial,
objcctive and true in reporting these various
incidents and issues, or they are coloured?
There are two ways of interpreting the state
of affairs in the Ail India Radw: Either
the AIR staff aic congenitally incompetent
and they do not knew the newsworthiness of
the vaious events nd, thercfore, there is
no fair reporting o fair broadcast, or, in
the alternative, ther is continuous political
mousion inte the . flairs of the AIR and,
in particular, pohtr al intrusion into the
matters pertaining 1o the news  broadcast.
Sir, T happencd . . .

SHRT M. M. DILRIA: Thev are talking
Iike [rustrated peop' . They are frustiated
in their politicc . . .

(Inter uplions)

SHRI M. S. GUR/TPADASWAMY: T am
not talking like a f nstrated man. [ am
tlking out of knowl dge and he i talking
ont of ignmance.

SHRT BHUPESH GUPT'A: When vou look
at cach other, hoth o you are frushated.

SIIRT M S, GURIFPADASWAMY: Any-
wav. Mi. Bhupesh Gupta cannot provide the

inspiration to both.

B (N YIRS T

Is thae anything
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Su, I happened o be a Mewmber of the
Chanda Commuittee. We went  into  these
various aspects of the AIR and we devoted
considerable attention and time to the
character and nature of the news broadcast
n this country, We studied the news broad-
casts, the character and the nature of the
news broadcasts in other countries also. We
have not said in the Report, but we came
to the condlusion that the news broadcasts of
the AIR have been running on totalitarian
lines.

SHRI RAJNARAIN: Yes.

SHRI M. S. GURUPADASWAMY: And
we came 1o the conclusion that the AIR has
become increasingly the mouthpiece of the
Government of India, the Ministers and the
officials.

We wanted the ALLR, to be 1id ol that
kind of influence. The AIR has been work-
ing all along under the shadow of the Gov-
crnment, There has been political intrusion
all the tme. This was our judgment and our
conclusion. Thercfore, we suggested various
things and we suggested also basic  trans-
foumation of the AIR of which my fijend
Mo, Dhavia is vary ignotant. I agree with
himn that the AIR should also be an instiu-
ment of socio-cconomic transformation. How-
ever, 1t wis our view that the AIR has not
been plaving fair to the people. Various
people appeared before us, most  of  the
people associated with the AIR and public
men. We have examined also the Ministers
ot the Government of India, It was the una-
nimous opimion of all the witnesses who
appeared before us, including the Ministers,
except the Minister of Information and
Broadcasting at that time.

AN HON. MEMBER: Who was then the
Minister?

SHRT M. S. GURUPADASWAMY: That
was Mrs. Tnduia Gandhi at that time. All the
people who appeared said that the AIR
broadcasts are not satisfactory at all and they
suffar from fack ot depth, range and perspec-
tive and thes  vitiates  its impatality,
objectivitv and fantness on the part of the
AIR. Ihe news broadcasts have been under-
going changes from time to time but un-
fortunatelv even after the repoit  of  the
Chanda Committec where we have suggested
a few things—we have highlighted the points
of impattiality and also depth of the ncws
broadcasts—the Government of India have
not taken anv steps to improve. In the
beginning there was a certain amount of im-
pact on the Government of India as a resule
of the recommendation made by the Com-
mitice but later on, after the split of the
Congress somchow there is a dcterioration,
Todav the Droadcasts of the ATR are rotten,
Thev are just sotten. In the past so many
deficiencies and cmissions happened,  they
are there bhecause the AIR is completely
monopolised by the Government of India,
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Tahe the BBC. When such things happened
in England, what happened? I give you only
a tuw nstances. In 1950 there was criticism
by a few Mcmbers of the Houses of Parlia-
ment at that time that the BBC broadcasts
were favouring a ceitain group ot Members
from Wales. 1t was a wrong atiack, a wrong
critiosm made at that time by Members of
Parliament but immediately the PMG at that
time set up an Enquiry Committee to find
out the esact truth about it. If the AIR
i playing fait with s, 1 will gnve a good
certificate and all ot us will agree. The de-
mand 15 this. We suspect and we have some
basis, to say that the AIR is not playing
fair with ws and therefore Shri Rajnaraimn
and athets have come with this proposition.
What is the proposition? It is to hold an
enquiry. After the enquity, if theic is noth-
ing against you, certainly you will be free
from cmbarrassment, otherwise you will
suffer from this kind of attack all the time.
Again in 1056 in England what happencd?
My friends have not realised one important
development in this country, The important
development is, certainly in the history of
india for the fitst tme, an official Opposi-
tion has been created. When an official
Opposition is creatcd, we have an alternative
Gosernment. The AIR should take due
cognizance of this, It is not my business, it
is not your business but it is their business.
If the AIR is to function as the mouth-
piece of the nation, as the voice of the
nation, as the custodian of the trustee of the
public interest, then it will have to take
due notice of the new devclopments here.
It cannot be antediluvian, fcmlal. mediaeval
and totten in its approach on these things.
What happened in England in 19562 In
1936, when the Prume Minsster of Fngland
at that ume decided to broadcast through
the BBC soon after the imvasion of the Suez
Canal arca by England and France, the BBC
denied the opportunity to the Leader of the
Opposition at that time.
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‘Then the Opposition made an issue of it.
They said, “It 1s an Ofhcial Opposition. It
1 not just a munority.” As 1 said, they made
an issuc of it. Then the BBC had to con-
cede them the right to weply to the state-
ment wmade by the Prime Minister in
England at that time. The Prime Minister
took the position that so far as  external
affairs were concerned, so far as  eatcrnal
broadcasts were concerned, so far as state-
ments imvohing other countries wcre con-
ceincd, the Government alone should be the
spokesman, nat otheis, and the whole na-
tion was united, and should be united. Butc
it was challenged by the Leader of the Op-
position, and the Leader of the Opposition
said, ““We are not with you. The country
is not with vou, and we have got to make
a statement.” Then the BBC had to give an
opportunity to the Leader of the Opposition

[RAJYA SABHA]
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- to appear on the BBC., And he made the

reply, a scathing reply, to the statement
madc by the Prime Minister. I am going in-
to this question because here are friends who
tahe a partisan view, and Mr. Dharia has
also been taking a partisan view.

SHRI M. M. DHARIA: Theee is politics
everywhere.

SHRI M. S. GURUPADASWAMY: He
says there is politics everywhete. I would
like the All India Radio to function as a
national instrumcnt, a potent factor in the
developinent of broadeasts.

SHRI M. M. DHARIA: Just a minule,
Mr. Vice-Chairman, Sir, he should not dis-
tort facts. The reports of All India Radio
are placed 1n the library. He should takc
care to read the reports instead of making
such callous and rotten statements.

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): I cypected no interrup-
tions from you; vou should not interrupt
hiun,

SHRI M. M. DHARIA: Only when abso-
lutely necessary T interrupted him,

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): But then the time is shoit,

SHRI §. N. MISHRA: Ile was preaching
to me the other day sermons. . .

{nterruptions)

SHRI M. §. GURUPADASWAMY: This
hon. House will judge who has made rotten
statements. Sir, | said in the beginning that
but for lack of time I would have given
various instances, [ am not lacking in mate-
rial; let we tell you that. 1 only say that
there are so many instances to show that the
All India Radio is not functioning freely
and independently. Keepmg this in  view
the Chanda Commuttee has said that until
and unless there is a structaral transforma-
tion—I think manv of mv {riends on this
side also will agree with me—unless  we
bring about a struatural change in the All
India Radiwo, we cannot cscape the politics
of the Government. Day in and day out the
Ministers arc getting a very significant place
in the news broadeasts. T do not grudge it.
1f there arc rcal policy statements, if there
aie really significant handouts, they have
got to he covered; there is no question on
this because the Al India Radio has to
cover them, because, after all, the Govern-
ment has got to function and it has got to
represent the nation. And they have got to
be covered, but I do not want that the hand-
outs of the Ministries should occupy a hig
place, whether they deseive it or not. This
is mv point and we have come to this con-
~lusion, Sir. And this trend is increasing
tlay hv dav, the trend of oflicial interference,
and it s vitiating the character of the broad-
rasts and destroying the autonomy of the
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staff who are working there. And unless and
until we ensime the autonomy of the All
India Radio, we canot expect this tiend (o
disappear or at least  lessen. Therefore we
have suggested that heie has got to be a
structural change. And what is the structural
change we have suggested?  We have sug-
gested that the ANl Ir dia Radio should have
the monopoly, but should be converted into
a corporation. There are various models
open (o us. In the werld today we have the
totalitarian model co upletely owned bv the
Goverament, as in Foussia, and the bhioad-
casts arce contiolled by  the Government
there. There are varicas other types in demo-
cratic countries. (Int rruptions). Therc are
coiporations like the BBC. There are the
private agencies as in the USA, But we have
said “In the developing context, the  All
India Radio has to te a corporation and it
should have the moropoly of the news and
there should not he sny other agency func-
tionmg as the All Tidia Radio. which bas
gat to he there,
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For that we sid, et there be a Corpord-
tton, T do not know whether  myv  friend,
Shyy Satva Naravan Smha, had the time or
the energy to go thiough the Chanda Com-
mittee Report. He -aid that the Chanda
Committce ha. madc some . . .,

SHRI BHUPESH SUPTA: Why do vou

<1y e has no time?

SHRT M. S. GURUPADASWAMY: I do
not know: that is wh, T said T do not know.
Siv, he said that we have made some per-
futctor vy recommend itons. T do not know
whether he rcallv 1o ought about it befote
making such 1 ok about such an im-
portant Commuigiee. wnd I do not think he
has aead the Repor: T do not think that
niv fiiend, Mi. Gujril, has read the Report
cither because Mr. Cujral is accustomed to
exarcise his power U rough the officials.

TIHE MINISTER OF STALE IN THE
MINISTRY  OF  INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATTIONS (SHRI
N GUJRALY: Si, T have a great deal
of a1espect for v hom [riend, Mi. Guru-
padaswamy e sho Id give us the credit
that, when he wiite o Report at Ieast in
delerence to him v read the Report of lor
no other reavon

SHRI M. SO GUR PADASWAMY: He is
betraving his own notine by saving that. 1
he has 2ot ayespect nome 1 oshould  have
thought that he ha acad the Repore and
known that T was a ariy to thes basic adea.

(Inteyruptions)

SHRT AKBAR ALI KHAN: You give some
aadit to him.

SHRI M. S. GURUPADASWAMY: All
right; 1 stand cotiected.

MBNI17RS8S8—7a
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S TATT@W : T [HAA, FFA GG
wd, & qAATEAF F1H FIU |

#t 1o wo YT 1 ;T 9F AT AT
TEA |
THE VICE-CHAIRMAN (SHRI BANKA

BEHARY DAS): Hon. Members should
know that the time is limited.

SHR1 M. S. GURUPADASWAMY: I am
just closing. Sir, in England they always
make a distinction between public interest
and Government'’s interest in the hioadcasts
but hete T Gnd a sort of mixing of both.
There are times when public interest may
run counter to Government intercst and there
are times when Government interests eoin-
cide with public interests. But a distinction
has to he made between the Government
interests and the public interests and public
interests is more important than Goivernment
iterest, 1 find that in the working of the
All India Radio, in their broadcasts, this
salulaty principle is forgotten by the staff
there, And we cannot expect much {rom
the staff—we have given a good deal of time
on this issuc—unless the staff is given com-
plete liberty and given sufficient scope for
initiative and imagination. Sir, it will be
very interesting 1o know  from  the  hon,
Minister, if he can enlighten us on this issue,
what time is given to the Opposition. Let
us go into this question of the time given
to the Opposition members as such and the
Government benches, and secondly what is
the natute of the broadcasts? That is more
important to me. Mere listing of names is
nothing. Suppose the proceedings are there;
while dealing with the procecedings the All
India Radio mav list the names of all those
people who spoke on a particular issue. We
have gone into this question. This is not
the way of doing it. What are the aspects,
What arc the issues highlighted by indivi-
dual membais, that is more rclevant, not
the incidental matters. Those remarks which
are critical are imariably excluded; those
which are not critical and those which are
incidental are highlighted. This is not the
wav of 1epoiting at all, but invatiably their
approach is just listing of the mnames of
members whoe took part in a discussion 1ather
than giving the true nature of the debate,
the issues taised and the controversics re-
jected. This is not the kind of broadcasts
that we would like to have. T do not think
anv Member of Parliament would like to
just hear his name mentioned in the All

India Radwo.

SHRI 1. K. GUJRAL: Question,
(Interruplions)
SHRI M 8 GURUPADASWAMY: Wha

M. Rajnarain wanted was to sce whethar
the issucs that are taised in Parliament,
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whether the proceedings of the House are
truly reflected in the broadcasts. I am
afraid the proceedings of the House are not
reflected in the broadcasts. Between Parlia-
ment and Government, Government is get-
ting morc time than Parliament. I think this
has got to Dbe gonc into. Between Govern-
ment and the Parliament, when the Parlia-
ment is in session, Parliament 1s getting less
time than the Government. However much
irrelevant it may bc, the Government gets
more titne. These are matters which have
to be gone into. I feel strongly that there
is discrimination, very unhappy discrimina-
tion, irrational sort of discrimination, against
those who arc functioning in the Opposi-
tion.
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As I-said, the complexion of Parliament
has changed. Today we have the official
opposition and, therefore, it is necessary that
All India Radio should play fait to the
Opposition. Therefore, 1 say finally that this
Resolution that has been brought forward
should be accepted. It can be changed slight-
ly if you want, but 1t calls for an enquiry.
Such enquiries have bcen held in England.
Whenever there 1s an attack by Members of
Parliament an enquity is held. Why do you
deny an enquiry? If you deny it, you will
acate suspicion and doubt amongst us that
you are doing all these things and that you
are not amenable to our suggestions or criti-
cisms. Therefore, to ward off this embarrass-
ment to the Ministers and to All India Radio
itself, lct there be an enquiry. The enquiry
may be broad based. It may be a quick en-
quiry about the nature and character of the
broadcasts. They nced not go into anything

clse. Thercefore, my friend  should accept
this proposal and if he can suggest any
amendment, 1t would be welcome. The

wording does not matter. In the interests of
this House, in the inteiests of Parliament,
in the interests of the Government and in
the interests of Al India Radio itself this
sort of enquiry is necessary.

st oA o gifr i, gFEe
FT HIT JATAT, A FI HIT T 94 |

st gAo qro uifear: s g, &% &
SFAAIY FT FIS T&IGT & & 47 |
SHRI KRISHAN KANT (Haryana): I

was amazed to hear my friend, Mr. Guru-
padaswamy.

SHRI M. S. GURUPADASWAMY: You
will always be amazed.

SHRI KRISHAN KANT: Only a vear back
he was sitting with us on this Bench.

SHRI M. S. GURUPADASWAMY: 1
have signed the Report.

[RAJTYA SABHA]

All India Ralio 168

SHRI KRISHAN KANT': I have not in-
terrupted either Mr. Gurupadaswamy or
Mr. Rajnarain. T hope they will also paticnt-
ly hear what I say. They have said so many
things.

SHRI M. S. GURUPADASWAMY: I had
asked Mr. K. K. Shah several times, when
I was a Minister, to implement the Report
in toto.

SHRI KRISHAN KANT: Mr. Vice-Chair-
man, the argument of Mr. Gurupadaswamy
is self-defeating. If the report of one enquiry
committee has not been implemented, how
doces he think that the report of this en-
quuny comnuttee will be implemented? 1f
he had asked it and if he wants that the
Chanda Committce’s Report should be dis-
cussed, fet us discuss it. Let us discuss how
to implement it. I could have understood
it and I would have joined him. Perhaps he
doces not know that T am one of those who
say that AIR should be changed into a cor-
poration. I agree with him basically, but the
present discussion has not come out of the
non-implementation of the Chanda Com-
mittee’s Report. Previously we used to dis-
cuss External Affairs and Forcign Affairs in
both Houses of Parliament. Now, the oppo-
sition, some of the opposition, not the
whole, wants to make AIR a regular feature
in all the Sessions. The difficulty is they are
losing ground.

SHRI S. N. MISHRA: How do you say
that?

SHRI KRISHAN KANT: They are losing
ground among the people. In order to gain
some ground for them they have AIR as a
scapegoat. They are fighting among them-
selves, not only among themsclves, hut also
in their own paity. In order that they may
remain united, they want to create a com-
mon encmv, so that they can delude their
supparters  Now, it is being said as if AIR
is responsible for creating dissensions among
the members of the SSP or between Cong. (0)
and 8SP or Cong. (O) and Jan Sangh. I am
astonished that Mr. Rajnarain  has been
abusing AIR, but he completely forgot the
Press Commision’s rccommendations  and
other things about the monopoly press, how
the whole press in India is controlled by
the monopoly.

[To day I quote some of the things about
his party from the press cuttings because he
has never said that this correspondent of
this newspaper has given a wrong thing. 1
am quoting:

St TETEw o #fEe, @i mqre
AT | F Hr9¥ fagey a7 oo g fa e
aug Yfeqr & q=f & | G797 Sy
1 g9 f6T wraor uE w7 2 | 79 qag -



169 Motion e News

Broadca its by the

# 91 %1 gRA Brg faar @ fx fow g
q 99 & foraeizy @7 1w § 1 fra-
for g7 & Fi & Fo dro & AR
# e & FATAAA 2 | F SraAAv
TRAr § ¢ ™ I Fa7 fyag Asar
1 g a1 3@ gu7 fquy ag & &1 e
® Haq § ?

THE VICE-CHAIRMAN (SHRI BANKA
BEHART DAS): | reqest you to sit down.

ot FEW FE : JUS A HAAA AT
FEY 2 | A9 1 AT 30 ALY w0

it TAARMM . qAAIT qgeq &
fAdga & 97 widez 99 | wiga ofar
A A &, IR A& AR A F AT AT |
TT A% FZT FTAN 5 I A, A7 fB
EAFL QAT DFATHAWA 29T qEAT
TATTIAH TR =01 AT T Vg1 & 1 TATfeTg
q WO g wT @ g, I wlgy Weay
# 999 § I

THE VICE-CF AIRMAN (SHRI BANKA
BEHARY DAS): You do not reply to him.

You continue. O herwise I will not be able
to help you.

SHRI KRISHAN KANT: 1 do not know
why he got a littde impatient. What I was
saying was . . .

N [RAAXWA : gHW THHRE TG F,
Z9 gAY F0 3Aae ghr ?

SHRI M. M. DHARIA: He is not im-
patient. He is a political patient.

SHRI KRISH.\N KANT: I was only say-
ing whether whit the All India Radio has
given is someth ng different from what the
newspapers have given. Here if I start from
Ist October. . .

st AR Al e sfear Far
ITATE FT AT §, FIT qE Do o AL
FT AT &, T 98 To  TTo ATTo F
TR 3 7

Y FET T 2 AT A AAA & I AT
atat &, mAanifae &
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M qEAREw : 3fge, sfwy, &
qTE Fg W g & g7 dro &Fo oo &
fraz q1, 70 aTo @Ee & faae &,
gR Taqdz qMAd Y Aoz J T ga 1 a3
g dre o ;o F FIREFIT T A
g sat 8, SuET BFRAT F4AT @I
&, AT AR 99 9 F4 T 09 8,
FT 379 fawaad &, ..

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DASS): I request you to sit down.

St ITRTEW : F AITF EEET g+
g1q 13 FLFE QI 5 o gfear e
9 988 1 | T 9T Jro o Mo,
Jo UAo [T IT AW T & IIT Y I8
Agr gt @r. ..

THE VICE CHAIRMAN (SHRI BANKA
BEHARI DAS): I am only appealing to
you. Will you kindly hear me?

Y Ty ¢ 7 A8 F3 @ g w6
dnae gee F qifedl fensq gRi——ag
ST 39 7 FET & 20 7 T fa ¥
EAET 7 &1 FgT & | STHL agq W ;AT
arfgd . . .

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): This is not the time for
you to reply. He may refere to many ques-
tions but this is not the proper time for
you to reply.

SHRI KRISHAN KANT: I am not quot-
ing cither the National Herald or the Pat-
riot, [ will try to quote from other papers,
not PTI but from the correspondents of
those papers which Mr. Rajnarain . . .

SHRI RAJNARAIN: I will have to ex-
plain the conduct of those correspondents.

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): But this is not the oc-
casion, Will you kindly sit down? I am re-
uesting you. When you were speaking mak-
ing allegations, others were not replying at
that time. I think this is not the proper
time for you to stand up every now and
then and reply to every point, This is not
the proper time,

sfY QqHAATTGY : I T FT TG
ST § R F HIC ET A9, a1 S e
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FAFT VFAT FET & WX T@ HIALT JHIT
T At ITET FG ATA
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gaawrenst (s i fagrdy am) g
ATT FIAAT 3T FET 2 |

sy TR : AF g, AT '
fraes a7 g § & a8 @wg I |
Aeat 37 gg9 &/, FXF AL FY TG
H, arsdc w94 &1 93 fewww g9 &
# foru g7 dare 7 § | WEAT FRA F
fra avg aTETO FATAT 91 @ ], 98 UF
g7 famr &

st gHo gao wifear: =q w raTEFE
T ATET . . .

st qeAEm g 9TE, gH WeR
FU |

st guo g@o wrfwar: AT gETH AT
g & TS St WU AW F war
fa et Zfean et & ot frqyew & Segiv
| T feiE Aty 39 ax § @
| TEATTH GIT ATE § IS qIL A 5T
FOUHTT GFT HCAT HZT & | I3 Had HA
Ffear feaviz £t & F17 7 § afew TR
faEe & @ @ 99T 3, I HFET qH
Gfiter qT Ay FAATT AT £ | Ha 4
F1% Qifafzss arg 987 w@ 7€ § | TAAHE
# FAT @ q@ FT TAWTAT 5747 &
qg HIAT Y AT FY &7 AT AG) TG ST
g, wifF  u® T T FTHET AW A
ETANE A
TAT T q@ B @ S FOU FR
FEAT AR § Al ITL qTA Y wAEH 2,
SHFT A1 Ig ggA GF A1 AMfgd ;T
T W IH g & aTT KT ART
=t AT ¢ g9 ATTRT a7 F gaq
& M = W wifvar s & o ar w5
S IR qwA A v g v For F
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fRel FGAIT F( FIET HY AT F AT AR
g ot s gfear Wear g s Ay
AT 3 FAFT GHAT HIAT IET @ |
D & A F gAIT | T I AT T ATRAT
g 7 30 g #1 @av frw gramEaAn |
qMt @ HIX a7 wEAEETT FE A W4T,
AT WY a=t gEr 9T gy AfET |

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): This is not a matter for
consideration here.

st qeATTEm 0 W FeT § IW W
difad W 27 9T g/ FIE TaTs g
T )

SHRI KRISHAN KANT: Mr. Rajnarain
has rcad something. T would like to tcll
the Government that heic s some news
which had appeared in the press, which Mr.
Rajnarain has not contradicted for the last
few months.

SHRI RAJNARAIN: T have iwsued pub-
lic statements ,

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): T think vou are spoiling
the whole debate

SHRI KRISHAN KANT- What Mr. Raj-
narain has said or read is not the full storv.
[ waould like to know lrom the Government
ol India whether the All India Radio co-
vered all the things which weie happening
in the political life of U.P. Mr. Vice-Chair-
man, Sir, T know that when the Congtess
Party was in tuimoil and it was Split, many
items of the ncws which appeared in the
All India Radio, about the mectings of the
Congress Party Exccutive—Mr, Misia was
there, he knows——we have to contradict. All
those things are appearing in the press. The
All India Radic was giving dctails what
was happening in the Congress Parliamen-
rary Party. I wark to know from the Go-
vernment of India, from the Minister of
Information and Broadcasting. Shri Satya
Narayan Sinha or Shri Gujral, why they
were partial in giving the whole truth.
Why were they giving the news which was
haimful to the Congress Party, and not to
the Opposition Party? Here what I am
quoting is from the press the All India
Radio did not give this news. I quote:

“Five prominent SSP legislaors (Mr.
Saligram Jasiwal, Mr. Ram Nagina Singh,
Mr. Mansoor Ahmad, Mr. Ram Charan
Tripathi and Mr. Tej Bhan Singh) issued
4 statement, urging the party’s central
lcadership to form a united front with
socialist forces to face the challenge of
the alliance of communal elements and
paities opposed to land reforms, . .”
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N Taraaw o Hfiwg, @i oo
WMET | 5 i FT Ay STEae
ST A ;R I famasi F qEstas g
% gz e fear fv v @< fasefr &
ag 7B &, AT F | Y wfnw 7 39 @9z
FT RV TAG FET |

THE VICE-CHAIRMAN (SHRIT BANKA
BEHARY DAS;: Is it a point of order?
It is not a pont of order.

SHRI RAJNARAIN: Yes, it is.

THE VICE-C JAIRMAN (SHRI BANKA
BEHARY DAS). No, it is not a polnt of
order. You ver. well know that 1t is not
a point of order.

BEHARY DAS)

This is not a point of
order when yom

arc sitting there.

THE VICE-C HAIRMAN (SHRI BANKA
BEHARY DAS): That is a different thing.

SHRI RA]JN \RAIN: You should not
treat me like tiis. You also raise points of
order when you are there.

THE VICE-C HAIRMAN (SHRI RANKA
BEHARY DAS : This is not a point of
order.

SHRI RAJN/RAIN: It is a point of or-
der.

THE. VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS' : Mr. Krishan Kant is ask-
ing this questi m of the Minister, he is
not putting it to vou. The Minister will
reply.

SHRI RAJN..RAIN: How? He is putting
this question 1) me,

SEVERAL HON. MEMBERS:

SHRI RAJN'\RAIN: He is levelling
charges against the SSP and how can he
ask the Minist<r to answer?

THE VICE-C HAIRMAN (SHRI BANKA
BEHARY DASi: He has clearly said that

this has appearrd in the paper and whether
it is a fact o not.

SHRI RATN ‘RAIN: How can the Minis-
ter know? I lnow the facts.

No. no,

THE VICT. \HAIRMAN (SHRI BANKA
BEHARY DAY :  Whenever anv Member
says anvthing, you will be replving cvery
now and then:

SHRT RAJN \RAIN: Yes.

SHRI KRIS TAN KANT: I am putting
this q_ucsrion t» the Government—when vou
are giving our evervthing, what is happen-
ing in the Paliamentary Party, etc., what
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1 is happening in the SSP and other opposi-
tion partres, it is not given out. Herc it
1—

““SSP in a dilemma”’

. . Mr. Ugra Sen denicd that in the
process of formation of SVD of rightist
parties in the UP Assemblv, his party
was agreeable to Mr, C. B. Gupta’s
lcadership.”’

‘The SSP in Bihar also opposed the for-
mation of the SVD.

Were hoth these things given out by the
All India Radio? Did you tell the fact
that the SSP was opposed to the formation
of SVD in UP? I am coming to how the
Radio has been behaving with the members
of the Government’s party and the SSP
there,

Another thing which should be cxpres-
sed. Dr. Mahavir said that the Indian Ex-
press is an independent paper. Here it says
—~"SSP split over spoils in UP.”” T do not
know whv the Government of India and
the All India Radio did not give all this
news.

““The State Parliamentarv Board at its
requisitioned meeting unanimously adopt-
ed a resoluticn this afternoon asking the
Central Parliamentarv Board of the party
immediately to  rescind its  resolution
charging the recommendation of the State
Board. Seven out of the nine members
of the State Parliamentary Board attended
the requisitioned meeting.”’

And it has been said by Shri Shamboo
Nath Chaudhgrv. T am asking the Govern-
ment again again: Why are they afraid of
pulling the legs of Mr. Rajnarain. You did
not want to give that ncws on the All India
Radio. People should know what is happen-
ing in the SSP.

DR. BHAT MAHAVIR (Delhi): I want
one clarification from Mr. Krishan Kant.
If he is so much dissatisfied with the work-
ing of the All Tndia Radio. well, he should
welcome a chance to move for an indepen-
dent enquiry so that things can he put in
the right hght, (Interruptions).

T AICHT AAFT FT @ § Tl ATTHT

quas o @9 & |

SHRI KRISHAN KANT: I do not know
why they are so anxious that they do not
want to hear me. ((Interruptions) 1 know,
1 do not need any indulgence from you

(Interruptions)

THYF. VICE-CHAIRMAN (SHRT BANKA
BEHARY DAS): I cannot give you more
than two minutes.

SHRI KRISHAN KANT: 'Nn.
were hearing what they said.

Sir.  You
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THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Instead of wasting your
time, kindly go on.
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SHRI KRISHAN KANT: Here again, on

the Ist of November Mi. Shamboo Nath
Chaudhary said that he had resigned [rom
the Deputy Leadciship in April last as a
protest against the alterations made in the
list. Mr. Chandhary stated that they join-
ed the Ministry without getting the paity
progiamme accepted. 1 do not know why
the Government of India and the All India
Radio did not give that.

Sir, Mr. Rajnarain always accuscs others
and the Prime Minister of dictatorship.
Here is Mr. Kanojia, SSP MLA's statement.
When the All India Radio has so many
times repeatedly broadcast what the oppo-
sition partics have becn saving, that the
Prime Minister has becomc a dictator, etc.
why did not the All India Radio give out
what Mr. Kanojia said? He said about Mr.
Rajnarain.

“Mr. Kanojia told reporters that he
would fight from within against the autho-
» ritarian trend adopted by Mr. Rajnarain
and others.”

Mav T know why the All India Radio did
not give out all this news and inform the
people of the countrv' as (o what is happen-
ing and how Mr. Rajnarain is trying to Dhe-
have as a dictator?

Mr  Vice-Chairman, Sir, again, it is a
Tata paper supporting the S.V.D. Referring
to Mr. Limaye, it says:w——

“Mr. Limayc was furious with some of
the S.V.D. colleagues for their public
statements that the T. N. Singh Ministry
could do withont the S8.8.P.’s suppott.
This was not the way to run a coalition
government. he said.”

It goes on to say:—

A senior B.K.D. leader felt that the
S.8.P.’s troubles did not owe so much to
the ‘imaginary inactivity of the T. N.
Singh Ministry’ as it did to the inner
struggle within the party itself.”

{Interruption by Shri Rajnarain)

THE VICE-CHATRMAN (SHRI BANKA
BEHARY DAS): Will vou say that this is
irrelevant? ‘

SHRI RAJNARAIN: This is totally ir-
relevant.

THFE. VICE-CHAIRMAN (SHRT BANKA
BEHARI DAS): No. This is not irrelevant.
You hear him.

S TRATTAS ¢ T AT G, FW oA
fft AT ST 3T FT HiET fARmT &t )
a1 =8t fag #wa § fr am swEar a3

3
& waex § 1 591 fr0 & wmar 2 iy ooy
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HEEEEaECRiRCGEICESUERIER]
I '

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS):Your time is up. I cannot
give vou any moic time. If you go on 1re-
peating the same thing by reading from
newspaper reports I am not going Lo give you
moie time.

SHRI KRISHAN KANT: Mr. Rajnarain
had said that the A.LLR. has given out some
wrong statement. I want to know from the
Government whether the A.LR.  (old  the
people ol India that:—

“A senior B.K.D. leader felt that the
§.8.P.’s troubles did not owe so much
to the ‘imaginary inactivity of the T. N.
Singh Ministty’ as it did to the inner
struggle within the party itself.””

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Mr. Krishan Kant, one or
two instances arc enough to support your
case. If vou go on 1epeating and reading out
I will not be able to give you any more
time.

SHRI KRISHAN KANT: Two things I
wanl to say. [ would like to know whether
the All India Radio broadcast that M.
Ugia Sen had demanded the sctting up of
an Enquiry Commission to investigate alle-
cations against sevcral Ministers inchuded in
the SVD Ministry. He said there weie alle-
gations of corruptions against the Ministers
who have been taken in the S.V.D. Was this
cver broadcast by the All India Radio? 1
do not know why the whole truth was not
said.

Mr. Vice-Chairman, T will not read from
the newspapers now. But theie is something
which the two S.SP. members, Shri Ram
Nagina Singh and Miss Saraswati Ammal
said . . .

SHRI RAJNARAIN: They are expelled
members. Thev are suspended members.

SHRI KRISHAN KANT: Mr. Vice-
Chairman, may I know whether the All
India Radio told the people of Uttar Pra-
desh that some members of the S.S.P. had
written to the High Comwand. to the Chair-
man of the S.8.P.

=T URATTE FIE UTH TEV |
¥ 7z 9EAT § fFoag & F 93 W@E FuAr
FTTHRT WT qOAT FFE A A A,

FrifF 78 ®Ise & |

=t virewg g (fagre) o oaE @isE
TET &, WA & | g waaArdd § fawer &
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H @AWY ;oW g oAy

FITEFAT HEATA W 1T A 7 qAAr fag v
g A1 zTaF wE Y ¥ AfSF, AT oy
Fezdt # Afod gy av e 3z Hiw
fefaftaadt Gawe & o sraefy | 7 ST
foretr %3 1 o g 3pALy EWAT AT qar aqm
fF ag w3 9if7 %7 wrava &, 78 A9
TIT § 1

How did he get :? We know where Saras-
-wati Ammal is sitting these days. We know
where Ram Nagi'a Singh is sitting these
days.

THE VICE-CHATRMAN (SHRI BANKA
BEHARY DAS): [his is no point of order.
Now, Mr. Krishar Kant, T cannot give you
more tine.

st qrAToEY o e, g9 graAr

& fa »Tq 27 T I UIAT FEIZ7 F AT |
gH A |’ JET AT |

SHRI KRISHAN KANT: Here is what
they said to the Chairman of the SSP.

“Along with all the facts mentioned
above: it would not also be out of place
to point out tiat the announcement to
suppot( the fous-party S.V.D. and to join
it has been thhugh the “worthy mouth’
of Shri Rajnaiiin Singh. Because of this
fact . . "

THFE. VICE-CF AIRMAN (SHRI BANKA
BEHARY DAS): Your time is over.

SHRI KRISHAN KANT: No, no. I will
take my party’s ' ‘me,

“Because of Lhis fact, the pcople of
U.P. will be interprefing it in a very
special way because, on the basis of defi-
nite proofs, th: people of the Statc have
been led to Lbelieve that Shri Rajnarain
Singh is 2 “‘bought slave’ of Shri Chandra
Bhanu Gupta and the S.S.P. of U.P. is
Shri Rajnarain 5 hand-maiden. Therefore,
with the help f his money, Shri Chandra
Bhanu Gupta has always been successful
in buying the support of the $.5.P. and
in making the party a subservient tool in
his hands. The basis of this conviction of
the people is the fact that after his defeat
in the General Election of 1962, Shri
Rajnarain Singh had fought clection from
the Shyam Dcoruwa constituency in 1963

THE VICE-CHAIRMAN (SHRI BANKA
BFHARY DAS) 1 cannot permit you
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longer. Will you kindly sit down?
have already taken much time,

You

At @A 3fEd, wmm gt &
9 GfFd, Al gATT I FERAGT FY A
faedt wrg 3 gfawr ot & fad ag § wgar
Tz Nfaferer #7 2 | fagar ¥ wor
AT & 1| o Fou FwTeq MIAHT ¥ w947
i § | 4z sfern § w9ar a9 g, g7
A I FT GET FTF &, FOT Fe7 Tif-
frwer =T 3, AF 7 &1 TR 2, faeer
AT INMA S, TAZ ] . . .

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Will you kindly sit down?

S TR gET arg faEgy and
g, WIS &9 M= A1 {AT F2H | IAF fo@r
g 78 fazar & wqur 747 &, A8 Fow F
St § ag WATFET FT ST § | AIZ A AT
AW g | TZ I AT FT @ 7 )
a% FIT AT & ) BT T sy w2
g IwAfAT T & ) ag g d7 &
gste & | 98 fazar & e § 1 qFawT
& wqar AT F

THE VICE-CHAIRMAN (SHRI BANKA
BEHARI DAS): Please sit down.

Wt vFAREw ;- giag, g g Ag
fafaa aa § 1 gA1% wr Awmar & 1 Ay goo
FTA AFANTR @ E ) 9% WE 4T &
udE £ 1 9 5@ A fagmr % wmw @
& | 7% TH §F NA9ET F @OZ 49 § |
fafaa qa gare o= =rar § 1 gg fagar
q =T9T A & | /g T F T A § 1 98
TH QUG MATHT F 1T § |

st wWawr awi . wg 42 §rsd, Fe
FI7T T F3 7@ & a9 GaT qT & | W 747
T 7 1
_THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): I request hon. Members

that they should not interrupt the proceed-
ings of the House in this manner.

SHRT RAJNARAIN: Who is interrupt.
ing?
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SHRI SHEEL BHADRA YAJEE: Yes
arc.

PHE VICF-CHAIRMAN (SHR1 BANKA
BEHARY D\S): I am not saying who is
interrupting 1 am saying that some of the
Members have not behaved propell( and the
proceedmgs of the House have been un-
necessartly interrupted. Mr. Krishan Kant,
I request you to fimish your specch within
two minutes Otherwise, T will have to sce
that the Members of your party will not
get the advantage of spcaking on  this
motion,

SHRI CHANDRA SHEKHAR (Uttar Pra-
desh): Mr. Vice-Chairman, [ have to make
a submission.

SHRI BHUPESH GUPTA: Sir, you can
understand the difliculties of mass media. 1
think on such occasions, a newsreel should
be arranged herc. Otherwise the nation will
not be informed of what is happening here.

SHRI CHANDRA SHEKHAR: Sir, therc
is one difliculty with us and we shall like
to have vour guidance. We have been
patiently hcaring all the accusations made
against the Congress Party and its leaders
and none of us has ever interrupted
them . ..

st aemomer o ey owEr ?oAan
g1 w7 w4 Agt 6w ww WA A
T § fyary & &1 w@r ar ?

SHRI CHANDRA SHEKHAR: I was heve,
So, Mr. Vice-Chairman, I shall iequest you
to see that there are some norms of beha-
viour in this House. The Members on that

side, on the Opposition, who have bheen
making accusations, should have a little
patience (0 hear not what we say about

them, but what their own party men are
saying about them .

SHRT GOL.AP BARBORA: They are no
longer party Members.

SHRI CHANDRA SHEKHAR: They arc
no longer party Members. . .

S ST 7 qAEA £ 17 O’
=q §ET § AEFGT AT F a19 F IAEY 902
& AN &7 FEA &, T AT A | 7T
781 fawa & A1 g9 ®r waww 957 2 fw
FEIFFT ST A AL F IARY qIET A AW
FAT FZA 2 |

THF. VICE-CHAIRMAN (SHRT BANKA
BEHARY DAS): Mr. Rajnarain, he is mak-
mg an cxplanation. Please hear him.

SHRI CHANDRA SHEKHAR: I hase
never taken Mr. Rajnarain so seriously that
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I should critictse him. I am never interest-
ed m accusing him because he is one of
those who do not deserve my condemnation.
Mr. Rajnmain should have a little patience
if anothet Member chooses to follow him
by imitating his own way and he should
have the patience to hear him. I am not
interested in accusing Mr. Rajnarain . . .

o waTTEa AT gwwgT i
F oama faggd #5071 & gaar il
T | ALAGT S KA F FHA FHEI
A AT § W W W AR AHA €
qF AT STACZ( g1 & fF wrw A% goa
frfy o @t & dvav F1 w9 §9 FaEr A8
&\ FEr AT EEA ACRIL AT FE 2 A
gfefqama gT 7 &% & | ofx asdwx
T AT K AR AT ZH AT SHE
fae =7 & 9% Ja@ @ TAT TS
fF 770 FT°7 F L H T F2q §—ATHL
g, Fzmmr 2, fFw Atg X @uii o QA
grr 3. ..

o wepdE c TAS wAEr gH AT
FG g qATT A A T

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Both of you kindly st
down, I do not want this mutnal dialogue

between you. Mr. Krishan Kant, will you
kindly resume your speech?

St AETTA (o) ¢ oaEs IAEa
HIZF, STHATIAT SN & S AFT ToAATT
At & azarmm 2 Az foned & lvwa foar
S

gyaana (=0 giwr fagrly Tmw)
gg TW HTTAT | Why do you want to
provoke him again to speak?

SHRI KRISHAN KANT: Sir, I will nor
refer to all that hecause it scems he has
gone home,

-

ot AATTAN : AEAT F A F
AV A A AN, FIAE FY I AT
A AT Z, FEATT O AT gAAS

bagr 7
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SHRI KRISH N KANT: I will not rcfer
to all (hose theags. T am onhv saving that

the All India | adio has mans otha fune-
uons to perform. Is T as onlv  duty  to
mitate and repeat  what the  unewspapers

M1 India Radio always covers
{ the Indian Txpress, the
Hindustan L ~, the Times of Fondia and
other papers. b gt has got some  other
functions also o paform, which the Gov-
ernment of Ind a has taken upon itself, that
15, to fiansforrs the socicty and to build
up a welfae ad soaalistic society . . .

~ave Sl the
the  editorials

SHRI A. P. CHATTERJEE (West Ben-
gal): T do not think thev ate doing it

SHRI KRISH AN KANT: That is what 1
am going to sav. They are not doing 1t. I
wish they had done it. I want to know
what the Gove nment of India is doing in
this respect. Tt ¢ whole monopoly press was
against the 1 ationalisation of banks, the
abolition of pr vy purses, etc. things. Even

then the Al {ndia Radio 1ead out their
comments. Wh. should All India Radio
give out ther. comments? The All India
Radio has got a greater responsibility  of

bringing about a transtormation of the sodie-
tv. My charge against the Government of
India, against he All India Radio, is (hat
they are not loing their duties propailv.
The All India Radio is not doing its duty
properly. Tt is not properly doing its func-
tion which 15 o transform the society. No
body can expc ¢ that the comments of the
monopoly new<papers are going ro translate
the wishes, the desivres and the decisions of
the Governmer ¢ of India. T do not know
what action h:s heen taken by the Govein-
ment against hese monopoly  newspapers,
The Press Co nmission also 1ecommended
that the moncpoly press should go. May I
know what h:s happened to the recom-
mendations of the Press Commission? Tt
has been vecor mended that the PTI should
be turned in» a coiporation, that other
news dgencies should be made trusts. In
this House anc in the other House we have
discussed thesc things and the Government
of India and the Minister said . .

(Mime bell rings)

THE VICE CHAIRMAN (SHRI BANKA
BEHARY DAS): I cannot give you more
time, T am scrry.
minute

KANT: One

SHRI KRISHAN
more.

What I sav is that Government of India
have given us »o many assurances rcgarding
the setting up of the information agency,
regarding the Samaghar Bharati and regard-
ing the PTI. So many demands have been
made Dhv us. Have they forgotten all of
them? You know how the Express gioup of
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papers function. May 1 kuow whether the
Government of India aic trying to curb the
monopoly press which 1s not giving a pro-
per picture or helping in the process of
tianslormation of our souety, All India
Radio has to fill up that gap and fulfil its
role of nansfotming our society and in this
they should not allow themselves to be bul-
lied or pressutised by whatever my friends
fiom the other side say. All India Radio
should come (o its mission and that mission
is to transform our sotiety into a socialist
socicty and All India Radio should {unction
in this direction.

st fagata awt (wey g301)
vaer W, oraq, wdi oA T
q fqg 77 T AW FA7 ITHT L
ag o1 5 ATETTEn 9| T Ay
AT H i, {57 T & w107 -
qroit oF favoiy  qu1 F1 a1 andT wIar g
I gay 927 7 7y a@r F7 o fafaq
TE FLAT & W T & TTT A AW A7
FT AT FIAT & | :

T 3YH9T-

SN, gAR TeT & AMA 3T qey
4 a9tfgd | UF e & Az AT Awfe
for farm fq@@ s & 21X A gorer 347 ®AT
g AR g az fr ogmd At § o gud
I E IFFT BA A0 2| ArOAAT
ST FIE AT AT & AT I o wvwy
At 761 # {70 wame far amn & aahi
SEE FAT ST ATAG FAT WAL, I
q1 § g aqam F agam wdy 98 &
AfFT g And AT el & g 9d
&——3W &Y UTTAT TN AREAT AY qoigy
FIAT WG &, AT 0% 07 g0 § A2
Tt & fF o7 a1 ITR AqR ATHISTETel
FT S FATAT &, IH I IAT TET & A
JTRT FAGA T4 AT F F(W GAT AT
& for g9 NI /Y 399 77 FvE A7 foOwraT
FTAT 95 W/lE |

gae fug Y Foo w3 w35
feeafoai 9%, 394 fagg § 9 a7 fagew
FIA( AT § [F THH TT 418 § W=z
ST aTET O EISH § 7T F79 § ST
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[ fres 7mi]

1 glgUT g % 7 99 &1 & F gEifa-
fezg & \ 39 {oezar & @9 399 f{ae=
FAT ATE 5 5 4 99 faud fegw
faad dfrwz 8, fouw foa= &, fowm
dmad gWeT g, 99 9% umEr wawn
2, ST {TE T G FAT §, 97 T A=
qifafrzs S7 78 § ? A9 3@ A &
T FIAM FT FCE FI | W9 28/ TG HI
FAM T 9 w2 7 o qOE aORT W
TIAT A WiE T AT E, T AR FAR
TER(A FPT WA &, AT &9 SAaT AWrE
oY FT g4 | ag S Y} ALY AEd )

i, o 7w B o g
F ZTYT ATTHT AT G#AT AGERT T HIX
9 AT 9N 0T THT & ATTHAH E1F 3,
IAH TIATAT FH Y ATAT A JAT AW
I mifqst 1 I 37 & fAv AR @rF
FIE qUT A & 1 T EH ATHIAATON
F T 5119 & TR g S Y A w2y gaifa
¥ Afsd, AT 78 F@F AT a1T FI
qr garfeq 7@ w2, q 9 T2 § I
FT AT FIT T AT AT FAAAT E
IFHY WA £ I F T AT ST FAT
qTEA §, IATT IAT AT FT AT FIE F57
TR A |

gury fag =t #wga wmfar oo
T @ T | IR TF I FH FAATE |
gw wifar ot &Y gfg 1 F7vm Frew §
3T FIF @A &, AT UIT § TA TAF
# wwrg & o 1 fF 3gm o gEl ue
# @ T YA FT Foz FY qE fRAT )
gH AT @gd feai &1 a9 Ad g
T E | WTH Y T AT gAATe S g
IqY AT guFT T M fo7 Faq @ q g,
AH-JUF TAHT F FIT W T AT
TEIT FTT WS & | W TAAT TaT Fgd
g f& uadifa s @ a8 JwaT A aw@ &
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oIS Iq gTH A a3 § 39AQ HIwT
qg 4T FEHr AL Aq Wr g, Al
FA FTIFT TT GTF 957 FT ATHT HT AT
ga fq0e gos fqog F 37 997 #7Y
AT Fg AT ATTHT TgT I AGAT | F AT §
S-AMT e age A A AT FT Qg
TIFIEOY & Frae § M & gumar
g f asrwrer S g@ a19 F1 @ w1 Fwo
FUT | A § qA-AA a7 787 25 AW
afFqal a1 agt gar gd, fomd ;o
g¥o THo & I® It AF, AIHTHATH &
IEFT R TR T AT | FE I
qET &, ATHIAATOT & FATT 9T F 7T
famar adf § 1+ afFw @ T 25-30
FrEfaal 7 97 § gaTe T4y S avey a)
ga% g I7E" 5-5 FAfed garfeq =y
ML I 5 qAfAT & 1, oy, w3
AT WX THo UHo FI S aIT FIAT |
a9 &% q@7 & = fag 93wy ¥ fF g
ATHTT 7 gUHT UF 9 formaEs frar
g, A g g I fam aA g
FLAT EAY &, 0 ag foszar 9y guir
FEHT W SAFT IO 37 F {0 Ay foar
w17 7 A@ fgar | w7 faedlr wwrEA &
neger A fastg gure St 7 oF garm
FT IAL AT AV freelt § a1 gan, Fpady
TAU g3, 390 IR H UF-IT q5T q4qT
far e, AfF it g @R dar A,
IAHT AT ATHFTAF0T T T8, 98 IqT
zem agr fzar . @ @ aaee fe
T qTET | 2 IF1T F gF g4y
@I AT g ary &1 2993 et
F 99 & fog 3w frar strar <
1 2A fAq 39 wrEmAT & fao e
faczr v S

wift 35 fedt § 9 EiR oF  gaamn
F S IeET fwar @ 1 ITF Fger
I & T FT A AT wE|e fagy
AT & | THH WlAfEF TS WAL 047
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# fadia sufradi # 1 awl, 9z & fag gamn
ST &, FEEATY ¥ F FoT § ) gwr
Ay fog T &I ATFITATO FT AT FT
W®E, g 7 o7 ToATO & &7 SuEa
FOFT &, AW onfad §, IFRT AV
qAqTH FIAT fa@r @ | F9T w4 £ F
FI-FIT G149 TR H1T IqF F78 7340
afzaz & fagsafes @ & 1 w7 w0
agmd FqET 3 uF aw ® qfae &
forsEfea fraft 7 wE agr AT T8
EARGF IR ACT M AT 4T W E 43
grd WX | fwaqa fzar ? 7 oiws gar
fg | 3AF w®AF T WY FATF FT AT
Fforw i Am9F sdAESR & forasfza
F1 F AT | AN AT FaAT4T AT, A,
gq fafvaa &9 & az faaza =39 5 a5 =g
T Y TR 2, 77 sreArT & 1 g Peelt wma
Y zaF fquam oF1 w73 fF g@ wUe-
AT FY WIAT AT | §H §F TART § HIA
I| s wwa afag @ <® § wAits
off qerae wgren w7 7 fafeec 78 4
T qgt 9 gAY N9 faTraa 9, 39 a97
ITE WIS &7 qUIF A H1E HO 9T FvaT
e fomd SR & ara 7 W g o
I 9T g0 TSV SHAr gar 41 fw gard
e Wi wwAa § fEaar famame
F@ &, AFT T A9 FAT g T gar
FX FHI T B FL IFH1 AT F3I9 AT,
g § IA@S T T F1 9F 7C | J T
auaAd g {6 56 99T ® g0 7 798 qrErw-
arofy A9 FT A FFE  SIAE g4 A
T AT, SFFT T, T ITAT 7oy qref
& HYAT HIT T F & A § &,
gady wifedi &1 a0 %7 & fqu, g4
F9 & fq0 F19 & ¢ | g7 §9 99
q@d g & T gaQra F1 @l0 FY g awdr
2, w7 gq w1 A ArEr A ) gw ag
gaad g fr S owgla A1 arq war Ot
g IH a1 # IO 7  fag fadh
7@ & a1 ®1 wrwfaa w7
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R ang fag §  fafzor &
# g & agd wegad fear e
agt w2 fafew #demw 3w WAL
qETY 987 F1E UF qeF w@ar g
ar favedy g wt omfag frar SmEr
g fF Sas ar § gafrar WA
JIET F AT AT 3, 4 79 97F IGT
F FfAG AT HI FT IART AL
q ag ag fwar fx g e s@ & a
AR GHL &1 HY ATT GAT w7 1L AT
qert F T I AT F qrA TG TAT
AT e I uT 1 gfzomy fawrd gadn
&Y BT & T4 | FATY TG A AAT AW
AET ST W& AT AT FF AT F9H & |
g7 g £ % AT T97 T I1q FL AL
ga o 1 ATRigT 7 %7, qg Fy AT ¥
At aaear w4t f& 11 wefadt § agq
H gEATHT &% ¥ fgq f& #idq it &
ZH AT 9 ¥ ¥ § ST gT UF wadq &
AT W@ § ) SqF 918 AT AT FOy FIed
ST #1 a1F 9 sa frAr St Ay v wrw
g9 agr fagar | ga #gd & fF ar uaw
AEAAT F ¥ T3 gFarfag g @
& T WML EAT, AFTWATN F1 BIF F
R 99 M IF q0fEE g 5 9T
LA FIT 9T A T0F AT ATHIAATIT
® AT FEAET 9@ FE arfEgy, MibE
TIFTIETN I UTT F1 7g7 ¢ 1 fqaar
AEIANT & fag 7w T 2G § IA
grga 13T g1 93t grEraari gy
#FqT B AFAT & IFAT & AL AT gl
gAY & | AAT AT I AT & 8 a=a
frm & gra ® 9% qrat & | Ff-wAt gerarL
A AT T WX GG AR K G A
9% 9 A1 SHE UL FT AFAT g1 AT
2, IAY  WAAT TAT W FT GHAT & HIL I

A FT FAST B A€ wma wAr 34 98

W ! gur fudi F gaar faaaT ot fear
AT AT TTFT IGT A a7 % J9 T@995;
A 11 efaal F geher fzar @ s9 qet
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& ST FIFATE SAHT qTT AT ATG THTHTL
AEY FT Al IREA A AT Fgl B!
grEeEy & warfg F@t ag fear ?
AR 1T F4T AT ? gWIT AATT QAT S T
FTHTHATIT FIAT &7 @I AAT AT R
3 faem 3§ ) AT agd S Wit § ;M
" ag w5 faepd fagre A v ara 9 faaar
"9 g AR fFF91 75 2 1 AT FH AW FE
ST WAT § g8 WAT QAT AT ST A 7
qg g AT | ST Figd § AT I 747
g1 |FaT g AT U AAT 7Y a7 7HAT
qAGT FT FAT AT FIRT HO FgAT AT
ST @I 2 1 EW 39 ¥ a7 AU FW &
fe g =7d @l W7 fag I =9 F @
F FIUT JgF AV A FL ) FIE G
a1 ug & % gz faway agd § ey 9
g WY wer T AF4 & W ;T AT
TTHTL A7 g9 AW Iax fan g@er #3d
g a1 gty qeETT & ave ¥ &g feur
arar & f& gn &7 arwi & gwfag §9 T8y
g 9%d {F 9g ¥ad & 7 39% agr 7
Heqt wari= & 1w 3TF7 e T@TenT
S A1 98 TF WTST UL F A gH IAT
qraaT 7 F fr vy wRd0 § s fod
&Y & IWET AT AZT FAT AET FT AT
TOFHT G AT EY AT A stra
®HY AOET F5 ABT FFIET AR AT A
JITHT FT TaT TETAAT | HA: G ag §
FITHEE 4 & g 719§ A9 B
FHY AT g1 A AR I9F faq oF Frdi-
o gar Afag WL 9N &g ey fF
TN T FTO A0 FT gHQ | FATL TG AT
gg & fau oF faow & zw @ am 7
TO TG FL TFA | FATST F AL A 8 |
fagq # g 9w ¥ uew g, SHr A0
TEHg Mg § AT ZAT IFX gEY 2w §
FITFES a1 & T Saar &1 A0
qefT &7 AT gAT A1 R ey & | aa F
HE@T ST F woT w% OF oS A awg| F
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qfomrraey g8 fafraa &1 & ST qeara
21 781 2 THaTdY 4% #4031 dAfHw Ias
qATT AR 9T FT A7 AT T W T arfEm
3T gHT—AT qamAr g 53 A
T A agT faq ax fww=r @ @
FEA—TF0T &1 AT 957 AAT I @,
IAHT qg 2T FIL, WF T A A4
T )

SHRI DAHYABHAT V. PAYEL (Guja-
rat)s S, vnn cessarthy so much heat and
exc.tement hase been geneiated in this de- |
bate. This House has talked of how the All
India Radio sheuld be run, moic than once
before, and at the instance of this House
a Commitice was appointed. Goveinment
have got before it the report of the Chanda
Conimuttee, Government have not gnen s
any answer as to why the Government s
not implementing that report. Sii, 1 belong
to a small party n this House  Though
mine was the latgest party, owr number was
small. We sofleved verv much  from  mis-
reporting o want of reporting by the All
India Radio. But we hore up with it as we
bore up with many other things. But now
we have in this House an Opposition which
has (o be duly recognised, and T think Gos-
cinment would change its line, particularly
in relation to the All India Radio, and
follow the democratic practice and give the
Opposition what is due to it. T never felt
that since T did net pet thus lair treatment
this fai treatment  showld be  denied to
othors, But what we feel today 15 something
more than that. Ts democracy in this ¢dnn-
trv going (o bé subverted into a dictator-
shin® Is it going to be subverted and made
into a ratalitarian State? At least the All
India Radio’s actions make us to entertain
that fear. We have heord of a verv eflicient
svatemt of 1vudio and propaganda cevolved by
a Minwster who raded Germany for several
vers, Is oar Momister for Information learn-
g the lessons from him> Is he tiving to
convert the All India Radio into his instru-
ment to subvert democracy. to  subvert
truth, in this countiy? That is the feeling of
all parties of the Opposition, and therefore
this proposition has come bcfore this Housc.
I would appeal to all friends, who still he-
licve in demociacy. to support this demand
for inquirv. and il the demand for mquiry
Is not accepted, at least it should be suffi-
cient wminine for people who sit on (he
opposition  henches (o realise their duties
and sce that the All Tndia Radio is stopped
from hehaving in this partial manner,

SHRI P, C. MITRA (Bihat): Mr. Vice-
Chaiiman, Sir. there are  some  grievances
against the All India Radio and [ feel that
there mav e some trath in their giievances
also as we have 30t our own grievances.
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DR. B. N. ANTANI (Gujatat): Aie you
now sitting there? Have you gone to that
side?

SHRIT P
ught side.

SHRI OM MEHT :: He is sitting in the
some old scat.

SHRI . C. MilkA: Sir, actually, when
the Congtess was united, mn all the Consul-
fative Committee meetings we have protest-
cd that the Oppositi n were given too much
impottance m " Tod:v i Parliament” and
m other features. Except the hon. Ministers’.
haidly any mention was made of the spee-
ches made by the vongress Paity members
thee, At that time, when the Congress was
wntad, every day we used to hear the name
of Mr. Bhupesh Gupta twice or thrice as
My, Bhupesh Gupta was then following the
line which Mr. Ra iarain s indulging n
now, as he then wi, talking anything and
cvenvthing, whether it was re'evant or ir-
relevant. Now, after the spht in the Cong-
tess. Mt. Bhupesh Gupta talks sense and
o hardly anvthing omes out in the radio.
Actuallv, T find, peoons who are making
irrelevant remarks are given promunence in
the All India Radio but the good specches
made by Members, v hether belonging to the
Opposition or to the ruling paity, are
hardly given any iuportance. This is the
way the All India Radio has heen function-
mg, and hrom that Hoint of view T sav that
theie may be some ruth in the grievances.
But what is the 1cenedy?r Can Al Induy
Radio devote all the time, all the 21 hours
for reporting Parliainent proceedings fully,
how much time wald you require, when
we have our Housc and the other Housce?
There are two Ho ses and can All India
Radio dc.ote wix, ven or eight hows to
each House® Then it has a'so o «nver the
news of whole of Indio and the world oo
The poini s, there has becn too much of
bullying fiom Members. Actually the oidi-
naiy people have lardlv any interest in
hearing the Al Indis Radio news particular-

189

C MITRA: I have come to the

[y duing sesston time when most of the
time is devoted t¢ what is going on in
Parllament 1 have onc suggestion to tnake

in this regard “T'c Loy in Partiament’ and
the news (»at follov humld be tagged to-
scther. What we fad is that whatever s
s in tlodav in Parliament’ is repeated in
the news also without giving the names of
Members concetned 1 both are tageed to-
getlier there will oot be this much of repe-
tition ahout Parlioment affairs, So far as
‘Todav m Pmliamer ' s concerned, of course
I ten minuias” time vou cannot do justice
Formarly it was fo- onlv five minutes that
were heing devotec for “Todav in Parlia-
nment’. But later on there were protests from
Mcwmbeirs that suflicient trme was not being
given to reporting Parliament offaiis and
then it was increasd to ten minutes. Now,

there may be griev nces here and there. As
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regards Shri Rajnarain and Shu Misina and
other Opposition leaders 1 must say  that
every day we hear somcthing or other fiom
their mouths on the Radio. Generally T
listen to the news at 8.50 ot 9.00 P.M. and
‘Today in Parhament’ and T find cverydav
something or othcr said by them: of course
not everything they say.

Another suggestion T would Iike to make
is this. All India Radio has got ~o many
channcls in Delhi, actually  four channels,
for transmiting ncws and other program-
mes Why can ¢ another channcel be opened
during session time for cariying speeches ot
Parliamcnt Members® The whole  of  the
time should be devoted to cover Parliament
Members” speeches and then T othink there
will be no giicvance about dus and 1
hope that will satisfy all of us.

SHR! LOKANATH MISRA. FEien (han
Membars would be elbowed out. [ thaie s
ons channel for the Ministcis and anothel
for the Mcmbers then alone we will be
satisfied.

SHRI P C MITRA: You mav make that
stiggestion.,

SHRT ARJUN ARORA (Uttar Pradeshy:
‘thete should be live broadcast of the pro-
cecdings of the House. The procecdings as
they happen should be broadcast alive <o
that cvery woid, even abuses, ate heard by
the people at large.

SITRT PITAMBER DAS: In tha case
vou wil get the greatest publicity if abuscs
ate the e,

SHRI ARJUN ARORA: You
ger some.

will also

SHRT P, ¢ MITRA* Whenever Govern-
ment 18 charged for anything  about  All
Ind.a Radio. Members come out with the

ruestion. why not follow the rccommenda-
tions of the Chanda Committee converting All
India Radio 1nto a Corporation. We heard
the other dav during the discussion on a
small Bill relating to Airhines Corporations,
Member after Member criticrsed the Corpo-
ratton right and left, their behaviour and
evervithing, Persons in other  Corporations
were also attacked cvery dav. The other day
on the Air Corporations Bill, Mr. Mohan

humaramangalam  was  attacked  saving
that the Chairman  was domng  this or
that. When the power of appointment of

the Charrman and Dircctors is in the hands
of the Government, how can you think that
that will he the remedyv? They may be moie
snbeenvient to the Government or to the
patticular Minister than All India Radro.
Tust now Parliament can criticise All India
Radio day in and day out, If you form a
corporation, that may not be allowed. The
Government would say that the Corporation
is primarily responsible for anything and
mervthing and not the Central  Govern-
ment, for what has been broadceast hy All
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India Radio. So, you should have palience
and 1f your names o some of the things do
not cone oul in the Radio, you should not
sporl the time ot the House. On  that
ground one day o business was allowed.
It 1y stiange and thev say that they ate in
tavonr of democracy. Is it a demoaatic pro-
ccdre to gne a threat to stop the House
fiom tunchioning? The procedure v o gne
uotice of 4 mouon o the Chanman, just
as vou have gnen it The Leader of the
Opposttion said: It you do not allow this
debate, we will take o somie other course.”™
It 15 unbecoming ot the Leader of the Op-
position Lo speak in that vein He is part
ol the House and he and the Leader of rhe
House should funcaon collectnely to masn-
tain the digniey ot the House.  Therefore,

thul way ot threat is not becoming of the
leader of the Opposition. So, T would sug-
vest that when ariticsing this way or that
way you should not impute motives mto
anmyone,  Ministar or anybody  else You

should know (hat the script of news bul'e
tins every day v piepated by some acore
dited contespondent. His nane s also men-
toned. He v the petson who has prepared
the saipt evary day. ‘That way it is not
the monopolv ol amv one paper. T find
that the correspondents of all the papers
are given an opportunuy viz., the States
man, Indian  Expiess,  National  Herald,
Patriof, elc. Even certain newsagency-men
arc allowed to speak M this way, thae i
actually wide coverage. It is not as il only
one side is presented. On many  contro-
versial issues T have scen that peisons hold-
mg the opposite views  are  allowed 1o
speak over All India Radio, “They put for-
ward their point ot view and the next day
the othe.  viewpomnt i also  expressed
Thercelore, Al India Radio is [unctioning
as mdependently as possible. but you can-

not hime  ovasthing  acconding to yomn
thoce, s we do not get what we want,
in the same way the  Opposition  cannor
expect  that Al India Radio will senve

their cause. Thank you.

SHRI BHUPESH GUPTA: Sir, listening
to the debaw, T was at a loss to unde:-
stand as to what was the puipose of this de-
bate. Aire we having fhis dehate because
some of our names are not appcaing or
.re¢ not being teported cvery  dav  ana
frequently.  Are  we debating it because
the Leader of the Opposibon 1s not get-
ting adequate attention by All India Radio?
Are we discussing it because the SSP has
not heen correuly repoiled, according  to
Shri Rainarain or ate we discussing the
basic policy, the governing policy of such
an importanr mass medium as AJl India
Radiw? If it were a question of their
publictty either as a party or as an indi
vidual, this could be  discussed  with  the
Minister and otherwise settled. Obviously
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full satislaction ¢an not  bhe got  because
after  all  we e conflicing  political
parties  If,  for  cxample, mv  paity is

given 2 little more pubhdity, Shii Misina
will be angiv and  vice versa.  Thercfore,
there will not be a common dcsideratum
in dealing with these conflicting politics by
the All India Radio s0 as to Dring satis
faction to all. That is the reality of life.

Therdore, tet us speak {rom the point of
view of the masses. the nameless mullions,
who are not heic present either o inter-
ject or to intetvene or to intetrupt or to
put smait question to the Governnment or
to be able to give smait replies. The All
Tndia Radio should be attuned to their as-
pirations and wurges, That is why we should
ane gudelines for  the Goveinment  in
oider 1o teorientate the guiding policy of
the All Tndia Rado, We are small men in
the context of the vast masses of Tndian
humanity.. We shall come and go, hut the
people, therr cultmie, thewr  urges,  these
shatl reman {or ever, That is the endut-
g aspect of the subject which we should
discuss heve.

[ do agree that the AL India  Radio’s
work 1y not satisfactoryt it requires radical
orentation  friom  the point ot view of
the masses, then urges, theiv aspiations
and t(her stiivings for a  befter  {uturc.
The All India  Radio requires certan
oricntations in order to elevate our cul-
tutal and political life to a higher level.
The All India Radio does require orvien-
tation m order that this important and
significant mass medium  functions in  the
countty to avert the calamity that looms
ahcad, namely, the threat of right reaction
in the countty. Naturally the moment I
say the threat of right reaction, it should

be a matier ol very grase concern  not
onlv for the nation but for the All India
Radio. Gentlemen of the right reaction

will feel that T am denving them the kind
of publitity they would like to have. Theie-
fore. let us view it from that angle,

The All India Radio should be dedicated
to the cause of secularism and should be a
staunch and strident weapon of struggle of
the Indian people against the forces  of
dark communal reaction. But nobodv here
has complained that the All India Radio is
supporting the communal forces, whether
the Jan Sangh or the R.S.8. or the Jamait
Islami. Nobody has complained like that.
Thev ate complaining as to  how many
times their names have appcmcd, how
many times theit names have been uticred.
That is not at all the main issue today.
Therefore, I say what about secularism?
Who is going to defend it when the forces
of (ommunal reaction are threatening i1?
‘Therefore, make criticism on this  scorc
and T shall join with you,

M1 Vice-Chaitman, we have mass media
also in the form of monopoly controlled
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newspapers; five or six. a chain of them
control 50 per «ent and more of news-
paper circulation. What are they writing,
what are they pr spagating? What kind of
coverage are they giving? They are distort-
ing the people’s wishes. They are distort-
g the activitics of the masses, whether
they are conduted in the wurban or
rural  areas. Tley are distorting our
people’s fight against communalism; they
arc distorting tle fight of the nation
against the princss and for the abolition
of the privy purscs. They are distorting the
fight of our mas:es against the menace of
right reaction anJ the combination of 1c-
actionary forces. In the important nass
media of the ncwspaper world, of the
newspapers of th - country, the masses are
ignored and C(‘unter»revolutionary, anli-
social, reactionaiv, retrogiade communal
forces are given | ublicity. Why not quanel
against them? WI!y not make up something
which is nussing there? The All India
Radio certainly -hould take into account
the fact that t:ie monopoly controlled
press mspited amt aided by the big money
and the capitalst class is  carrying on
a kind of monstrous war against demo-
cracy, against p.ogress, against the tradi-
tions of this pation, against all that we
cherish for whicl generations of our peo-
ple have suftered If that be so, why should
not the All Indwa Radio cover, in a most
cifective manner, in a better way, the ncws
of the struggles > the workers in the fac-
tories and battles i1, the field? I think the
All India Radic should neither be the
radio of Indiba Gandbhi or Bhupcsh
Gupta or Rajna ain, or, for that matter,
C. B. Gupta. Tle All India Radio should
certainly not be the organ of Mr. Nijalin-
gappa, or even, if you like, the organ of
Shrimati Tarkest wari Smha. The All India
Radio should b the voice of the na-
tion

SHRI ARJUN ARORA: Television
should be the «rgan of Shrimati Tarkesh-
wari Sinha,

SHRI BHUPEsH GUPTA: 1 agree with

you. Mr. Tarke .hwari Sinha is be_tter un-
derstood on the television than in  her
specches!

SHRI LOKANATH MISRA: Would you
like the All Incia Radio to broadcast the
bulletins of Ridio Peking or Moscown?

SHRI BHUPEsH GUPTA: No. What I
am saying is tha' the struggles of the masses,
the fighting of the masses, should be re-
flected in the All India Radio. The All
India Radio should reflect the strivings of
the masses in wur cultural life. We have
got very good irtistes, we have got many

L/B(N)17RSS- 8

[25 NOV.

1970] All India Radw 194

other people, who need to b€ given en-
couragement by the All India Radio. The
All India Radio should have contributions
{from these forces ot culture and literature
in our country. That is not being done.
Therefore, 1 say the mistake is there. The
nustake is on that score. Mr. Gujral should
be criticized not because he is giving pub-
licity to somebody else only. He should be
criticized because he is not exposing the
regactions properly. You must realise that
the media of mass propaganda is not a
picnic party. If there is any revolution
or counter-revolution, the people first want
to capture the media of nass propaganda.
Life is not neutral. The radio and the
television play an important part, If they
try to make pcople neutral, they can never
he neutral. The forces of progress and the
forees of democracy are coming into sharp
conflict. Sccularism and communalism are
coming into sharp conflict in our life. How
can we cxpect that this will not be re-
flected either in the press or in the All
India Radio or in public life? If you do
not do such things, 1if you want to stop
this process, you will be mistaken.  You
a.c for what? Aic you against communa-
lism? Then you will have Lo take the side
of sccularism and make the All India Radio
a vibrant voice of India Secularism . . .

SHRI M. S. GURUPADASWAMY: What
about Kerala?

SHRI ~BHUPESH GUPTA: Kerala
<hould be given more publicity because the

counter-revolutionaries have been  defeat-
ed . .
Unterruptions)
SHRI A. P. CHATTER]JEE: Sir, on a

point of order.

SHRI A. XK. A. ABDUL SAMAD (Tamil
Nadu): He was a member of the Muslim
League

(Interruptions)

SHRI A. P. CHATTERJEE: What Mr.
Bhupesh Gupta would call their victory and
the Congress (R) there, as a matter of fact
they have been decimatcd there. Congress (R)
has a revolutionary victory as against the
Communist Marxists who have already held
aloft the banner of proletariat struggle and
all that . . . (Interruptions) . . . Mr. Vice-
Chairman, Mr Bhupesh Gupta’s antics are
often known in this House, but this has
surpassed all.

SHRI BHUPESH GUPTA: With all res-
pect to Mr. Arun Prakash Chatterjee—he
15 a rising advocate in the Calcutta High
Court Bar but a falling politician before
the public—I must tell him that T expect
cd better intelligence from him. What has
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won in Kerala is not the Communist Party

or the Congress (R) but the very concept
of broad unity in the country.

(Interruptions)

SHRI A. P CHATTER]JEE: Unity of
communalism.

SHRI BHUPESH GUPTA: We did not
suffer .. .

(Interruptions)

SHRI K. CHANDRASEKHARAN (Ke-
rala): Sir, about the claim of Mr. Bhu-
pesh Gupta there is nothing to quarrel.
The claim of Mr. Bhupesh Gupta was that
unity succeeded; he did not put it on
the political plane. Unity will always suc-
ceed. Unity has succeeded previously and
unity will succeed hereafter also. He has
not put it on the political plane.

SHRI LOKANATH MISRA: Unity does
not mean what you had won under the
umbrella of Mrs. Indira Gandhi. That does
not mean unity.

SHRI BHUPESH GUPTA: 1 have bcen
discussing All Indra Radio. not Mr. Indira
Gandhi. I am very glad that she has creat-
ed such a fear in them that all the time
they say ‘‘Indira Gandhi, Indira Gandhi.
Indira Gandhi”’. I have never known in
Indian politics a lady creating such a scare
in them,

SHRI A." P.
Sir. . .

CHATTER]EE:  Sir,

(Interruptions)

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Mr. Charterjee, just now
you have to follow Mr. Bhupesh Gupta.
If you go on intcrrupting I will not call
you it all.

SHRI BHUPESH GUPTA: Mr. Vice-
Chairman, Ict us not apply it to this. Now,
my friend, Mr. Gurpadaswamy, is a leatn-
ed man. Very often I see him carrying at
least four books at a time. He thinks BBS is
ideal, BBC should be our ideal, a radio,
a media of mass propaganda which carrics
an umperialist propaganda day in and day

out, which encourages racialism in  Rho-
desia and in South Africa, which carries
on a war propaganda against the Viet-

namese people, whose every syllable uttered
is distorted. malicious and directed against
the independence and progress of the world.
Now, that BBGC is cited as an example to
be emulated by Mr. Gujral. My friend,
Mr. Gurupadaswamy, is in such a’company
where BBC becomes the motto but I hope
the nation will be saved from emulating
the BBC which is an instrument of im-
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perialist propaganda when nothing you hear
about the working class movement, when
nothing you hear of the struggle, when
nothing youv hear of the struggle for inde-
pendence in other countries. en I was
in England, for four years I heard the BBC
broadcasts at ten o’clock every day. Well,
what did you hear? Thunder against our
nation. What did you hear? Accusations
and lies and scurrilous statements against
our freedom movement. What did I hear?
Lies and slander against all that is good
and decent in socicty. And that BBC is
presented as a model to be followed and
for which we are expected to pass a Reso-
lution. Well, we cannot do it. Therefore,
Mr. Vice-Chairman, I say that my friends
should not think very much about the
BBC. My friend, Shri  Gurupadaswamy,
spoke about the opposition, meaning him-
sclf as the Deputy Leader of the Opposi-
tion. He calls himself the official Opposi-
tion. I do not know. In this matter at
least you follow Shrimati Indira Gandhi.
He refuses to follow Shrimati Indira Gan-
dhi in other matters But he wants Shri
Misra or his party to be given morc cover-
age. You get a lot of coverage because you
have got the monopoly press at your dis-
posal. Enough coverage. You are still not
satisfied about coverage. But do not bring in
the British example. The Lcader of the
Opposition in England is not born in the
House itself, the Leader of the Opposition
is not born in the womb of the ruling
party and delivered by a midwife in a mat-
ter of ten minutes on the floor of the
House. The Leader of the Opposition in
England is born outside, in the political
life of the country, through election battle.

SHRI LOKANATH MISRA: But no
Opposition in England also prospers un-
der the umbrells of the Government like
vou.

SHRT BHUPESH GUPTA: I do not
lnow  whether you come  under  some
Mahatajah’s  umbrella or you are to be
found in the hand-bag of Maharani Gaya-
tri Devi.

SHRI LOKANATH MISRA: But you are
definitely in the handbag of Shrimati In-
dira Gaudhi. That is very much certain.

SHRI BHUPESH GUPTA: Even in hav-
ing jokes, he is imitating me. When I
say that I do not know whether he comes
under the umbrella of a Maharajah, or is
i her handbag, he in reply uscs my ex-
ptession,

. SHRI LOKANATH MISRA: 1
ideally use that about you.

s SHRI BHUPESH GUPTA;
ir,
clear

can

Therefore,
I say that my suggestions are very
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THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Shall T remind you that
you have taken 15 munutes? I think vou
will cooperate

SHRYT BHUPESH GUPTA: I will finish.
The All Radio should be reorganited
First of all, give good guidclines. I have
suggested some. Other Members can say.
I am grateful to Mr. Dharia, He has broad-
ly accepted them We welcome that  ap-
proach. Once we accept the guidelines. 1
can understand about the Committce. Then
the Commuittee shoild be appointed to imple-
ment those guideli 1es. The Committee should
not be appointed to find out how many
times Shri Mishra is mentioned or Bhupcsh
Gupta is mentiontd or Shri Dharia js men-
toncd. The Committee should bc appoint-
ed, if art all, to see that the All India
Radio fights agairst right rcaction, arouses
the conscience an:dl patrfotism of the na-
tion against comn unalism, to see that the
right 1eactionary forces, ‘in the spirit of
democracy, in the spirit of socialism, are
not allowed. No. 1 at all, by Her Majesty’s
grace, the Leader of the Opposition and [
should be repeated ten times over the All
India Radio, for rhat you do not necd a
Conmmittee at all. What 1s there to find
out from a Commitec? You can po through
the scripts ol the All India Radio and
find out how man+ times a day Shri Mishia
or my other {riencs' names have appcared.
They can lodge a complaint or give notice
of a question, If i* 1s 10 timcs, they could

say 12 limes. But no Commiittee is needed
for it, it is only the guidelines needed
for the AN Indiz Radic. The structural

changes shonld be implemented.

Sir, T would li.¢™{6 say. here that in
the All India Radio too many of commu-
nal people are sitt:ng, and eveiything that
happens there is ceportted, including the
monitored script which goes there. All there
things should go. 1 should like to say that
these people shoull be cleared. It cannot
be an RSS propa:anda, directly or indi-
1ecthy. T would no name them, but there
ate some officials 'n the All India Radio
who are absolutel' communal. You have
some officials in thc Ministry who are com-
munal-ntinded. They should be climinated.
Those who are pro imperialists, they should
be climinated. Sciular and  democratic-
mindcd people should be put in charge.

Therefore, Mr. Vice-Chairman, let us
applv our minds to the problems of the
All India Radio not from the usual sec-
tarian inteiests. Whether it is my party or
your party, let us vndcrstand the problems
of the” All India Radio from the tradition
of the nation, for the futme of the nation,
in the context of th c(hanging, moving life,
of the big cultural ind political aspirations
and aspirations of social justice on the
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part of the people. Let the All India
Radio cstablish a healthy trend. Let the
All India Radio identify with the masses
who are not discussed here jn that way,
masses who are in the villages, in the fields
and factories, who are creating wealth, and
out of whom are created artists, politicians
and so many others. This is the task which
the All India Radio shoufd be assigned, tc
find a common voice for the masses, to
touch the heart of the masses, to cstablish
a liaison with the masses, fo understand
their problems and project them in a man-
ner where the masses are moved into action
and inspired for doing something great, for
taking the nation forward and, above all,
in the present situation nothing will be
worth-while unless the All India Radio,
as an important media of mass propaganda,
becomes an  instrument of the people to
fight against the rightist forces, counter-
revolutionary forces, anti-popular, anti-
democratic, communal forces. I hope our
fricnds will join with me in  bringing
about sufficient pressurc to bear upon the
Governiment so  that such changes are
made.

Sit, 1 have offered my criticism entircly
{rom the opposite end. They want the All
India Radio to be overawed, so that the
rightist propaganda 1s carried on more anc
mote. But T am sure they have no chance
ot capturing the All India Radio. On the
contrary, they are losing the race. There-
fore, they now want to utilise the Parlia-
mentary pressure to overawe the All India
Radio so that progressive things are dis-
counted and the rightist and reactionary
propaganda is gren more weightage and
publicity. T would urge upon the Govern-

ment not to be pressuriscd by this kind
of thing.

Sir, the purpose of thc Resolution is to
pur pressuic on the Government in order
o sce that the All India Radio takes to
the path of helping, encouraging and abat-
ing the nghtist and communal forces. 1
would ask vou to be vigilant against this
kind of pressure .

SHRI LOKANATH MISRA: The pre-
sent Government is already in the den of
the left reactionarics.

SHRI BHUPESH GUPTA: I do not
know. My friend, Mr. ILokanath Misra,
has discovered a new word, ‘‘left reaction-
ary” . . . (Interruption by Shri Rajnarain)
I never think that my friend, Mr. Raj-
narain, is a left reactionary cven though

T e *

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Order, order.

SHRI RAJNARAIN: 1t is

: your hypo-
crisy . . .
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THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): [ remind you, M,
Bhupesh Gupta, ar least give some time
to others also ., .

SHRI BHUPESM GUPTA;
do injustice to others.

SHRI RAJNARAIN: Do not be a
burcauciat, I know what you are.

SHRI BHUPESH GUPTA: Sir, I must
answer my friend. He has called me a
hypocrite. I love him >0 much that when
he calls me a hypocrite 1 feel a littie sym-
pathetic towards him The only ieason is
this. I do not know whether I love him
moic or he loves My C. B. Gupta more.
But I would not cnter-into competiticn
with him. You may disagree with me, Mr.
Rajnarain. But since you are a socialist I
agree with you that a change should he
brought about, but not on that line. You

1 would not

are living under an illusion. What have
you in common with themr?
SHRI LOKANATH MISRA: Democracy

and sccularism, these are all common. It
is you who do not believe in democracy.

SHRI BHUPESH GUPTA: It Mr. Raj-
narain is a socialist, 1s the Swatanua
Party a socialist party? If Mr. Rajnarain
believes 1n secularism, does the Jan Sangh
believe in sccularism? Is Mr. G. B. Gupta
anti-monopohist: Is the Syndicate moncpo-
listz Thercfore, it anybody 15 a hypocrite,
it is not me, it is somebody else .

(Interruption)

SHRI 8. D MISRA: It s the C.P.L
which is a party ot left reactionaries.

SHRI LOKANATH MISRA: They
opportunists.

SHRI1 PITAMBER DAS: I would like to
say onlv one thing to Mr. Bhupesh Gupta.
Mr. Bhupesh Gupta loves Mrs. Rajnarain;
Mr. Rajnarain loves Mr. C. B. Gupta. And
things which aire equal to the same thing
arc always equal to one another.

SHRI BHUPESH GUPTA: This is a very
rmportant question.,

THE VICE-CHAIRMAN (SHRI BANKA
BEHARY DAS): Is 1t necessary to reply to
him? Should we not confine ourself to the
debate?

SHRI BHUPESH GUPTA: Bhupesh
Gupta loves Rajnarain and Rajnarain loves
C. B. Gupta. It does not follow that T love
C. B. Gupta. But the trouble is that Jan
Sangh stands between me and my love for
Rajnarain. Thart is the only difficuity.

Now, Sir, 1 do not wish to say very m.ch.
I have said enough to-day. I know for ‘the
last several months, All India Radio has be-
come a thorn in the flesh of Right recaciion.
Why? Because it is trying to change a lit-
tle, not much. Mr. Gujral is not a man who

are
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will easily change. He is a very respecilable
man, but he is trying to make a little
chauge perhaps. That is why my friends
are very upsel.

I say: Go ahead, attack the Rightists,
attack the communalists, and fight them.
There cannot be any compromise with the
Rightists and the rcactionary {orces. All
India Radio is a weapon in our hands.
Let it be wielded so long as it is in the
hands of democratic and sccular forces, to
defeat  ideologically and  politically  the
counter-ievolutionaty and communal forces
and put them in disarray. Expose them. Ex-
pose the reactionaries. That will be a great

service to the natton.  Thank you very
much.
THE VICE-CHAIRMAN (SHRI BANKA

BEHARY DAS): Mr. A, P. Chatterjce.

SHRI MAHAVIR TYAGI: How long will
this go?

THE VICE-CHAIRMAN (SHRI BANKA
BEH ARY DAS): We propose to finish this
matter to-dav,

SHR1 A. P, CHATTER]JEE: Mr, Vice-
Chairinan, we have heard the declamations
of Mr. Bhupesh Gupta. One thing he said,
and 1 think that is the only tue thing that
he lias expressed in all his speech, and’ it
is that an msttument like Radio can ncver
be neutralist; it has o represent the interest
of a paiticular group or a particulat coteite
or a particular Government, Now, as far
as All Tndia Radio is concerned, it will
willy-mlly express the policies and pirogram-
mcs of the Government of India. And if
Mr. Bhupesh Gupta thinks that this Al
India Radio can be made—I quote him—*‘an
mstrument of progress”, then I think Mr.
Bhupesh Gupta’s lifelong learning of Mar-
xism has all been upside down. As a mat-
ter of fact, the Government is pro-bourgeols
or pro-aapitalist. Certainly Mr. Bhupesh
Gupta or his party does not think that
Mis. Gandhi’s Government has  suddenly
become a socialistic  Government. If he
thinks hke that, then, of course, it is the
end of the problem. But if he still thinks
that Mrs, Gandhi’s Government or the pre-
scnt Ruling Congress Government is a pro-
Capitalist Government, then how can Mr.
Bhupesh Gupta expect All India Radio to
be an instrument of socialistic propaganda
or an instrument of progress? It must ex-
press the interests of the class which this
particular Government represents. And  if
Mr. Bhupesh Gupta, in spite of that, says
that All India Radio can be made an- in-
strument of progress and it can propagate
socialism. then T will say that Mr. Bhupesh
Gupta either was indulging in meaningless
demagogy or has lost his previous intelli-
gence and knowledge and has forgotten all
he had learnt, if he had at all learnt,
about Marxism. 1f Mr. Bhupesh Gupta
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thinks that All India Radio can be convert- | Gupta. Now there are three minutes for

ed into an instrument of progress, can be
converted into ar instrumert of socialism,
I think Mr. Bhi pesh Gupta perhaps will
burn all the bools on Marxism in his own
house or may down them in thc river
Jamuna, which i not far off from where
he lives. And wil he kindly not give us so
much trouble sit ing on the  Opposition
Benches? He can just cross a little and go
there,because tha, is his socialism, that 15
his ideal and tl at is the seamark of his’
7oal, it appears fiom what he has sad,
That is the scamark of his journey. He
thinks that soc lism has alreadv been
achieved because Mrs. Indira Gandhi is the
Prime Minister, b.ocause Mrs. Indira Gandhi
says something abeut socialism now and then
a lirtle sweetly., Jiut when there is a ques
tion of cornering her on particular issues,
then she will sax. “No, no. I have never
said that T am b inging in soeialism. I am
merely trving to implement the 10-point
programme of the Congress”’. Mrs. Indirs
Gandhi, the Priice Minister, heiself never
said that she is b inging in socialism or her
Govergment is a .dcialistic Government. She
only said that tley were trying to imple-
ment the socialistic palities, Even the other
day while propo<ing bank nationalisation.
Mrs, Indira Gandhy said that bank nationa-
fisation is 2 pto rtamme that has been ac-
cepted  eveu in the capitalistic countries
fike Spair and Fiance and that she was
merely implemewing the 10-point pro
gramme of the Congress. That i1s what she
said. She said th.t she is not socialistic and
that her Governnent is not being carried
on as a socialist ¢ Government. Still Mr.
Bhupesh Gupta «ill go and tell her, “Non,
no. I sav vyou are a socialist and your Gov-
ernment is a soc alistic Government.”” That
is what Mr. Bhupesh Gupta is dreaming of
at the present moment. .

(I tterruptions)

SHRI BHUPFSH GUPTA: Somec mas
have been fools. But I understand what
socialism is. T n:ver said any such things
that he is talking of now Is he referring fo
my speech® T wculd like prominence to be
given to the striggle for socialism, the
struggle for a hetter life. That is what T
said. He has no heard my spcech.

SHRI A. P. " CHATTERJEE: Mr. Vice-
Chairman, . . .

THE, VICE-CH ATRMAN (SHRI RANKA
BFHARY DAS): Mr. Chattcrjee, vou have
only thrce minu'es more to talk about the
All India Radic. You have spent seven
minutes already.

SHRI A. P. CHATTERJEE: How much
time have you g'ven me?

THE VICE-CF ATRMAN (SHRI BANKA
BEHARY DAS): Ten minutes. Seven minu-
tes you have alrcady spent for Mr. Bhupesh

.are not socialists

the All India Radio.

SHRI LOKANATH MISRA: Whatever
time my patty has got, you kindly give that
time to Mr. Chatterjee, Mr. Dahyabhai
Patel took only ten minutes.

SHRI A. P. CHATTERJEE: Therefore.
as the Bengali proverb goes. . .

SHRI PITAMBER DAS: 1 would lLike to
know from Mr. Chatterjee what complaint
he has against Mi. Bhupesh Gupta. He is
in the habit of calling socialists those who
and Jan Sanghis those
who arc not Jan Sanghis. He is in the

habit of doing that,

SHRI A. P. CHATTERJEE: Yecs, As the
Bengali proverb goes, Mr. Bhupesh Gupta
is interested in  whipping an ass into a
horse. An ass cannot be whipped into a
horse. Now Mrs. Indira Gandhi can never
be made a socialist. Mrs. Gandhi's Govern-
ment can never be made a socialist Govern-
ment,  whatever alliances *Mr. Bhupesh
Gupta may indulge in and whatever words
he may use on the floor of the House. . .

(Interruptions)
[Mr. Drputy CHAIRMAN in the Chair]

SHRT BHUPESH GUPTA: I have been a
very great friend of yours and with my ex-
perience T have come to know that an ass
cannot be whipped into being a horse.

SHRI A. P. CHATTERJEE: Now he
has agreed with me. He says an ass cannot
be whipped into a horse. After saving all
this, T have to say that in spite of all these
things, the Congress Government is a Gov-
crnment of capitalists, Mr. Bhupesh Gupta
must admit that. And if he does not admit
that, then he should not sit here. Hp
should sit there. Mr. Bhupesh Gupta is
thinking that socialism has already been
achieved. T know Mr. Bhupesh Gupta has
got that sense at least yet left in him that
he will give in now and will not stoop
down to sav that Mrs. Gandhi’'s Govern-
ment §e a socialistic  Government. Now,
coming from that premise, starting from
that premise, T will ask Mr. Bhupesh Gupta
not to indulge in that day-dream that the
All India Radio will be an instrument of
progress and of socialism. If he day-dreams
like that, that day-dream is being smashed.
is being shattered everyday. As far as the
All India Radio is concerned I am putting
to Mr. Bhupesh Gupta and his ilk as to
what happened in Beltaghata the other dav
at 2 o’clock in the night. The CRP and
the police went into the private homes of
private citizens, dragged out four young
men from their beds where thev were slecp-
ing and in the view of all persons, .shot
them down in the open yard in the night.
Now, as far as the All India Radio is con-
cerned, what has it said? Mr. Bhupesh
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Gupta said that the All India Radio has
made a start, now., What start? A start to
placate hooliganism on the  part of the
CRP and the police? Is that the start he
meant?

Or, did he mean start of progress? If it is
start of progress, how can Shri Bhupesh
Gupta explain the way in_ which the news
was broadcast in the All India Radio
when these four young men were murdered
in cold blood, which every citizen of Belifi-
ghatd will testify? Why was it reported in
the All India Radio in this fashion that
they were trying to throw bomb at the
police and thercfore they were killed? It
does not end there. Thereafter, the next
day therc was a hartal in the Beliaghata
area and there was a silent procession which
went to Raj Bhavan. Shri Bhupesh Gupta
was here then with his Congress {R) friends
when his own party member led that silent
procession of women of Beliaghata. That
silent procession went to Raj Bhavan to
protest against the hooliganism of the
police. Did the All TIndia Radio report
about that silent procession led by a mem-
ber of Shri Bhupesh Gupta’s party, Smt.
Ila Mitra, to protest against the deliberate
murder of these four young men? Did the
All India Radio flash back that report?

MR. DEPUTY CHAIRMAN: Please con-
clude.

SHRI A. P. CHATTERJEE: I will take
some morc minutes. I am speaking on be
half of my party.

SHRI S. D. MISRA: Shri Bhupesh Gupta
took twenty-six minutes,

SHRI A. P. CHATTER]JEE:
very brief. It is not a question of the All
India  Radio being  progressive.  Shri
Bhupesh Gupta is wrong there. I think he
was carried away by his oratory. I have to
give some credit to his honesty. Perhaps he
has still some hbnesty left in  him. Shri
Bhupesh Gupta knows that there was a
gencral strike one or two years ago. All
the trains stopped moving from Howrah.
But the All India Radio was sending bulle-
tins to the cffect that all the trains were
moving on time and the strects of Calcutta
werce always crowded as if nothing had hap-
pened. You know the story of a gentleman
who tclephoned to the Director of the All
India Radio of Calcutta station. He asked
him: “Can vou tcll me when such and
such train is leaving Howrah station?’" The
Director was puzzled and then said: ‘“This
is All Tndia Radio and not the Howrah
station”’. Then the  gentleman said: ‘I
went to the Howrah station and T did not
find any train moving. But as far as your
radio is concerned, it always gives out
news that the trains are moving on time.
Thercfore T am asking you when that train
is moving.”" This is the position of All

I will be
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India Radio. It has always acted as an agent
for giving bulletins on behalf of the gov-
ernment. It is an instrument through
which government bulletins are purveyed
to the people, That thing must be stop-
ped. That will be denigrating All India
Radio to a particular department of the
government, which only purveys to the peo-
ple what the government want to be pur-
veyed. That has to be stopped.

Sir, I am from Calcutta. I have come
from Calcutta only this morning. Every day
at least three or four people are killed by
the CRP and the Calcutta police combine.
The other day a procession of women went
to Mrs. Gandhi and explained how the
women of 24 Parganas were molested.
Now, you tune Calcutta station of the All
India Radio. Will you ever get an inkling
or idea of what is happening there? Sir,
I am not exaggerating. Any day you open
the newspaper and you will find that every
day the CRP and the police are killing on
an average two or three young men in
Calcutta, npt to speak of the rural areas.
Is any space or place give to this hooliga-
nism by the police in the All India Radio’s
programmes? Does it give any spacc to the
urges and aspirations of the  democratic
citizens of Bengal? No. It always acts as an
agent of the Government of India.

Therefore, Sir, as far as this motion is
concerned, particularly as far as his amend-
ment is concerned, I am under no illusion.
T do not believe that the All India Radio
can act as an instrument of progress. As I
have alrcady said, as long as the Indian
Government is a capitalist government, it
cannot act. (Time-bell rings). Sir, I will
conclude now,

But, Sir, as far as the news is concerned
—T am expressing this point—news must
he objectively given and the news must not
be given from an angle or at a tangent.
Therefore. it 1s necessary that an all-party
committee should go into the matter. I
also know that ar all-party committec can
achieve nothing tangible. As T said, Sir, [
have no illusions. But. then, Sir, it is bet-
ter if it is lnoked into by an all-party com-
mittee than by one party which is killing
people in the streets of Calcutta, which is
molesting women in West Bengal, which is
killing pcople in the villages of West Bengal
which is trying to put jotedars there, and
which is trying to go back on the United
Front’s action of  distributing ten lakh
bighas of land to the peasants, and thar
party’s government should not he allowed
to have a say in the matter, and the pro-
gramme of the All India Radio. Therefore,
a committee is necessary so that the things
mav come out in the open and this may
not be the monopolv of this murderous
government  As far as Bengal is concerned,
we call ir a murderous government. They
arc ptdering; they have killed and they
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are killing. This is a killer government,
murderous  government, and we do not
want to put it ir the hands of the murde-
rous government, Sir.

MR, DEPUTY CHAIRMAN: Mr. Yajee.

st wivawz @wdl : aEAE gl FaeET
agrad, oA AT S F wmaead
fasr 7 Y weqrg = Sfear e F ww
FHE AT FT @[, IAHT G&T ATATRT
FHIEME |

SHRI M. SRI.IVASA REDDY (Andhra
Pradesh): Sir, or a point of order. Mr.
Chatterjee has tried his best and he was
gracious enough t hand over Shri Bhupesh
Gupta to us. Wlat right has he got over
him?

MR. DEPUTY CHAIRMAN: All right,
please.

SHRI M. SRIM I[IVASA REDDY: Seccond-
ly, Sir, we are aso a party. We have to
consider whether we can take him. This is
a strong objecticn, Sir. Hereafter, Mr.
Chatterjee should not try in this way to
hand over anybodly.

“SHRI S. D. MISRA: Sir, it is not a ques-
tion of handing o er. He is already there.

MR. DEPUTY CHAIRMAN: All
Mr. Yajee.

stefows T 7A ow F #31 fR
USATIFT ST 717 vqTHead faer o =7
ST SEATT & T T FRE FATT F ATCH
Sadr # #&d WNATRT FHTT § AT qd9
T S F AATEA £ AT A ey Fwar g

feady 79T T, IISATITIm S A 7o
o HFY H FF 414 TEY & M7 PATHASTT
frer it 4 oft w§ ) AfFT wg s & Fe
orer 3 fear AWsa F1 wgi-wer & o1 fawdy
g | 9EE s I FTEaTERE g3 a-Tro
&o oo AZA 2, To TTo o & FTAT
¢, fegram @A & gar § 1 afx 7
gfemr Weat & % § =g fasaa & (%
o1t £ e 2t A 31 TR A wEa
# 7Y fagerdy, 1 7 gamar g saq F05
=18 747 | foq fum G ad wfe fev
& w7 WA & e gtegr et a7 fipsy
oY F gew T E | wkwa 78 & (R Ed
W 1 3 froRTT A {, AT

right
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wrsr wrer  Efewr XAt # SuTSETEY
TTH & T3 & W7 SYIET THT G397 185
qifw 3w § guTEATE F7 TATET 9 | o9-
ST &1 Y SATEr § AT WA TG
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BTSN FTeT S fEaT IFLAT FY UF HXNLHT
FATA HY AT Fe¥ AT & A T FHT AT
2 f forr avg € B39 7 SR § 6
T T FgT T o 7047 5w =R’ | ;A%
TH qIE T FTQIRAT g1 JEIT a1 F&Y
aTd Fel SEAT S SO FGATE TEAT |
yafed & gawr frdy w3ar § M Fgar
FrEar g fF gwg @ @ @ auwEn
gag § gt fear ggay wid iear ey
FI FAAT F FWA T FEAT ATRY 1
THTSATS T &7 aTT @ F¥ ST ATfgd
T 39 fror | ST €H1G2 I1AT § AT TABT
I &, ST qrEat § TG "I AlET 1 7q
weal & qra 9 {77 )

SHRI S. N. MISHRA: Mr. Decputy
Chairman, I was very much amused at the
volume of voice of my friend Shri Bhupesh
Gupta but very sorry at the amount of
sense it containcd. I do not want to match
his culture in kind but I must say that
now it is crossing the limit when he comes
to thesc ravings and rantings. I do not pro-
pose to deal with all his gibberings and
froth-churnings and I know what they were
meant for. I really commisserate with his
party which is always very keen to show
itsell very loyal to the Ruling Party and in
fact, by participating in a debate of this
kind, T do not know whether he 15 <erving
the causc of his party because the party is
shown up beyond any shadow of doubt that
it is morc loyal to the Government than
the Ruling Party itself. Believe me, I am
not given to cxaggeration .I have found
many persons, honest Members on that side
more critical of the Ruling Party than this
cxtreme abject, loyal to the Government,
the hon. Mr. Bhupesh Gupta. Therefore
I leave it to him and te the world whether
lie has gained by participating in a debate
of this kind although he might be thinking
himself that he has had a very good ap-
plause from the other side. Mr. Gupta
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commented on the origin of my Party as
the Official Opposition Party. I have nath-
ing to say about 't. The only pity is he has
no knowledge of the history of how the Op-
position was borr .

But I must say that we might be legiti-
mate Opposition or illegitimate Opposition,
but he is really the legitimate child of the
Prime Minister. About that I have no
doubt; 1 don’t doubt his legitimacy. (In-
terruptions). Pleae wait.

SHRI BHUPE'H GUPTA: Legitimacy
and illegitimacy 1 a subject in which he is
almost a doctor.

SHRI S. N. M1-HRA: I am not speaking
of Shrimati Indir. Gandhi; I am speaking
of the Prime Miister, and I don’t doubt
his legitimacy as a child of the Prime
Minister. Let tha be quite clear, and that
has been amply demonstrated in the course
of his observatiors here. Now, Mr. Deputy
Chairman, I wou d not like also to refer to
some of the remirks made by some other
hon. Members on that side, I have the
satisfaction that #e debate on the subject
remains at a higt level despite persistent
attempts by certan hon. Members to decry
the subject. The ,ubject is not one of some
Members getting time or not, and it is
utter dishonesty to say that this subject has
been raised in tiis House only because
some persons want their personal aggran-
disement, which s farthest from our mind.
Now in front of me is a person whom I
respect, but I mst say that this is not
going to be the 'nd of the matter in this
House. I was tol1 by some hon. friend on
the other side -hat T have hecld out a
threat that the froceedings here would not
be allowed to go on. On the other hand,
the point is that you were not allowing our
democracy to prcceed on right lines. More
than Rs. 200 crores invesiment that has
been made in this All India Radio is not
meant for the a:grandisement of Shrimati
Indira Gandhi or Shri Satya Naravan Sinha.
This is the naton’s property, this more
than Rs. 200 crores investment, may he
Rs. 300 crores. Ave we going Lo put up with
this spectacle thit this organ, that this
Stage organ, is b-ing veduced to the organ
of an oligarchy? The basic question is
whether All Indi: Radio is going to be the
voice of the natiyn, the voice of demo-
cracy, or the voice of oligarchy or a clique.
This is the basii question which we have
raised and no awnount of jibbering and
frothing on the part of Mr. Bhupesh Gupta
can blur the image. (Interruptions). Why
did you begin in that way? I have never
referred to you 'n those terms. Now, the
issue that we ha e raised is indeed of such
a basic charactes. Mr. Deputy Chairman,
the House would note that there is now an
acrimonious contioversy surrounding us and
there is distrust about the objectivity of
this great organi.ation. That also is quite
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clear. There is the charge of political cor-
ruption against this organisation, and that
charge has never been cffectively rebutted.
There is the charge of the promotion of
personality cult of the Prime Minister
which is indeed detrimental to democratic
processcs. All these charges are there. Now
what is the way out? We certainly want to
ccoperate with the Government in thinking
of and finding the way out, how to bchave
in futurc and how to avoid them in future.
Now thc credibility gap betwcen the All
India Radio and the peoplc is widening and
this has widened to such an extent that
we will have to think of very drastic steps
to set it right, and take it from me that
this will be set right, this will be set right.
I repeat it many times for the edification
of the hon. Munister, this will be set right.

SHRI A. D. MANI (Madhya Pradesh):
How?

SHRI S. N. MISHRA: I am not going
to disclose all the cards to Mr. A. D, Mani
because sometimes you also  follow Mr.
Bhupcesh Gupta in supporting the Govern-
ment. (Interruptions). But about that 1
have absolutely no doubt Dbecause, if the
All India Radio is not corrected, democracy
cannot  function in this country with the
vigour and the way in which we think of
democracy.

It would be a completely different thing
and therefore wc think ‘that this is the
thin end of the wedge of totalitarianism,
a creeping kind of dictatorship, and we find
All India Radio taking that stance steadily
as we go along. What exactly do we find
as a result of the discussions that have taken
place in this House? All sections of the
House seem to be dissatisfied with the func-
tioning of the All India Radio, may be for
exactly divergent reasons but that should
not make the Government come forward
with a facile plea that all these criticisms
cancel each other. And probably that was the
object of Shri Bhupesh Gupta in making
criticisms of that kind so that he also
might support the Government in saying
that since all these criticisms cancel each
other there is therefore no need for a
probe. This intention of Shri  Bhupesh
Gupta is very clear to us. This being so,
when there is dissatisfaction which is irre-
putable, universal in this House, with the
runctioning of the AN India Radio, what
should be the atritude of the Govern-
ment? If the reasons are comptletely diame-
trically opposite even so there are reasons
and there is evidence that the whole House
18 dissatisfied with the functioning of the
All India Radio. So we have suggested this;
let there be a probe by a committee consti-
tuted for this purpose. In the first instance
we suggested that there might be an all-
partv Committce to go into this matter and
would it be te the disadvantage of the
Government to do so? If the allegations are
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found to be baseless it is we who made the
allegations who would be exposed to the
ublic and the Government would be bene-
_i'l’ted because of the findings of an impartial
nody. But even this very reasonable demand
seems to be resented to by some  hon.
Members on the other side. I only want to
plead with them that when somc definite
allegations have heen made of partisanship
in the Dbroadcasts of the All India Radjo
what is the step which the Government is
going to take? We know that these charges
cannot he effectivdly met by the Govern-
ment. We found on the last occasion the
hon. Minister of State, Mr. Gujral, was
iimply evading those allegations and there-
fore I would advise the hon. senior Minis-
ter, Shri Satya Narayan Sinha, not to ask
his Deputy to reply to the debate today.

SHRI RAJNARAIN: Yes, Yes.

SHRI S. N. MISHRA: We have found
him uniformly unsatisfactory in his replies;
we have found him insulting to the House
and therefore it would not be fair to the
House on his part that he should ask his
Deputy to reply to the debate. We raised so
many points on that @4y but all that was
like throwing water on the duck’s back and
even that day what did we find? After three
or four hours of agitation in this House
the All India Radio did not correct its ways.
Tt gave weightage to the other side whereas
the important point of agitation should
have brought out,

Now, Mr. Deputy Chairman, only one or
two points and I will have dome. There
have been allegations about a complete
blackout of the proceedings of the House
and there has been no effective reply on any
occasion so far as that is concerned.

My friend, Mr. Rajnarain, did not men-
tion one thing. On one occasion, and a very
important occasion at that. when the Fourth
Five Year Plan was discussed an amend-
ment was moved to the Fourth Five Yecar
Plan by almost all the Opposition on this
side and the fact of that amendment or
the voting on that amendment was never
mentioned. Even for this fact I must say
that the entirc Government must stand
condemned and they cannot be allowed to
get away with any plea they like with re-
gard to this, ’

Now, Mr. Deputy Chairman, another
point that has been made is with regard
to the political partisanship. More impor-
tant than that, the political reality in the
House is not heing reflected in the broad-
casts of the All India Radio. The poli-
tical reality is that the Government that
we have today is a minority Government
and the Opposition is, particularly in this
House, in a predominantly larger number.
Now, whether this fact should be reflectced
or not in the broadcasts of All India Radio
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is the most impottant point for us Lo con-
sider. Now, let me say finally that if the
Government goes on repeating the same
kind of untruthful replics, if it goes on
making the same kind of untruthful replies,
then it would be driving us to desperation.
Now, it has been said by Mark Twain.
(Interruption). Please wait. Now, Sir, it has
been said by Mark Twain that the differ-
ence between the cat and a lie is that the
cat has only nine lives. The lics of Shri
Gujral, the hon. Minister of State, through
All India Radio—I am not speaking of the
lics here and I would not use that word
here—the lies that are being propagated by
All India Radio have an infinite number of
lives and we cannot afford to put up with
that kind of lies that ate being propagated
by All India Radio. Therefore, my sub-
mission would be that the Government, for
Its own fair name, showld concede the de-
mand for the appointment of a committee,
Now, Sir, we do not ask for a particular per-
son to he appointed. We are not going to
scttle the personnecl of the committee. We
have, in fact, through our amendment ask-
ed for the appointment of a committee by
the Chairman of the House and I think
there could not be any more reasonable de-
mand than this. After having agitated for
this on two occasions, 1 would make this
humble request to the hon. Minister, Shri
Satya Narayan Sinha, to come back to life.
He has not been scen in the actual life of
Parliament so much. There used to a per-
son, I said on that occasion, called Shri
Satya Narayan Sinha in the past who best-
rode the stage very prominently, but now 1
am searching very corner of Parliament
House to find out that Shri Satya Narayan
Sinha. I want to find Wim in that form on
this important occasion This is my humble
submission.

THE MINISTER OF INFORMATION
AND BROADCASTING AND COMMUNI-
CATIONS (SHRI SATYA NARAYAN
SINHA): Mr. Deputy Chairman, let me tell
you at the very outset that I had no inten-
tion of intervening in this debate because
my colleague, Shri_Gujral, is going to reply
to all the points raised by hon. Members
opposite.

SHRI S. N. MISHRA- We do not want
him. .

(Interruptions)

SHRI SATYA NARAYAN SINHA: Hav-
ing listened to some of the speeches from
the Members opposite, I am constrained to
say a few words which I hope my friend$
will not take amiss. I have failed to under-
stand what is the grand purpose of this de-
hate today because the entire question of
All India Radio was thrashed out only in
the last session of this House. I sometimes
feel that perhaps some of the hon. Members
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follow the dictum: Any stick is good enough
to beat the Government with. Some of my
friends have become allergic to AIR. '

SHRI M. S. GUURUPADASWAMY: Why
do you thing so?

SHRI SATYA I.ARAYAN SINHA: You
are a chronic pat ent there. Now, some of
my hon. friends have somc allergy, as 1
have said. In spiz of the great advance-
ment made by mec lical science, this malady
has not been completely cured. Inspitc of
the fact that sometimes it is . . .

SHRI S. D. MI! RA: Only a disease can
be cured and not 1 ‘remedy’.

SHRI SATYA MARAIN SINHA: Thank
you. I said this nalady has not been com-
pletely cured. Sormetimes even when it is
controlled, it recur with greater vehemence.

6 P.M.

Sir, I would wit) your permission like to
place before the House some of the interest-
ing analysis of content of nagional news
bulletins of the All India Radio and of
acws in the nationil press conducted by the
Indian Institute o Mass Communication
This will show h«w this All India Radio,
which is maligned day in and day out here
in this House by .ome of my friends, has
acted vis-a-vis the mntire press of this coun-
try. The Indian Institute of Mass Com-
munication recentl’ undertock a compara-
tive study of cate:ories of news in news-
papers and AIR Eiglish news bulletins con-
ducted on a sampl of newspapers and bul-
letins for a three- nonth period, that is,
October to Deceml-er, 1969. The study has
brought to light s»me interesting results
and conclusions.

The proportion f national news coverage
in the two media of news appeared to be
equal. The propcition of State news in
ncwspapers was gr -ater than that in  the
Radio bulletins. The proportion of inter-
national news cove age was greater on AIR
than in newspaper

The proportion of political news was sub-
stantially greater cn AIR than in news-
papers. The newspapers were found to
report economic and social news somewhat
more than those ir the English bulletins of
AIR. The newspapers also reported sports
news more than £IR,

It was striking o note that within the
category of politic:! news the attention
given to news concerning political parties
and Government a tivities was almost cqual
in the two media Nearly 90 per cent or
more of a political news covered the acti-
vities of political oarties and those of the
Central and State Governments,
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Among the political parties, the Congress
Party, both Congress organisations, got near-
ly 2/3rds of such news in newspapers and
about 55 per cent of such news on AIR.
Newspapers  also  gave somewhat greater
attention than AIR to CPI and CPM. On
the other hand AIR English bulleting gave
somewhat greater coverage than the news-
papers to Jan Sangh, SSP. PSI” and Swatan-
trta Party.

Within the catcgory of economic news
AlR gave greater covetage than newspapers
to reporting Government economic policies,
developmental activities and economic agi-
tations. On the other hand newspapers gave
—I am just placing before vyou the achieve-
ments of ATR which you have been con-
demning.

SHRI §. D. MISRA: The Minister may
Lindly indicate whether it is done for politics

or cconomics and how much time is allot-
ted.

SHRI SATYA NARAYAN SINHA: T am
giving the break-up. Ncwspapers gave sub-
stantially greater coverage than AIR to
news concerning business and trade.

Within the category of Government eco-
nomic news the two media of news were
tonnd to give near about equal attention
to nationalisation of banks and banking
credit, developmental plans and agricultural
development, AIR gave somewhat greater
coverage than newspapers to Government
statements concerning land reforms and to
news concerning export and import.

SHRI PITAMBER DAS: T stand on a
point of order. T suppose the Minister has
read the motion. The motion says ‘‘perert-
cd Government versions of various matters'’.
The quantum is not in question. The issue
is this. And, thcrefore, anything beyond
this is irrelevant.

SHRI SATYA NARAYAN SINHA: The
hon. Member has pérhaps missed this
point .

SHRI PITAMBER DAS: The quantum is
not the issue. The time is not the issue.
The issue is ‘‘perversion’,

(Interruptions)

SHRI SATYA NARAYAN SINHA: The
AIR gives somewhat  greater  coverage
than . . .

(Interruptions)

MR. DEPUTY CHAIRMAN: Onec point
raised was whether proper time is given to
diffcrent parties. He has replied to that
point, and perhaps he will reply to
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other points also. You should have some
patience . . .

(Interruptions)

SHRI PITAMBER DAS: Point of order,
Sir. Only two words in the motion are ‘‘per-
version’” and ‘‘false propaganda’’. Only
two words are material here.

AN HON. MEMBER: Does this coverage
include criticism also?

SHRI SATYA NARAYAN SINHA: Cer-
tainly . . .

(Interruptions)

I have becn giving figures about the U.P.
affairs. I have said at the outset that my
colleague is going to reply in detail. May I
tell you, Sir, that we have been faithfully
reflecting the developments in U.P.? 1 am
just giving you the figurcs, that is to say,
what we have done . . .

SHRI PITAMBER DAS: Things here are
very specific—‘‘perverted’” and ‘‘false propa-
ganda'.

SHRI SATYA NARAYAN SINHA: I am
coming to that. If the House will have a
little patience about this , .,

SHRI PITAMBER DAS: Provided you
talk on these two points, thc House will
have patience; otherwise not. The question
is very specific. Two words have been de-
finitely mentioned—*‘perversion’ and ‘‘false
propaganda’’,

SHRI BHUPESH GUPTA: That is a very
relevant point because praising certain par-

ties is perversion. And you have got too
much of that praise.
SHRI SATYA NARAYAN SINHA: The

developments in UP were faithfully reflect-
ed in the AIR news bulletins, My friend,
Shri Rajnarain, has been making his grie-
vance about it and therefore I am placing
the facts before the House for it to judge.
An analysis of the contents of the hulletins
for the last two months shows that the SVD
and its constituent parties got the lion's
share both in respect of wordage and time.
The political crisis in UP started . . .

SHRI S. N. MISRA: He gave you instan-
ces how that party has been maligned and
you are speaking in terms of ...

st AT : o a1 aEAraEe g
S, ATIR gWI FvaF wriar ag 2 v ug
graFr it feafady 7o g7 § 399 9
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.H'Q'Fﬁ T FT §§ ( Imterrupii ms) &N
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T eIy fag & & sam 7 390
ZarFga |

SHRI AWADHESHWAR PRASAD
SINHA: Sir, on a point of procedure, of
the House, Will you, sitting in the Chair,
allow the hon. Minister to reply to the de-
bate and ask others not to interferc? If
this sort of thing continues can the pro-
ceedings of the House go on? I would like
to know this because some people over there
think that they are the Chairman and they
can do anything in the House. This sort of
thing should not be allowed.

MR. DEPUTY CHAIRMAN: May 1 ap-
peal to the hon. Members that let us give
a patience hearing, please?

SHRI S. D. MISRA: Sir, he has not met
the point. He says now that the SVD has
been given a lot of time,

SHRI AWADHESHWAR
SINHA: He is the Minister. He
anything that he considers proper.

R GG R U S+ A s e i
#t forwrra ag & fo g #4099 aga saraT
fwat st @1 &, AA-AAT IHT, JFITAT
FCH | AT FqT 1@ ¢ 5 Faiw frar s
WY IEE T ATT Y arda ATy & fr
FATE AFRIATAIAT FT FAXT T & | gAY
AT 33 2 fF Qo 53 F and Fry
aag I yaifga TEfE & HiT gg
T a7 @ E

PRASAD
can say

=t qemEw fag @ owod WY g
IBMET T @A A 9T TIGI(T JIET 5
IR F IAFT FATT [T ET T @ § )

o AAATTEA : {G FqT gT A,
o7 H TR &, W WO T A%
fam FIIATATE | F AFAT 18T 97 T
FET FAT, TR FT A9 & fqy & 418
TR § | FER wRATAraa fag FY stavg 3Av
goar g

(Interruptions)

it q®o o sy : &w T AET Y

wret A ffew ey Y w9 g€ 16 | TR AR TE
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dfea want s faardi (qea w3w) ¢
ATY T A1 &A1 & 7

S AFACUT - FAT S g, [
AEa § wg Q5 S 978 99 FOS
g1 a8 SARL T AT FL] 3 |

sit gaawata : gsraa agra wriaT §
sarg 34, fag wng & 918 - gLy
ANAT T §, 3% 11T q FATT a4 |

S qRAATCAN . AT ATIHT I
AET &, AAUSF IR AT A AET FAM,
FATATTAN T A1 Z7 77, g7 TICT Uq
qGH AT F1 YW B fa7 AT AGE

(Inte, ruptions)

:SHRI SATYA NARAYAN SINHA: Sir, I
was placing some of the facts about the UP
developments. Anc about the allegations
made by my frien!, Shri Rajnarain, my
friend. Shri Gujra, has got the points,

SHRI S. N. MISHRA: Is it 1ight that
the senior Minist.t is intervening and the
final reply would come from the junior
Minister? This is what we are unable to
understand. We vant a reply from him.
We would not lik ' to give so much time to
the Government s:de. It would be unfair.

SHRI BHUPES' [ GUPTA: Final reply to
the dcbate comes from the Mover of the
Motion, Shri Rajr.irain. Anybody can speak.
New rules cannot be introduced.

SHRI S. N. MISHRA: Here the ques-
tion of time is avolved. We cannot give
that much of time to the Government
side. We’are par ners so far as the time of
this House is cor cerned.

=t TwARTaY : g, gfw ) ag a|
udt & & wreawer feard guar v 2
AfrT wrgad foard feasr3ar g so &
T A 3T A 7 | T GG A9
H 32T F § A I9 KT gH AN
A8 A9 aF gErw ArEdT {2 AR
gEATEy fag 38 & 91 § 1 93 931"
g1 g FOTAT AT qE & HT JAF F
Tqa F Aarfam & g9 owoa &

LN

qF & faa Jarz 78 & (Interruptions)
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I TG S AT AT @RE § 98 O g,
FAfFT F 9 @ e S FT QT IAT AGATE
f& ag W g, &7 781 g1 38 Jqaa 8,
ferdacfow 7y & @t #r &1 Wean
TAM T FATATT FOT) |

oy gaawafa : 98 Sag & g48fae
a4 arg gadr afgy

SHRI BHUPESH GUPTA: I agrce with
you, Sir. We are all for democracy. Let
democracy take care of the rules of the
House. Now, 8ir, the right of reply is with
the mover. Nobody else can give the reply.
But anybody can 1ntervene.

SHRI RAJNARAIN: Mr. Gujral
inteivene. He is Government . . .

cannot

SHRI BHUPESH GUPTA: Any Member
of the House can speak. It is the inherent
right of the Member of the House, irres-
pective of whether he is a Minister or

not . . .
MR. DFEPUTY CHAIRMAN: Order,
order. Even hefore Mr. Satya Narayan

Sinha began to speak. 1T had made it clear
that he is intervening and, later on, Mr.
Gujral will also intervene. Then Mr, Raj-

narain will reply. I had made this thing
very clear to the hon'ble Members even
before Mr, Satya Narayan Sinha spoke.

st qeRTEAn : sfgy, § 9 geAr gz
T HT 2T AT § [IATT F1H gHA
T W T 3AHR1 a3 mwrsr fsar
FT FRQT AT GO | TH FaT 7 <f2q0 #1
FIWF TG FAN | AT gexaraw fag 1
# AT AIIHT TRAA § AT T a6 TAUA
qET agY | §, g fag of &
gax ® W, 99 F agw, 3F @91 g,
TS & & fFeaa | gAfag § g9 q9
TWIE | W ITF! FA1 I ? W9 Tt 7
q, TR FOTR ST FY qAATAT AT |
St orfrawaTE 19, Zrer WL fqTAr &
Sqfear &7 gSie §, IEH! gEHT  qAATAT
T |

SHRI 8. D. MISRA: You request on our

behalf that only Shri Satya Narayan Sinha
should reply and not Mr. Gujral.
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MR. DEPUTY CHAIRMAN: No Mecm-
ber can say that hc will not allow other
Members to speak in this House.

SHRI RAJNARAIN: We can say that.
So far as the question of time is concern-
ed . ..

SHRI 8. N. MISHRA: As far as the ques-
tion of time is concerned we got .

MR. DEPUTY CHAIRMAN: Your patty
got more time than the others.

SHRI §. N. MISHRA: Please do not
come to theii defence. What 1s the time
taken by each party, please let us know?

You cannot say that in a blanket way.

SHRI GODEY MURAHARI (Uttar Pra-
desh): I would like to know whether Mr.
Gujral is going to speak as a Member of
the Rajya Sabha or as the Minister of In-
formation and Broadcasting. If he wants to
speak as a Member of the Rajya Sabha he
has freedom to speak but he should haie
spoken before Mr. Satya Narayan Sinha.

SHRI AKBAR ALI KHAN: Sir, I think
the Leader of the Opposition, for whom we
have very great respect, I have no doubt,
will help in establishing healthy precedents.
Sir, so ?ar as the reply on behalf of the
Government is  concerned, it is  internal
management of the Goveinment. They can
decide, Mr. Satya Narayan Sinha as the
senior Minister can decide whether only he
should reply or he and his colleague should
reply. I think no party has any right to say
that it will hear only A or B. I think they
are trying to drive a wedge between
Minister and Mimster. This is very unfair.

SHRI S. D. MISRA: I the senior Minis-
ter speaks, the junior Minister cannot spcak
unless he wants to speak as a Member. If
he wants to speak as a Member, he cannot
»ay anything on behalf of the Government.

ot aRATTE ¢ A7 Al @ afrae
FAINA G 2N

{t WETET I ¢ FI AT ATF HET
g\ g AN ST & 9 5eTd g% faare v
WE AT 9741 g9 & AW 2, T Al
fafeez & wTua § W7 7 wT A A
F GHT &, AT 199 37 T f97¢ FT @
& | madHT T ST A A gred dasr
FOT AGIAST &% g7 § HIT 7R 77/
S ATy [T AV FIIF FHAT FI0 AIAGE
F 08 § | FAL A WNeqwA For g gad
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4ef § FAGH JTAIT GT T8 41T W7 HIT AT
fauer # waarm STAwT A1 9g ATAYR &
3G T Al TIAHT FT GA@ ¢ AL T AT
&T qTa91 §, T gSH FT qATA § 29T
g7 f7aedT § FF a34de 7 % & o1 o7
SISAT 912 38 AT ¥9a & | g9 ghsT a1
SEHT {35792 FT gHd § 4T TH FL 6 &)
yamAe #1 fepre wigaw A /@ §,
g9 g A8l ATAq {F ST TgAd FgAr IqE!
FISE AT E 4T T AGHAT F@aT I
gra® ATANT 1 @199 HGAT 37792 § A
ag qioW 8, Tad fERE @) SEfEaY A
FToafarR AN g, s Megrar g &
faoudt 7 area & T )

SHRI A, P. CHATTERJEE: Sir, on a
point of order. Of course, I am not
allergic to Mr. Gujral speaking. But on
behalf of the Government there must be
only one reply. I do not understand why
instcad of Mr. Gujral standing up to inter-
vene, the scnior Cabinet Minister :s inter-
vening? If the senior Cabinet Minister has
already stood up to intervene, then I think
he should deal with all the points. Other-
wisc, he should surrender his placc to Mr.
Gujral, let him not reply at all. Let him
just now say he is giving his place to Mr.
Gujral. I do not know why two persons
should reply on behalf of the Government.

MR. DEPUTY SHAIRMAN: Well, the
Government can arrange their own business
as they want. They can speak as they want
We cannot direct who should speak.

=i TRARTEY @ A, 41, 99 g7 gq
ArfAT | TATET TR WET | AN 9T @
ZAA ATIF faawa # 9971 | 9% § gAF &g,
FA AT g97 gl 5 o woree fag
Y gt ATd WX ZH AW HT ATH FHETHY
F g AR T FT F @AfAd AL
1 o @t Fagdt o, afag® am
TS OTTH 9T qAT | AT AT A7 F Y,
AT FT F3 AILHAT IH &, THAUA HT
AT AT FHIE qTIRTEAT A & 1 ag o
gorHaw fag & 9w e aEe § 8,
ag Hriare fafqez &, S 9% Fgar Sy
HZA | TH WA T G9Y (AT AG LAY
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#1 g7 § I TG W01 A ZAT BTG
STHT QeI ;o T q
st wAead B oAg A F Al
F 391 ¥gd €, 8 ST AT HATA J)

SHRI MAHABIR
to hear Mr. Gujral.

DAS (Bihar): We want

(Inter uptions)

MR. DEPUTY CHAIRMAN:
please.

Order,

oY AT ¢ gW qAAT Ty A1 |
gfgn, g varg 39 difqe @ ANS
frsgr T g e . aF g, &=
# wraifag azeg w7 9% § ...

s SqEEITIA
\_:r\rqtr gt )

IR FFES TaT

S TEATCAW ... FET gard a2
wiv & fF FaEa wEe un weer aqr 4
St far AT & TE0T F qELT W L.

E

sft gomwafa ; a7 a1 @39 FEA1 6
FE FE |

st Twarmet afva, AT s g
are fag oF farr g Asgr a7 52 (%
FAFT A AT FTE TTHIT T FAET
FATHT A7 & |

it STEATIA : CHH KGAT G FN

off qAATAN X ZA Teq@ @
T FATA TIHT /T6q FO
(Inte ruptions)

MR. DEPUTY CHAIRMAN:
order please.

Order,

st TrSrATIa : AfFT T gar g\
F gA9T ® Y gmaraaw fgg 9T &
&1 WY v 1 STy o famE |

SHRI JAIRAMDAS DAULATRAM
{Nominated): May | diaw your attention to
the fact that when a reply has to be made
by the Governmen: it is for the Govern-
ment to decide which Minister should give
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the reply? Just as it is not for the Govern-
ment to insist that not the Leader but the
Deputy Leader of Opposition must reply, so
also it is not cortect for the Opposition to
insist that the Minister in charge of the
entire department should not reply but
that somebody else should reply. It musl
be left to either party to decide as to who
is to reply.

MR. DEPUTY CHAIRMAN‘' We had
enough discussion on this question. Let us
proceed further with our business. As I said,
both the Ministers will be interven-
ing in this debag and if Mr. Rajnarain
wants to reply, he will be allowed to reply,

If he does not want to reply, then the
House will adjourn.

AR fad g9 e eI
FR19 & 1T 13 HTATHN ITET & 1

= Ao Fo AWTA : AT HAUA T
77

farl

SHRI SATYA NARAYAN SINHA: I was
just going to tell this House about the de-
velopments in U.P. in the month of Sep
tember. The latest things, as I have already
said, my friend will tell you (Interruptions,
The political crisis in U.P. started on the
24th September when the Chief Minister
divested thirteen Ministers of their port-
folios . .. (Interruptions). Please hear me.
I am telling you what happened in U.P.
has figured most. In all the subsequent de-
velopments the SVD parties were most active.
They first demanded the continuation of
Mr. Charan Singh and then held meetings
and issued statements to keep the Congress
(R) out of power, made attempts to form
the SVD, criticised the Governor's action,
opposed President’s rule, objected (o Mr.
Giri signing the Proclamation abroad, and
finally succeeded in electing a leader and
forming the Government. All these activities
have been mirrored in the bulletins which
show that all the time limelight was on
the parties which subsequently formed the
SVD. Here are some of the figures of the
bulletins, Out of the total wordage of 29,040,
the SVD and its constituent parties got
24,000; the wordage given to the BKD was
6,500; the wordage given (o the SSP was
4,730 . .

SHRI S. N. MISHRA: Poison is in a
small particle . . .

(Interruptions) -

SHRT SATYA NARAYAN SINHA: I am
placing the figures before you. The word-
age given to the Congress (R) was only
3,890. The SVD and its constituent parties

got necarly 84 per cent of the total word-
age . . .
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SHRI BHUPESH GUPTA: Mr. Sinba,

how many words were given to the Com-
munist Party?

SHRI RAJNARAIN: Therc is no differ-
ence between your party and the ruling
Congress.

SHRI BHUPESH GUPTA: I know there
is no difference between you and the Syndi-
cate. Anyway, Mr. Sinha, how many words
were given (o the Communist Party? (Inter-
ruptions). The SSP has got 29 Members, We
have got 4+ Members all right. But tell me
how many words were given to the Commu-
nist Party, and I shall see to the percentage
and pro rata . .. o

st qEATCEN : B HF AL E | 98
FHATTIT & q19 11257 7T |

ft qqm qea W Al dvo dre qt A
qrhE § F 1

Y TATTEN : Hro Yo T 7 Fe
A2 &1 fawrd § 1 g 9 Afe w91
z1

SHRI BHUPESH GUPTA: How many
words wete given for the Communist Party?
(Interruption). It is quite clear that certain
parties are ignored, smaller parties in U.P.
are ignored.

MR. DEPUTY CHAIRMAN: Please sit
down . .. (Interruption). TUAATCHUS] T
A I3 AT |

(Interruptions)

SHRI RAJNARAIN: Who are you? You
are a pigmy...

(Interruption)

MR. DEPUTY CHAIRMAN: Can't you
sit down?

SHRI RAJNARAIN: What?

MR. DEPUTY CHAIRMAN: 331z A3\,
1T & F13T |

=t TATTOAn ¢ T Sigw )

This is what I was saying.

. S TRHFTOEN ¢ WTT RFAIT g gU
g8 T gy oy ax wfafafy §

st grewwfs & gody foeaerdy #31
STHAT § | WY FiTw W% 37 ag & g

T T FIT |

At TRIFTOAT A9 FTE TR
sy guaawifa @ @ sar g 5 A
ZETE FT @l § |

SHRI SATYANARAYAN SINHA: I was
saying . . . (Interruption). Total time devot-
ed to U.P. developments—53 hours; to
SVD—45.30 hours; Congress (R) 7 hours.
Apart from the extensive ...

(Interruptions)

MR. DEPUTY CHAIRMAN: Order, or-
der, .

SHRI SATYA NARAYAN SINHA: Apart
from the extensive covérage given to the
SVD parties, the criticism of the Congress
(R)... (Interruptions). Central Govern-
ment, Governor, and President was noticed
fully ... .

MR. DEPUTY CHAIRMAN: Hon. Mem-
bers are not interested in knowing the fig-
ures about the words. Please say something
about the distortion of news. That is what
they want.

SHRI SATYA NARAYAN SINHA: The
bulletins have been placed in the Library.
Let them point out. ..

(Interruptions)

st Tt A g fag o
AT 7F TIA  FT FATFHL [ g7 &1 JIC
qET F St @, FG T § I8 5 AT 9%
FEIAATE , § A FTAAT AZATE |

MR. DEPUTY CHAIRMAN: Do not
waste time in this way.

st TrerATae ¢ § off gegArTan oy §
a8 STAAT FTAT F1EAT § o gae oI ArsE
Fg g ST g1 A aqA™ T FT FF HIT
TYY T AT JTE H TG FT qHT T
T %3 fam fev 21 wrefagi &Y 435
g€ o, forr faw 16 wmafaal 3iv % g€ oft
(Interruption) @1 fedt e @9
AT AT 4T | I A AL TT1T EA |

=t Igawrafa : a9 9 JrEd |

(Interruptions)

-

oft WETEIR Awit : FHE FAT D AR A
W Y Faardd |
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ot aearATee fag « S ueviE ans

T F I AT K AT IE § AT qEHT

T IEA TR OF FGE AT K AT
g fean

ot q@AREAT ¢ ga s g
7 A TG TG 1Z A ANULA AT 0
WATT & A1 A | IART FaATT IAT ATGATE |
FA0 Y GEAATAT T ST qg ART 7 A1 A1
ol FOFTA T Y AT G E | W
q IFT AT & © 1 3y qaq F o Forgpray
F 7 FwITVIT S F qILF w27 97 R I
fazarr & gom |1 @ 43 S RAT g
FI7 =T QAT AW T H1 A0 ATAT
3 | (Im( rruption)

MR. DEPUTY
down.

CHAIRMAN: Please sit

SHRI SULTAN SINGH (Haryana): On a
point of order. ..

(Interruptions)

= AR @F - 7F G GraEr g
WTEH, AAAF T AT | 79 I Iq120
& FHET & 1% F vy v IOT )

o goard fag : ggd@FTq@EAl §
f s o are g wifaw w0
z fx fufaves any 3¢ 2adz ¥ o1 3941
qT FIATE | A& 447 T 3 19 %7 | FHar
g3 & Agd g fwoag fafaee qam
& fsmm 1 saETUIo ff #% 1 59 gieE &
FICET HT § |

sft suawmfy : o afsn

it geram fag: T8 adaT aser A

MR. DEPUTY CHAIRMAN:
order, please.

Order,

ST TARRIAW: T3 FITHISAT 5T T4,

MR. DEPUTY CHHAIRMAN: I: is rather
very bad that ever. Member gets up one
after another. The hn. Minister is standing'
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on his legs. You are a responsible Member.
It does not befit you . . .

(Interruptions)

SHRI SATYA NARAIIN SINHA: Sir, in
order to cut short my speech, I would say
about this committee. Let me come ‘to that.
We are not gomng to accept the committee
which has bcen suggested. ... (Interrup-
tions. ..., We have got a Consultative Com-
mitiec where all the parties are represent-
ed.

(Interruptions)

MR. DEPUTY CHAIRMAN: Please lis-
ten to the reply.

SHRI SATYA NARAIN SINHA: Then,
we have alrcady constituted a Central Advi-
sory Commiittee iu which the Leader of the
Opposition and other Mecmbers of Parlia-
ment are there.

SHRI S. N. MISHRA: We do not attach
any importance to it,

SHRI SATYA NARAIN SINHA: Their
advice will be respected by the Govern-
ment, ...

(Interruptions)

SHRI S. N. MISHRA: Sir, on a point of
order.

MR. DEPUTY CHAIRMAN:
listen to the reply.

SHRI S. N. MISHRA: Sir, I have to rise
on a point of order.

Please

(Interruptions)

SOME HON. MEMBERS:
order.

MR, DEPUTY CHAIRMAN: All right,
please.

SHRI K. CHANDRASEKHARAN: He
should be allowed to raise a point of order,

No point of

(Interruptions)

Y TTAFTTIGOT : FAT ZoAT T @I & 7

sy gqaarfa ¢ QEATGAT WY, A
#zm) 7rET, AET |
(Interruptions)

Sy TSAATQRT : F IS TATIATE |

MR. DEPUTY CHAIRMAN: Let us lis-
ten to the point of order. .... (Interrup-
tions). Let us sce what the point of
order is. ... (Interruptions). Mr. Mishra
is a responsible Leader of the Opposition
and when he rises on a point of order, I
think he will make a definite point of order.

| Let us expect so and hear him

e
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SHRI S. N. MISHRA: Sir, my point of
order is precisely this. Certain  criticisms
with concrete instances of the broadcasts of
the All India Radio were made by the hon.
Members. Now, the hon. Minister says that
those points, those v
replied to by two hon. Members of his party.
The Minister docs not think it neccssary to
reply to those points. T ask you, Sir—This
is for your considcration—whether any hon.
Minister can say that the points made by us

have alrcady heen replicd to. . (Inter-
ruptions). Please wait ... Please
wait . .. (Inlerruptions) Why don’t
you wait?
(Interruptions)
MR. DEPUTY CHAIRMAN: Please
listen,

Y TIHATICITN : TTFATFT T30 8 7
SHRI S. D. MISHRA: You sit down ...

(Interruptions)
s qAATAR T A7 |

MR. DEPUTY CHAIRMAN: Order,

order, please.

SHRI § D. MISHRA: Tet him sit. ..
(Interruptions)

SHRT S. N MISHRA: So, Sir, ...
(Interruptions)

S qerar fag : +raq,
sft ggawmia : ;T age &fsw)

it gaaa fag: faff=zv area g sarg

-~ L33
w2

ns

st guawmfa: orr 9f0 923 0z arg
TAT 2 |

SHRI S. N. MISHRA: So, Sir, my sub-
mission is that the points which we made
during the course of the debate are not
going to be replicd to by the hon. Minister.

(Interruptions)

MR. DEPUTY CHAIRMAN:
order, please.

SHRI 8. N. MISHRA: Earlier, Mr, Depu-
ty Chairman, the Minister said to us that
the Minister of State would reply to many
of these points later. Now he comcs forward
and says that the points that have been
made hy us have already been replicd to
by two Private Members of his Party.  Se-
condly, it so scems that the Government had
#o intention of replying to the points we

Order,

[RAJYA SABHA]
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had raised. As the Minister, without any
rhyme or reason has rejected the plea for the
appointment of an impartial probe commit-
tee, we do not think any wuseful purpose
would he seived Dby listening to a thoroughly
racuous. nrelevant speech of the Minister.
So we leme the House.

(Mawy hon. Members left the Chamber)

SHRI SATYA NARAYAN SINHA: I
have said what I had to say. 1 would re-
quest Mr. Gujral to reply now,

SHRI CHANDRA SHEKHAR: I suggest
that the Minister should not curtail his
speech. He should give the full reply.

MR. DEPUTY CHAIRMAN: I have ask-
ed him to continue his specch.

SHRI SATYA NARAYAN SINHA: So far
as the allegations about UP are concerned, I
have already said what the AIR has done.
It is proved that if the ATR had been par-
tial, it has been partial to the Opposition
and not to the Ruling Party.

I would say a word about the points raised
by some of my friends about converting the
ATR into a Corpomation. In this connection
we hme examined all recommendations
made by the Chanda Committee, most care-
fullv. Many of them have been accepted. We
couldd not, however, agree with the Commit-
tec's conclusion about AIR’s alleged failures
and the remedv which was preseribed.

The House will appreciate that Govern-
ment could not have accepted the recom-
mendation about change in the organisation-
al set-up of AIR which was not supported
by a careful and deep study. The gravamen
of the charge against thc present organisa-
tional set-up of AIR is that it is functioning
as Government department and as such,
functions under some constraints of Govern-
mental rules and regulations. These are the
charges made. Government have carefully
considered this and decided upon a set of
measures (o give ATR the maximum possible
operational autonomy. These are the alter-
natives which we are going to bring into
cxistence as an alternative to converting it
into a Corporation. One measure i§ decen-
tralisation of administration of AIR. Gov-
ernment have decided that AIR's adminis-
tration should be decentralised to establish
zonal officcs. This will entail a larger mea-
sure of delegation of Government’s powers
to the Director General and again a sizeable
dclegation of power from the DG to the
ronal offices. The zonal offices will attend to
all administrative matters and programme
planning matters pertaining to stations fall-
ing in the respective zones. This will enable
ATR’s srations in different parts of the coun-
trv 1o function better in response to the
local and regional needs. At present there is
much delay because for everything they have
to come to the DNirectorate here, Another
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very important d cision which Government
have taken in th s dircction is to set up a
civil engineering unit in AIR, AIR’s con-
sttuction work wi | be done by its engincer-
ing organisation . nd it will not be tied up
Lo the CPWD.

SHRI A. P. CHATTER]JEF: Civil engi-
neertng woiks and all that, has it any rele-
vance to the monon under discussion? Ac-
tually the questio 1 was before this House so
far as we are conc rned—T am not concerned
with what they s id—was, our specific com-
plaint was this that, as far as the All India
Radio is concerne'l, the news bulletins there
are purely the bulletins of Government and
they do not reflecr the sentiments of the peo-
ple, the movements of the people, they do
not 1cflect the teath  about  the stale  of
affans. (Intervupt ons). He is speaking about
engmeering work and all that. T do not
understand the 1 levance of this.

MR. DEPUTY CHAIRMAN: Mr. Gujral
is there and he w Il reply to all these points
raised.

SHRI A. P. (HATTERJEE: Please do
not talk about c yineering and all that.

SHRT SATYA NARAYAN SINHA: This
is in conncction with the rcoiganisation of
the AlR,

SHRI A. P. CHATTERJEE: We¢ are not
concerned with the buildings and organisa-
tion and all that; we are not concerned with
how much mortar came, bow many bricks
came.

SHRI BAHAR JI. ISLAM (Assam): You
mav not be conce ned with them but we are
concerned with ¢l 2m.

SHRI SATYA NARAYAN SINHA: The
building has vey much to do with the
development prog amme.

(In'erruptions)

SHRI A. P. HATTERJEE: 1 am a
Member of the 1louse also and I have a
right to point out to the Chair how far it is
relevant to the motion under discussion

MR. DEPUTY CHAIRMAN: Plcase have
a little patience, Mr. Chatterjee.

SHRT A. P. CHATTER]EFE
point in what he says.

MR. DEPUTY CHAIRMAN: You pleasc
go ahead.

SHRI SATYA NARAYAN SINHA: The
House will apprediate that Government
could not have :ceepted the recommenda-
tion abour a charge. ..

SHRI A. P. CHATTER]ILE: He may pro-
reed to sav what i+ the age of the actors and
the singers there. All this is not velevant at

all

There s no
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MR. DEPUTY CHAIRMAN: It is on the
recommendation of the Committee on which
he is speaking now.

SHRI SATYA NARAYAN SINHA: The
House will appiediate that Government
could not have accepted the rccommenda-
tion about a change in the organisational
set-up of the AIR which was not supported
by a caicful and deep studs. The gravamen
of the charge against the present organisa-
tronal set-up of the All India Radio is that
i is functioning as a Government Depart-
ment and as such functions under some cons-
(raints of Governmental rules and regula-
lations. These are the charges. Goyvcrnment
has carefully considered these and decided
upon a sct of measurcs to give the All India
Radio the maximum possible operational
autonomy. One measure, as I have said,
is  decentialization.  Another very im-
portant  decision is what I have said,
in addition to this measure. These
measurcs, and a few more, which
atc  under consideration, will give the
necessiiv operational autonomy to the AIR
and will 1emove the constraints under which
the AIR may have been functioning as a
Government  Department. The objective of
Government in - deciding upon these mea-
sures is to cnsure that all the benefits in
operational matters which arc sought to be
achiceved by converting it into a Corporation
arc also achieved by this method. In addi-
Lon, we have established the Central Pro-
gramme Advisory Committee—it is a very im-
portant  committecc—with myself as the
Chairman, This Committec includes the
Lecader of the Oppdsition and two Members
of Parliament as its members. In addition,
thete are twelve experts from various fields
of spedialisation #*with which the AIR is

concerned, Such committees have been
formed in everv State where the Chief
Minister is the Chairman., The advice of

this Committee will always reccive the ut-
most respect and  consideration by the
Government.,

SHRT K. CHANDRASEKHARAN: One
thing for vour information. Tt is now more
than a vear since such  Committecs have
been constituted. That Committee has never
wmel as far as Kerala is concerned:

SHRT SATYA NARAYAN SINHA: The
Central Committee has been constituted and
is going to mcet verv shortlv. I am sure
there will be no occasion when we may have
0 1cject its advice on any account.

SHRT BHUPESH GUPTA: With regad
10 the Central Committce, on what basis the
AM P have been selected? T am not talking
about the Government but about the Leader
af the Opposition. As you know, (hie Oppo-
sition v divided, and the Opposition is In
no means  what it is in England o1 in the
Tnited States of America. What abour the
nther segments of the Opposition, which i
diametricallv opposed to the so-called Lea
dar of the Opposition. I should like to know
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whether they are going to have any repre-
scntation, or not,

SHRI SATYA NARAYAN SINHA: We
st;all consider it. There are strong reasons
why. ..

SHRI BHUPESH GUPTA:
thate

SHRI SATYA NARAYAN SINHA: We
already have two Mcmbers. We shall consi-
der about it.

Tt will thus be seeae that what we are do-
ing s to give the AIR the necessary opeia-
tional autonomy which was sought to be
given by comeiting it mto a Corpoiation.
There arc strong reasons why the corporate
set-up 1s not advisable at present. So long
as AIR remains a Government Department,
Government is accountable to Parliament for
its tunctioning, aud the control which it has
over the organisation is exercised in full
public view. If it is converted into a Corpo-
ration, I tell you, my friends, it will be, I
think, more convenient for us Dbecause, in
that case, we will not have to answer all
your questions on the day-to-day work there,
but so far as Guvernment control is concern-
ed, it will he there. Your control will go. 1
hope the House will appreciate that the
greatest safeguard of AIR’s impartiality and
objectivity is that Government is account-
able to this august body for its {unctioning
This will not be the case once the AIR is
converted into a Corporation. In that event
on the onc hand Government's accountabili-
ty to Parliament for the functioning of AIR
will be diluted but at the same time the
possibility of Government cXercising indirect
and remote influence over (he functioning of
this organisation cannot be altogether ruled
out, This indirected and remote control with-
out full accountabilitv to Parliament can be
pernicious. The House may Kindlv appre-
date that what we ate (rvng to safeguard

What about

is that accountability to Parliament for
the functioning of the AIR should not
be (oned down. Those who dcmand a
corporate setup for AIR on the BBGC
model appear to forget that each
country must evolve its own institu-
tional pattern suited to  its problems

and the genius of its people. We just cannot
copy what the BBC is doing. BBC has got so
many diflicultics and if I had the time I
would have placed before you the criticisms
made against the BBC in their own country.
Many times the BBC has to offcr apologies
and we do not want to emulate them. The
BBC model is not the idcal to be aimed at.
That system has its own drawhacks and
manv critics have pointed that out. I fecl
that Government should  continue to have
control over this organisation and should
continue to he accountable to Parliament
for its functioning till our political system

as acquired a degree of stability and poli-
ies of broad national consensus have cmerg-
ed in this country.

[RAJVA SABHA]
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I would like to say a word about the
amendment of my  friend, Mr. Bhupesh
Gupta. The Government  appreciate  the
spirit undcalying his amendment and 1 can
assure him that we shall give full considera-
tion to the points mentioned in his amend-
ment. In view of this may I request him to
withdraw his amendment?

MR. DEPUTY CHAIRMAN: That will
be later on. Now the hon. Minister has re-
plied 10 the points that have been raised in
the debate.

SHRI A. D. MANTI: I do not think there
will be any point in continuing the debate.

MR. DEPUTY CHAIRMAN: But some
points have been raised and if necessarv, [
think, Mr. Gujial may be heard.

SHRI I. K GUJRAL: Mr. Deputy Charir-
man, Sir, I am grateful to you for giving me
a few minutes. Unfortunately having wasted
one and a half days earlier demanding a
discussion I was hoping that when the dis-
cussion  actually came having made their
points they will have the courage to face the
reply Tt s verv unfortunate thar this should
have heen a type of debate  where having
made out onc side of the picture they decid-
cd to go away

My friend, Mr. Rajnarain, and some pen-
ple who followed him have tried to make
out a point that whatever the quantum thes
were now getting which thev were not get-
ting cilicr, they were not getting in quality.
Pravious!ly they were saving  they were not
getting the quantum. But this vou will ap-
preciate is a new stand. Whenever there has
hecn a debate or a discussion about All
India Radio their basic contention has al-
ways been that thev are not given anv atten-
tron Now that my hon. senior colleague has
put before the House full facts it stands be-
vond doubt that cvery uttevance of everv
political party which makes news gets All
India Radio’s attention. Mv friend, Mr. Raj-
narain, read out a long list and he tried to
use the words lics, etc. and other adjectives
to which T am not used. It was a long list
which was passed on to me across the Table.
I am not going int that long list: T will rake
only three items out of it. and point out to
this House how my hon friend. Mr. Raj-
narain, is more woiried about, as T said the
other dav. what is happening 1n his
party and his being called upon 1o establish
his own leadership 1y his own rank and fle
He thinks nobody should look mto it He
must understand and realise that in demo-
cracy every political  party is  exposed to
public gare and whether it is radio or anv
other mass media or the ncwspapers, cvery-
one has the right to sav and write about
happ mings in the political parties as long
as we are in a democratic structure. He was
very heen about safeguarding democracy and
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talked a lot about it.
ample.

I will take this ex-

He read out th.s as the All India Radio
having said on 1- 1-1970 that ‘‘the Deputy
Leader of the U.I. S§.8.P. Legislative Party,
Mr. Shamboo Na'hh Chaudhary told news-
men in Lucknow oday that he has decided
to resign from the Deputy Leadership in
protest against thc manner of selection of
candidates’’,

Then, the next para followed. ‘‘He also
said that about 1 SSP legislators have al-
ready expressed th ir displeasure at t_l}e way
things arc going on in the party.”” This
is what the Radio said. I have with me the
Hindustan Times. 1 have also with me the
Times of India ard the Statesman. Now, I
will not take your time and the time of the
House in reading what these papers have
written, but I would like anyone, mcludlpg
Mr. Rajnarain, to point out where the dis-
crepancy is betweer what the Radio said and
what these three iewspapers have said. I
have only chosen tiree papers. I have also a
bigger number of papers from all over India
to prove that this statement was madc bv
his party, colleagte, Mr. Shamboo Nath
Chaudhary. Tt w:s uncomfortable to .hlm,
but his discomfort I cannot help. Similarly
Mr. Rajnarain male reference to another
All India Radio 1roadcast, to the 2nd of
November morning bulletin and the burden
of the bulletin ‘vas that the UP office-
bearers of the Stat* Parliamentary Board,
Mr. Ugra Sen, and the Secretary, Mr. Abbas,
had written to thc r party high command,
etc. I have with e the newspapers, the
Indian Express, Hindustan Times, the
Times of India an}l the Statesman. Again, 1
leave it to the fai judgment of the House
and to your judgrient and to tell me whe-
ther All India R.dio’s announcement has
been different fron: what the Press has said.
Now, I am neither his friend nor his enemy,
but I am sure there should be objectivity
in reporting. My ) romise to the House and
commitment to th' House is that the news
shall be fair, the news shall be objective,
the news shall b straight and whatever
pressure may com: from Mr. Rajnarain or
from Mr. Shyam I andan Mishra, I can tell
vou, All India Ra:'io shall not deflect from
this path. Similaty. my friend, Mr. Raj-
narain, had also objected to a bulletin of
21st August about he SVD, etc. Again, T will
not read it becaus- T know that vou are all
in a hurty to go back. I am only drawing
vour attention to he creed mcessage of PTI
and the bulletin f All India Radio. These
four instances I have given vou to prove my
point and I will "ot give more, because I
know that I shou/l not take more of vour
time. Mr. Rajnar.in’s speech was mainly
divided into two parts. One, his wails,
which I can choos to call a widow’s wails,
and then what he read from written pages
which somebody Ise has written for him
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because I am sure Mr, Rajnarain does not
undeistand the details of All India Radio.
If he did, he would not have delivered thc
type of speech that he had delivered. Mr.
Rajnarain has given us a long lecture on
what the Al India Radio should do, how
it should be run, how it should be done
objectively. I take it in good spirit and I
take it in the spirit in which he has given it.
If he wishes some improvements to be effect-
cd, they shall definitely be effected, I think
I have covered all that Mr. Rajnarain had
said in relevance. I am deliberately avoiding
his noises and his cries.

My friend, Mr. Mohan Dharia, in his
forthright voice which I would call the voice
of the times, drew our attention to things
that the mass media today is called upon to
do. It is not only a question of All India
Radio. It is also a question of the entire
approach of the mass media in this country.
The mass media must conform to the times
il it wants really to serve the people, if it
wants to serve democracy. The mass media
all the time has to remain relevant and un-
less it remains relevant not only in the news,
but also in its cultural projects, in its music
projections and in the projection of views,
it will not serve democracy. In All India
Radio we are trying to march in tune with
the times. That is whv we are becoming un-
comfortable to some friends, They were very
much used to the fact that, whenever a cri-
sis arose, whenever there was an upsurge
and ferment in the country, All India Radio
did not bother about it. They would rather
prefer a radio which is isolated, a radio
which is not relevant, a radio which does
not conform nor represent the ferment of
the people, than a radio which is represen-
tational. Another contradiction which has
arisen is this. Time and again here and
elsewhere I have raised my voice against the
monopoly Press.

My friends have also raised it. 1 think
mv voice is becoming uncomfortable because
whenever I say that monopoly Press is try-
ing to serve certain vested interests. they
also wish that they can bully the All India
Radio to follow the same line, I would only
say this thing thac the All India Radio must
remain in conformity with the times.

My friend, Shri Gurupadaswamy, has Spo-
ken with a great deal of what he thought
was learning and wisdom, and he has drawn
attention to the fact that he was a member
of the Chanda Committce, T wish he had
taken more interest in the Chanda Commit-
tee procecdings when he was there. If he had
taken interest, he would also have remem-
bered what the Chanda Committce had sug-
gested. My senior colleague has dealt with
the policy aspect of it. T would only say this
thing that the Chanda Committee report—
which is a Icarned document, because I
think Shri Chanda gave a good deal of his
time to it and put lahour into it; it is a
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very good analysis made for us—in this ana-
lysis they have pointed out how it should|
become autonomous, how ity autonomy
should be safeguarded. He there suggested |
“that perhaps the best wav of safeguarding .
that autonom would he to set up a BBC
pattern corporation. The world over BBC is |
not the only pattern available. The world
over today cvery Radio set-up is (rying to
conform to the nceds and genius of its
own people. Thercfore, thongh I may not
claim that what we arc doing mav be the
ideal, I also do not want to agice that a
Radio station 1un 1n a small island with one
studio set-up 1n onc city, that its pattern
can also respond to the nceds of a sub-conti-
nent like India. We have a number of
transmitters; we have a variety ot culture; we
have a varietn of music; we have a varicty
of approach in cvary arca. If we change at
all anything at anv stage, the change must
be well thought over and it should conform
to our own nccds. Otherwise we might re-
alise that we have donc a mistake

My friend, Mr. Varma, has delncred a
long and sweet speech. 1 would only take
one point out of that. He said that Goiu
Golwaikatji spoke in a 1allv whidi, accond-
ing to him, comprised of 25.000 o 50.000
people. I do not question the figure. But I
definitely question what he said. What did
he say? He said according (0 Press within
our country there were nation's cncniics
The hint was very obvious. He also said that
aggression was  made on this  country one
thousand vears ago. The hint again was
very obvious 1 am sure that this House
would not like that the Al Tndia  Radio
should become the mouthpiece of virulent
communalism, If we are committed to ansy
values, the basic valuce of sccularism stands
foremost, and fromt whomsoever the voice
may come and bhv whatever name he may
choose to call himself. the All India Radio
will never submit to these  things and we
will not co-operate in this,

My friend, Shri Bhupesh Gupla, has cor-
rectly drawn attention ta the sodial needs of
our times and I will onlv «av one word that
my seniot collcague has alicady given pro-
mise in a detailed wav.

I do not like to dispose of Mi. Mishia's
speech without a word, He will very much
mind it. If T do not pav him attention, he
thinks he suffers f1om tack of attention and
he would verv much mind it. Whay did he
say? With all mv capacity T was sitting all
the time trying to listen to a wond of wisdom
which might fall from his lips T was expect-
ing that in a discussion like this he wonld
enlighten us with somcthine, First my dis-
appointment came when he vielded giound
to Mr. Gurupadaswamy  After (that e rises
himself thinking that he is an oade and
his must be the tast word. T have seen the
-Gods failing but todav T saw the oracle fail-
ing. He said the whole House is dissatisfied
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with the AIR, I am quoting him. Unfor-
tunately Mr. Mishra 15 in the habit of
thinking that he is the woirld and the centie
of it. He represents nobody, not even within
his patly. Thaciore, 1 would not take him
more seriously than this,

My fricnd, Mi. Dahyabhai Patel, has de-
nnded the acceptance of the Chanda Com-
nuttee report.  About this, Sn, my senio
collcague has dealt with in detml. T will
take only one minute and finish.

Sit, some tune ago in U.S.A., a commiltee
wis set up, dalled the “Hutchine Commit-
tee’”. 'This “Hutdhing Committee’ went into
Iength of details as to what should be the
tole of mass media, You kpow thc mass
media in the U.S A, is privatelv-owned. And
[ will only quote one para of the Hutchins
Commuttee repori. Tt save:

“The Hutchins Cominittee in USA was
quite aital of the so-called ‘self-right.
ing” process in the Press for three reasons:
() the drift  towards concentration of
owneiship,  (b) the prevalence of “sales
talk’, and () the appetite for sensaronal
news,

“Ow people have put oo much trust
in the automatic tendendics of our socicty
to right itself.  We have found that we
cannot depend on unmanaged  processes,
whether in economics o1 in communica-
non. We need more effective methods of
self-correction’”,

It owent on to recommend :

“We recommend that the government
through the media  communication, in-
form the public of the facs with respect
to its policies and of the purposes under-
hing those policies and that, to the ex-
tent that private agencies of mass com-
munication are unable or unwilling to
supply such media to the government, the
gorvernment atself may emplov media of
ity own,

“We also recommend that, where the
pirnate agencies of mass  communication
are wnable or unwilling w0 sepply infor-
mation about this countin 10 a particular
foreign couniiy or countrics, the govern-
ment cmplov mass communication media
of its ouwn to supplement this defficiency.”
Thus s the 1o thinking going in the socie-

ties whidh we want o emuliate, hecause theiy
own mass media has not met with their own
needs..

Sir, only one pomt remains. Lot of things
have been said abouat the BBC. T am not go-
me m o detajls  But T would only like to
quote the  “Tondon Times” on 23.10. 1t
SAVS

“Whaere there is o consensus it i not
the BBC'S task o redress the halance m
favomr of  (he  small nunonites ar evony
mention of the issues which dvide them
{rom the majority .. ."”



237 Motion re News
Broadoasts by the

Then it proceeds. Whenever therc is differ-
ence of opinion, it says:

*“Then it is thar keen supporters of cach
side in a controversy complain that the
BBC, which has 10 cditorial opinion of
its own, is paying too much attention to
their opponents (« ¢ too little attention to
them)”’.

Sir, this is a complaint which is universal,
Let us fight our bairles politically. Let us
scttle with the help of the people. Let us
not bring in the mddia, because mecdia de-
serves sympathy and attention.

I can only assure the House that the All
India Radio will cortinue to keep the basic
policies of the natio: before it, will always
follow them, and +ill not be bullicd by
anybody.

MR. DEPUTY CHAIRMAN: There are
two amendments. M . Bhupesh Gupta, are
vou pressing your a nendment?

SHRI BHUPESH GUPTA: In view of
the assurance given by the hon, Minister,
Shri Satva Narayan sinha, that it will re-
ceive duce consideratimn, full consideration,
and also becausec of the very positive res-
ponse which it has received from those
benches and these boaches, I do not wish
fo press my amcendment.

MR. DEPUTY CHAIRMAN: Is it the
pleasure of the Housc that leave be granted
to Shri Bhupesh Gtpta to withdraw the
amendment?

*Amendment No. 1 was, by leave, with-
drawn.

MR. DEPUTY CHAIRMAN: There is
another amendment n the name of Shri
Mishra, and that ha. been moved. It can-
not be withdrawn, as he is not present.

SHRI BHUPESH GUPTA: Point of
order. Now we know that we have a ‘walk
out’ democracy here. They go like a rocket,

*For text of the amendment, vide cols.
153-154 supra.
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and when it comcs to the final test, they
walk out.

SHRI M. M. DHARIA: This is ‘Talk out
and walk out’,

SHRI BHUPESH GUPTA: I will only
request, Sir, that the All India Radio will
kindly cover this fact. They went like a
rocket and came down like a stick.

MR. DEPUTY CHAIRMAN: What Mr.
Bhupesh Gupta has stated is to some extent
correct, While the hon. Minister was speak-
ing, he interrupted. The Leader of the Op-
position got on his feet and said that he
wanted to raise a point of order. There was
objection from a large number of members
on this side. But I allowed him beccause I
thought that he is a responsible Opposition
leader and he would definitely make some
valid point of order, Hk spoke something,
and without hearing anything what I have
to say on the point of order, he staged a
walk out of this House. This was not proper,
In spite of the opposition from the members
on this side I allowed him to raise his point
or order, and then, without hcaring any ob-
servations from the Chaijr, he walked out
from the House. It is not fair. Anyway, that
amendment is still therc and we have to
vote it before the House.

The question fis:

2. “That at the end of the motion, the
following be added, namely:—

‘and having considered the same, this
House resolves that a Committee of this
House may be appointed by the Chair-
man to enquire into the allegations.” **

The motion was negatived.
MR. DEPUTY CHAIRMAN: As there is

.no amendment adopted by the House. I do

not think we have to put the motion before
the House now. Therefore, there is no busi-
ness before the House. The House stands
adjourned till 11.00 A.M. tomorrow.

The House then adjourned at
eleven minutes past seven of the
clock till eleven of the clock on
Thursday, the 26th November,
1970,



